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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN BENCH AT PUNE
O.A. No. 82 OF 2022 (WZ)

IN THE MATTER OF:

RAHUL POPAT PAWAR

.PETITIONER(S)
VERSUS
MOEF & CC & ORS.
..RESPONDENT(S)

REPLY AFFIDAVIT ON BEHALF OF MINISTRY OF ENVIRONMENT,
FOREST & CLIMATE CHANGE i.e. RESPONDENT NO. 1.

MOST RESPECTFULLY SHOWETH:

I, E. Thirunavukkarasu, S/o M Elangovan, aged about 54 years, currently
working as Scientist “E” at the Ministry of Environment, Forest and Climate
Change (MoEF&CC), Integrated Regional Office (IRO) Nagpur, do solemnly

affirm and declare as under:-

1. That I, the above named Deponent, authorized by the Competent

Authority in the Ministry, New Delhi to swear the present Affidavit.

2. It is submitted at the very outset that the Respondent No. 1 denies each
~ayerment and/or submission made in the application which is contrary to

5 “arid inconsistent with the averments made and facts stated in the present
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reply. It is submitted that nothing stated in the application may be deemed
to have been admitted by the Respondent No. 1 unless and until the same

is expressly admitted in the present reply.

. That a short affidavit is being filed by the answering Respondent at this
stage and craves leave and liberty to file a detailed Counter Affidavit to

the aforesaid application, as and when required.

. The Ministry vide G.S.R. 320 (E) dated 18th March, 2016 had notified
the Plastic Waste Management (PWM) Rules, 2016 which provides the
statutory framework for management of plastic waste in the country. A
copy of the Plastic Waste Management Rules, 2016 is annexed

as Annexure-R1.

. That littered single use plastic items and unmanaged plastic waste have
adverse impact on the environment and terrestrial and aquatic ecosystems
and have been recognized as one of the reasons of pollution of

environment including surface water bodies and soil.

. That an Expert Committee on single use plastics constituted by
Department of Chemicals and Petrochemicals, Government of India had

recommended the phase out of identified single use plastics, which had

low utility and high adverse environmental impact, as early as possible. A | </

copy of the Expert Committee’s report on Single Use Plastic is annexed

as Annexure-R2.
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7. The following five factors of “Ultility” were considered by the Committee

ol & \
2

L

N,
y A

i.e. (1) Product Safety; (ii) Essentiality; (iii) Social Impact; (iv) Economic
Impact, & (v) Hygiene. The following five factors have been considered
for assessing the “Adverse Environmental Impact” i.e. (i) Collectability;
(11) Recyclability; (ii1) End of Life (EoL) Solutions; (iv) Impact of

alternative on the environment & (v) The Littering Propensity.

That based on the report of the expert committee, the Ministry identified
the Single Use Plastics to be phased out and that the Ministry vide G.S.R.
169(E) dated 11.03.2021 had published a draft notification to bring an
amendment to the PWM Rules, 2016, thereby inviting objections and
suggestions from all persons likely to be affected thereby & for public

consultation.

Thereafter, after following due process of consideration of objections and
suggestion received, the Respondent Ministry had notified the Plastic
Waste Management (Amendment) Rules, 2021 vide G.S.R. 571 (E)
dated 12th August, 2021 thereby prohibiting the manufacture, import,
stocking, distribution and sale and use of identified single use plastic

items, which have low utility and high littering potential, with effect from

¥ i -‘lf_q1 July, 2022, in order to reduce pollution of environment caused by

\ littered single use plastic items leading to protecting and improving the

i
§ =
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quality of the environment. A copy of the Plastic Waste Management

(Amendment) Rules, 2021 is annexed as Annexure-R3.

10. As such, the identification of single use plastic items for imposition of
ban has been based upon thorough examination using defined quantitative
criteria based on low utility and high adverse environmental impact by an

Expert Committee.

11.Further, management of plastic waste in an environmentally sound

manner is governed Plastic Waste Management Rules, 2016.

12. That in view of the aforementioned facts and circumstances, it is most
respectfully prayed that this Hon'ble Tribunal may graciously be pleased
to pass such other order and further order(s) as this Hon'ble Tribunal may

deem fit and necessary in the interest of justice.

@\)) )

(E. Thirunavukkarasu)
P-4/ Scientist-E
e, & @ ey e, qﬂmcn ]
Ministry of Environment Forest and Chma;egma:gq
g wrfeR -

A Magour-440001
Inteqrated Regional Office M2004
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VERIFICATION

Verified at Nagpur on this Z"Aday of December, 2022 that the contents
of the above affidavit are true and correct to my knowledge and as per
official records maintained in the routine course of business. No part of

the above affidavit is false and nothing material has been concealed there

from.
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[Published in the Gazette of India, Part-11, Section-3, Sub-section (i)]
Ministry of Environment, Forest and Climate Change

Notification
New Delhi, the 18" March, 2016

G.S.R 320(E).— Whereas the Plastic Waste (Management and Handling) Rules, 2011
published vide notification number S.0 249 (E), dated 4™ February, 2011 by the Government
of India in the erstwhile Ministry of Environment and Forests, as amended from time to time,
provided a regulatory frame work for management of plastic waste generated in the country;

And whereas, to implement these rules more effectively and to give thrust on plastic
waste minimization, source segregation, recycling, involving waste pickers, recyclers and
waste processors in collection of plastic waste fraction either from households or any other
source of its generation or intermediate material recovery facility and adopt polluter’s pay
principle for the sustainability of the waste management system, the Central Government
reviewed the existing rules;

And whereas, in exercise of the powers conferred by sections 6, 8 and 25 of the
Environment (Protection) Act, 1986 (29 of 1986),the draft rules, namely, the Plastic Waste
Management, Rules, 2015 were published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide number G.S.R. 423(E), dated the 25" May,
2015 in the Gazette of India, inviting objections and suggestions from all persons likely to be
affected thereby, before the expiry of a period of sixty days from the date on which copies of
the Gazette containing the said notification were made available to the public;

And Whereas copies of the said Gazette were made available to the public on the 25"
May, 2015;

And Whereas the objections and suggestions received within the said period from the
public in respect of the said draft rules have been duly considered by the Central
Government;

NOW, Therefore, in exercise of the powers conferred by sections 3,6 and 25 of the
Environment (Protection) Act, 1986 (29 of 1986), and in supersession of the Plastic Waste (
Management and Handling ) Rules, 2011, except as respects things done or omitted to be
done before such supersession, the Central Government hereby makes the following rules,
namely:-

1. Short title and commencement.-(1)These rules shall be called the Plastic Waste
Management Rules, 2016.
(1) Save as otherwise provided in these rules, they shall come into force on the date of their
1
Page 7 of 185



715544/2022/HSM

82

publication in the Official Gazette.

2.

Application.-(1) These rules shall apply to every waste generator, local body, Gram

Panchayat, manufacturer, Importers and producer.

)

The rule 4 shall not apply to the export oriented units or units in special economic

zones, notified by the Central Government, manufacturing their products against an order for
export: Provide this exemption shall not apply to units engaged in packaging of gutkha,
tobacco and pan masala and also to any surplus or rejects, left over products and the like.

(@)
(b)

(©)

(d)

(€)

(f)

9)

(h)

(i)

Definitions.- In these rules, unless the context otherwise requires.-
“Act” means the Environment (Protection) Act, 1986 (29 of 1986);

“brand owner” means a person or company who sells any commodity under a
registered brand label.

“carry bags” mean bags made from plastic material or compostable plastic material,
used for the purpose of carrying or dispensing commodities which have a self
carrying feature but do not include bags that constitute or form an integral part of the
packaging in which goods are sealed prior to use.

""commodity™ means tangible item that may be bought or sold and includes all
marketable goods or wares;

“compostable plastics” mean plastic that undergoes degradation by biological
processes during composting to yield CO,, water, inorganic compounds and biomass
at a rate consistent with other known compostable materials, excluding conventional
petro-based plastics, and does not leave visible, distinguishable or toxic residue;

“consent™ means the consent to establish and operate from the concerned State
Pollution Control Board or Pollution Control Committee granted under the Water
(Prevention and Control of Pollution) Act, 1974 (6 of 1974), and the Air (Prevention
and Control of Pollution) Act, 1981 (14 of 1981);

“disintegration” means the physical breakdown of a material into very small
fragments;

“extended producer’s responsibility ” means the responsibility of a producer for the
environmentally sound management of the product until the end of its life;

“food-stuffs” mean ready to eat food products, fast food, processed or cooked food in
liquid, powder, solid or semi-solid form;
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1)

(k)

0]

(m)

(n)

(0)

()
()

()
(s)

(i)

(t)

83

“facility” means the premises used for collection, Storage, recycling, processing and
disposal of plastic waste;

“importer” means a person who imports or intends to import and holds an Importer -
Exporter Code number, unless otherwise specifically exempted.

“institutional waste generator” means and includes occupier of the institutional
buildings such as building occupied by Central Government Departments, State
Government Departments, public or private sector companies, hospitals, schools,
colleges, universities or other places of education, organisation, academy, hotels,
restaurants, malls and shopping complexes;

“manufacturer” means and include a person or unit or agency engaged in production
of plastic raw material to be used as raw material by the producer.

“multilayered packaging” means any material used or to be used for packaging and
having at least one layer of plastic as the main ingredients in combination with one or
more layers of materials such aspaper, paper board, polymeric materials, metalised
layers or aluminium foil, either in the form of a laminate or co-extruded structure;

“plastic” means material which contains as an essential ingredient a high polymer
such as polyethylene terephthalate, high density polyethylene, Vinyl, low density
polyethylene, polypropylene, polystyrene resins, multi-materials like acrylonitrile
butadiene styrene, polyphenylene oxide, polycarbonate, Polybutylene terephthalate;

“plastic sheet” means Plastic sheet is the sheet made of plastic;

“plastic waste”means any plastic discardedafter use or after their intended use is
over;

“prescribed authority” means the authorities specified in rule 12;

“producer” means persons engaged in manufacture or import of carry bags or
multilayered packaging or plastic sheets or like, and includes industries or individuals
using plastic sheets or like or covers made of plastic sheets or multilayered packaging

for packaging or wrapping the commodity;

"recycling" means the process of transforming segregated plastic waste into a new
product or raw material for producing new products;

"registration” means registration with the State Pollution Control Board or Pollution
Control Committee concerned, as the case may be;
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(u)

(V)

(w)

v)

(@)

4.

84

“street vendor” shall have the same meaning as assigned to it in clause (I) of sub-
section (1) of Section 2 of the Street Vendors (Protection of Livelihood and
Regulation of Street Vending) Act, 2014 (7 of 2014);

“local body” means urban local body with different nomenclature such as municipal
corporation, municipality, nagarpalika, nagarnigam, nagarpanchayat, municipal
council including notified area committee (NAC) and not limited to or any other local
body constituted under the relevant statutes such as gram panchayat, where the
management of plastic waste is entrusted to such agency;

“virgin plastic” means plastic material which has not been subjected to use earlier
and has also not been blended with scrap or waste;

“waste generator” means and includes every person or group of persons or
institution, residential and commercial establishments including Indian Railways,
Airport, Port and Harbour and Defense establishments which generate plastic waste;

“waste management” means the collection, storage, transportation reduction, re-use,
recovery, recycling, composting or disposal of plastic waste in an environmentally

safe manner;

“waste pickers” mean individuals or agencies, groups of individuals voluntarily
engaged or authorised for picking of recyclable plastic waste.

Conditions.- (1) The manufacture,importer stocking, distribution, sale and use of

carry bags, plastic sheets or like, or cover made of plastic sheet and multilayered packaging,
shall be subject to the following conditions, namely:-

a)

b)

d)

carry bags and plastic packaging shall either be in natural shade which is without any
added pigments or made using only those pigments and colourants which are in
conformity with Indian Standard : 1S 9833:1981 titled as “List of pigments and
colourants for use in plastics in contact with foodstuffs, pharmaceuticals and drinking
water”, as amended from time to time;

Carry bags made of recycled plastic or products made of recycled plastic shall not be
used for storing, carrying, dispensing or packaging ready to eat or drink food stuff’;

carry bag made of virgin or recycled plastic, shall not be less than fifty microns in
thickness;

plastic sheet or like, which is not an integral part of multilayered packaging and cover

made of plastic sheet used for packaging, wrapping the commaodity shall not be less
than fifty microns in thickness except where the thickness of such plastic sheets
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9)

h)

5.
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impair the functionality of the product;

the manufacturer shall not sell or provide or arrange plastic to be used as raw material
to a producer, not having valid registration from the concerned State Pollution
Control Boards or Pollution Control Committee;

sachets using plastic material shall not be used for storing, packing or selling gutkha,
tobacco and pan masala;

recycling of plastic waste shall conform to the Indian Standard: IS 14534:1998 titled
as Guidelines for Recycling of Plastics, as amended from time to time;

The provision of thickness shall not be applicable to carry bags made up of
compostable plastic. Carry bags made from compostable plastics shall conform to the
Indian Standard: IS 17088:2008 titled as Specifications for Compostable Plastics, as
amended from time to time. The manufacturers or seller of compostable plastic carry
bags shall obtain a certificate from the Central Pollution Control Board before
marketing or selling; and

plastic material, in any form including Vinyl Acetate - Maleic Acid - Vinyl Chloride
Copolymer, shall not be used in any package for packaging gutkha, pan masala and

tobacco in all forms.

Plastic waste management.- (1) The plastic waste management by the urban local

bodies in their respective jurisdiction shall be as under:-

(a)

(b)

(©)

(d)

plastic waste, which can be recycled, shall be channelized to registered plastic waste
recycler and recycling of plastic shall conform to the Indian Standard: IS 14534:1998
titled as Guidelines for Recycling of Plastics, as amended from time to time.

local bodies shall encourage the use of plastic waste (preferably the plastic waste
which cannot be further recycled) for road construction as per Indian Road Congress
guidelines or energy recovery or waste to oil etc. The standards and pollution control
norms specified by the prescribed authority for these technologies shall be complied
with.

Thermo set plastic waste shall be processed and disposed off as per the guidelines
issued from time to time by the Central Pollution Control Board.

The inert from recycling or processing facilities of plastic waste shall be disposed of

in compliance with the Solid Waste Management Rules, 2000 or as amended from
time to time.
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6. Responsibility of local body.- (1) Every local body shall be responsible for
development and setting up of infrastructure for segregation, collection, storage,
transportation, processing and disposal of the plastic waste either on its own or by engaging
agencies or producers.

2 The local body shall be responsible for setting up, operationalisation and co-
ordination of the waste management system and for performing the associated functions,
namely:-

@ Ensuring segregation, collection, storage, transportation, processing and
disposal of plastic waste;

(b) ensuring that no damage is caused to the environment during this process;

(© ensuring channelization of recyclable plastic waste fraction to recyclers;

(d) ensuring processing and disposal on non-recyclable fraction of plastic waste in
accordance with the guidelines issued by the Central Pollution Control Board;

(e creating awareness among all stakeholders about their responsibilities;

()] engaging civil societies or groups working with waste pickers; and

(09) ensuring that open burning of plastic waste does not take place.

3) The local body for setting up of system for plastic waste management shall seek
assistance of producers and such system shall be set up within one year from the date of final
publication of these rules in the Official Gazaette of India.

(4)  The local body to frame bye-laws incorporating the provisions of these rules.

7. Responsibility of Gram Panchayat.- (1) Every gram panchayat either on its own or
by engaging an agency shall set up, operationalise and co-ordinate for waste management in
the rural area under their control and for performing the associated functions, namely,-

@ ensuring segregation, collection, storage, transportation, plastic waste and
channelization of recyclable plastic waste fraction to recyclers having valid
registration; ensuring that no damage is caused to the environment during this
process;

(b) creating awareness among all stakeholders about their responsibilities; and

(c) ensuring that open burning of plastic waste does not take place

8. Responsibility of waste generator.- (1) The waste generator shall.-

()  take steps to minimize generation of plastic waste and segregate plastic waste at
source in accordance with the Solid Waste Management Rules, 2000 or as amended
from time to time.

(b)  not litter the plastic waste and ensure segregated storage of waste at source and

handover segregated waste to urban local body or gram panchayat or agencies
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appointed by them or registered waste pickers’, registered recyclers or waste
collection agencies;

2 All institutional generators of plastic waste, shall segregate and store the waste
generated by them in accordance with the Municipal Solid Waste (Management and
Handling) Rules, 2000 notified vide S.O 908(E) dated the 25th September, 2000 under the
Act or amendment from time to time and handover segregated wastes to authorized waste
processing or disposal facilities or deposition centers either on its own or through the
authorized waste collection agency.

3) All waste generators shall pay such user fee or charge as may be specified in the bye-
laws of the local bodies for plastic waste management such as waste collection or operation
of the facility thereof, etc.;

4) Every person responsible for organising an event in open space, which involves
service of food stuff in plastic or multilayered packaging shall segregate and manage the
waste generated during such events in accordance with the Municipal Solid Waste
(Management and Handling) Rules, 2000 notified vide S.O 908(E) dated the 25th
September, 2000 under the Act or amendment from time to time.

9. Responsibility of producers, Importers and Brand Owners.- (1) The producers,
within a period of six months from the date of publication of these rules, shall work out
modalities for waste collection system based on Extended Producers Responsibility and
involving State Urban Development Departments, either individually or collectively, through
their own distribution channel or through the local body concerned.

2 Primary responsibility for collection of used multi-layered plastic sachet or pouches
or packaging is of Producers, Importers and Brand Owners who introduce the products in the
market. They need to establish a system for collecting back the plastic waste generated due
to their products. This plan of collection to be submitted to the State Pollution Control Boards
while applying for Consent to Establish or Operate or Renewal. The Brand Owners whose
consent has been renewed before the notification of these rules shall submit such plan within
one year from the date of notification of these rules and implement with two years thereafter.

3 manufacture and use of non- recyclable multilayered plastic if any should be phased
out in Two years time.

4) The producer, within a period of three months from the date of final publication of
these rules in the Official Gazette shall apply to the Pollution Control Board or the Pollution
Control Committee, as the case may be, of the States or the Union Territories administration
concerned, for grant of registration.

(5) No producer shall on and after the expiry of a period of Six Months from the date of
final publication of these rules in the Official Gazette manufacture or use any plastic or
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multilayered packaging for packaging of commodities without registration from the
concerned State Pollution Control Board or the Pollution Control Committees.

(6) Every producer shall maintain a record of details of the person engaged in supply of
plastic used as raw material to manufacture carry bags or plastic sheet or like or cover made
of plastic sheet or multilayered packaging.

10. Protocols for compostable plastic materials.-Determination of the degree of
degradability and degree of disintegration of plastic material shall be as per the protocols of
the Indian Standards listed in Schedule-I to these rules.

11. Marking or labelling.-(1) Each plastic carry bag and multilayered packaging shall
have the following information printed in English namely,-

@) name, registration number of the manufacturer and thickness in case of carry
bag;

(b) name and registration number of the manufacturer in case of multilayered
packaging; and

(© name and certificate number [Rule 4(h)] in case of carry bags made from
compostable plastic

(2 Each recycled carry bag shall bear a label or a mark “recycled” as shown below and
shall conform to the Indian Standard: 1S 14534: 1998 titled as “Guidelines for Recycling of
Plastics”, as amended from time to time;

&7\

P
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I SN I
2D DEDS
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NOTE: PET-Polyethylene terephthalate, HDPE-High density polyethylene, V-Vinyl (PVC),
LDPE- Low density polyethylene, PP-Polypropylene, PS-Polystyrene and Other
means all other resins and multi-materials like ABS (Acrylonitrile butadiene styrene),
PPO (Polyphenylene oxide), PC (Polycarbonate), PBT (Polybutylene terephalate) etc.

Each carry bag made from compostable plastics shall bear a label “compostable” and
shall conform to the Indian Standard : IS or ISO 17088:2008 titled as Specifications

for “Compostable Plastics”.

12. Prescribed authority.- (1) The State Pollution Control Board and Pollution Control
Committee in respect of a Union territory shall be the authority for enforcement of the
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provisions of these rules relating to registration, manufacture of plastic products and
multilayered packaging, processing and disposal of plastic wastes.

2 The concerned Secretary-in-charge of Urban Development of the State or a Union
Territory shall be the authority for enforcement of the provisions of these rules relating to
waste management by waste generator, use of plastic carry bags, plastic sheets or like, covers
made of plastic sheets and multilayered packaging.

3) The concerned Gram Panchayat shall be the authority for enforcement of the
provisions of these rules relating to waste management by the waste generator, use of plastic
carry bags, plastic sheets or like, covers made of plastic sheets and multilayered packaging in
the rural area of the State or a Union Territory.

4) The authorities referred to in sub-rules (1) to (3) shall take the assistance of the
District Magistrate or the Deputy Commissioner within the territorial limits of the jurisdiction
of the concerned district in the enforcement of the provisions of these rules.

13. Registration of producer, recyclers and manufacturer,- (1) No person shall
manufacture carry bags or recycle plastic bags or multilayered packaging unless the person
has obtained a registration from the State Pollution Control Board or the Pollution Control
Committee of the Union Territory concerned, as the case may be, prior to the commencement
of production;

(2 Every producer shall, for the purpose of registration or for renewal of registration,
make an application to the State Pollution Control Board or the Pollution Control Committee
of the Union territory concerned, in Form |

3) Every person recycling or processing waste or proposing to recycle or process plastic
waste shall make an application to the State Pollution Control Board or the Pollution Control
Committee, for grant of registration or renewal of registration for the recycling unit, in Form
.

4 Every manufacturer engaged in manufacturer of plastic to be used as raw material by
the producer shall make an application to the State Pollution Control Board or the Pollution
Control Committee of the Union territory concerned, for the grant of registration or for the
renewal of registration, in Form I11.

(5) The State Pollution Control Board or the Pollution Control Committee shall not issue
or renew registration to plastic waste recycling or processing units unless the unit possesses a
valid consent under the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974)
and the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) along with a
certificate of registration issued by the District Industries Centre or any other Government
agency authorised in this regard.
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(6) The State Pollution Control Board or the Pollution Control Committee shall not renew
registration of producer unless the producer possesses and action plan endorsed by the
Secretary in charge of Urban Development of the concerned State or Union Territory for
setting of plastic waste management system.

(7) On receipt of the application complete in all respects for the registration for recycling
or processing of plastic waste under sub-rule (3), the State Pollution Control Board may, after
such inquiry as it considers necessary and on being satisfied that the applicant possesses
appropriate facilities, technical capabilities and equipment to handle plastic waste safely, may
grant registration to the applicant on fulfilment of the conditions as may be laid down in
terms of registration.

(8) Every State Pollution Control Board or Pollution Control Committee shall take a
decision on the grant of registration within ninety days of receipt of an application which is
complete in all respects.

9) The registration granted under this rule shall initially be valid for a period of one year,
unless revoked, suspended or cancelled and shall subsequently be granted for three years.

(10)  State Pollution Control Board or the Pollution Control Committees shall not revoke,
suspend or cancel registration without providing the opportunity of a hearing to the producer
or person engaged in recycling or processing of plastic wastes.

(11) Every application for renewal of registration shall be made at least one hundred
twenty days before the expiry of the validity of the registration certificate.

14. Responsibility of retailers and street vendors- (1) Retailers or street vendors shall
not sell or provide commodities to consumer in carry bags or plastic sheet or multilayered
packaging, which are not manufactured and labelled or marked, as per prescribed under these
rules.

2 Every retailers or street vendors selling or providing commodities in, plastic carry
bags or multilayered packaging or plastic sheets or like or covers made of plastic sheets
which are not manufactured or labelled or marked in accordance with these rules shall be
liable to pay such fines as specified under the bye-laws of the local bodies.

15. Explicit pricing of carry bags.- (1) The shopkeepers and street vendors willing to
provide plastic carry bags for dispensing any commodity shall register with local body. The
local body shall, within a period of six months from the date of final publication of these
rules ion the Official Gazette of India notification of these rules, by notification or an order
under their appropriate state statute or byelaws shall make provisions for such registration on
payment of plastic waste management fee of minimum rupees forty eight thousand @ rupees
four thousand per month. The concerned local body may prescribe higher plastic waste
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management fee, depending upon the sale capacity. The registered shop keepers shall display
at prominent place that plastic carry bags are given on payment.

2 Only the registered shopkeepers or street vendors shall be eligible to provide plastic
carry bags for dispensing the commodities.

3) The local body shall utilize the amount paid by the customers for the carry bags
exclusively for the sustainability of the waste management system within their jurisdictions.

16.  State Level Monitoring Committee.- (1) The State government or the union
Territory shall, for the purpose of effective monitoring of implementation of these rules,
constitute a State Level Advisory Committee consisting of the following persons, namely;-

@) the Secretary, Department of Urban Development - Chairman
(b) Director from State Department of Environment - Member
(© Member Secretary from State Pollution Control Board

or Pollution Control Committee - Member
(d) Municipal Commissioner - Member
(e) one expert from Local Body - Member
M one expert from Non-Governmental

involved in Waste Management - Member
(9) Commissioner, Value Added Tax or his nominee, -

Member
(h) Sales Tax Commissioner or Officer - Member

Q) representative of Plastic Association,
Drug Manufacturers Association,

Chemical Manufacturers Association - Member
() one expert from the field of Industry - Member and
(k) one expert from the field of academic institution - Member

() Director , Municipal Administration- Convener

The State Level Advisory Body shall meet at least once in Six Month and may invite
experts, if it considers necessary.

17.  Annual reports.- (1) Every person engaged in recycling or processing of plastic
waste shall prepare and submit an annual report in Form-1V to the local body concerned
under intimation to the concerned State Pollution Control Board or Pollution Control
Committee by the 30™ April, of every year.

2 Every local body shall prepare and submit an annual report in Form -V to the
concerned Secretary-in-charge of the Urban Development Department under intimation to the
concerned State Pollution Control Board or Pollution Control Committee by the 30™ June,
everyyear.
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(3)

92

Each State Pollution Control Board or Pollution Control Committee shall prepare and
submit an annual report in Form VI to the CPCB on the implementation of these rules by the

31% July, of every year.

(4)

The CPCB shall prepare a consolidated annual report on the use and management of
plastic waste and forward it to the Central Government along with its recommendations

before the 31%" August of every year.

Schedule-1
[See rule 10]

IS / 1SO 14851: 1999 Determination of the ultimate aerobic biodegradability of
plastic materials in an aqueous medium-Method by measuring the oxygen
demand in a closed Respirometer

IS / 1SO 14852: 1999 Determination of the ultimate aerobic biodegradability of
plastic materials in an aqueous medium-Method by analysis of evolved carbon
dioxide

IS / 1SO 14853: 2005 Plastics- Determination of the ultimate anaerobic
biodegradation of plastic materials in an aqueous system-Method by
measurement of biogas production

IS /ISO 14855-1: 2005 Determination of the ultimate aerobic biodegradability
of plastic materials under controlled composting conditions-Method by
analysis of evolved carbon dioxide (Part-1 General method)

IS / 1SO 14855-2: 2007 Determination of the ultimate aerobic biodegradability
of plastic materials under controlled composting conditions-Method by
analysis of evolved carbon dioxide (Part-2: Gravimetric measurement of
carbon dioxide evolved in a laboratory- scale test )

IS / 1SO 15985: 2004 Plastics- Determination of the ultimate anaerobic
biodegradation and disintegration under high-solids anaerobic digestion
conditions- Methods by analysis of released biogas

IS /ISO 16929: 2002 Plastics- Determination of degree of disintegration of
plastic materials under defined composting conditions in a pilot - scale test

IS / ISO 17556: 2003 Plastics- Determination of ultimate aerobic
biodegradability in soil by measuring the oxygen demand in a Respirometer or
the amount of carbon dioxide evolved

IS / ISO 20200:2004 Plastics- Determination of degree of disintegration of
plastic materials under simulated composting conditions in a laboratory - scale

test
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FORM - |

[See rules 13 (2)]

APPLICATION FOR REGISTRATION FOR PRODUCERS or Brand Owners

.................................. (Name and full address of the occupier)
To
The Member Secretary,
eevevrn.... Pollution Control Board or Pollution Control Committee

| /We hereby apply for registration under rule 9 of the Plastic Waste Management Rules,
2015
1. Producers

PART - A
GENERAL
1.(8) Name and location of the unit
(b) Address of the unit
(©) Registration required for manufacturing of:

(i) Carry bags;
(@) petro- based,
(b) Compostable
(i) Multilayered plastics

(d) Manufacturing capacity
(e) In case of renewal, previous registration number
and date of registration
2. Is the unit registered with the District Industries

Centre of the State Government or Union
territory? If yes, attach a copy.

3.(a) Total capital invested on the project
(b) Year of commencement of production
4. (a) List and quantum of products and by-products
(b) List and quantum of raw materials used
5. Furnish a flow diagram of manufacturing process

showing input and output in terms of products and
waste generated including for captive power
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generation and water.

Status of compliance with these rules- Thickness —
fifty micron (Yes/No)

PART -B

PERTAINING TO LIQUID EFFLUENT AND GASEOUS EMISSIONS

(@) Does the unit have a valid consent under the
Water (Prevention and control of Pollution)
Act, 1974 (6 of 1974)?

If yes, attach a copy

(b) Does the unit have a valid consent under the
Air (Prevention and Control of Pollution) Act,
1981 (14 of 1981)?

If yes, attach a copy

PART -C
PERTAINING TO WASTE

Solid Wastes or rejects:

(@) Total quantum of waste generated

(b) Mode of storage within the plant

(c) Provision made for disposal of wastes

Attach or Provide list of person supplying plastic
to be used as raw material to manufacture carry
bags or plastic sheet of like or multilayered
packaging

10.

Attach or provide list of personnel or brand
Owners to whom the products will be supplied

11.

Action plan on collecting back the plastic wastes

Date :
Place :

Name and Signature

Designation

Il Brand Owners:

PART - A
GENERAL

Name, address and Contact number

In case of renewal, previous registration number
and date of registration

Is the unit registered with the District Industries
Centre of the State Government or Union

Page 20 of 185

275



715544/2022/HSM

95

territory? If yes, attach a copy.

4.(a)

Total capital invested on the project

(b)

Year of commencement of production

5. (a)

List and quantum of products and by-products

(b)

List and quantum of raw materials used

PART -B
PERTAINING TO LIQUID EFFLUENT AND GASEOUS EMISSIONS

Does the unit have a valid consent under the
Water (Prevention and control of Pollution)
Act, 1974 (6 of 1974)?

If yes, attach a copy

Does the unit have a valid consent under the
Air (Prevention and Control of Pollution) Act,
1981 (14 of 1981)?

If yes, attach a copy

PART -C
PERTAINING TO WASTE

Solid Wastes or rejects:

(c) Total quantum of waste generated

(d) Mode of storage within the plant

(d) Provision made for disposal of wastes

Attach or Provide list of person supplying plastic
material

Action plan on collecting back the plastic wastes

Date :

Place :

Name and Signature

Designation
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FORM - 11
[see rule 13 (3)]

APPLICATION FORM FOR REGISTRATION OF UNITS ENGAGED IN
PROCESSING OR RECYCLING OF PLASTIC WASTE

1. Name and Address of the
unit

2. | Contact person  with
designation, Tel./Fax
/email

3. Date of commencement

4. | No. of workers (including
contract labour)

5. | Consents Validity a. Water (Prevention & Control of Pollution) Act, 1974;
Valid up to

b. Air (Prevention & Control of Pollution) Act, 1981,
Valid up to

c. Authorization ; valid up to ....

6. | Manufacturing Process Please attach a flow diagram of the manufacturing process

flow diagram for each product.

7. | Products and installed Products Installed capacity
capacity of production
(MTA)
8. | Waste Management: S Type Category Qty.
No
a. Waste generation in processing | (i)
plastic-waste i
(iii)
b. Waste Collection and transportation
(attach details)
c. Waste Disposal details S Type Category Qty
No
(i)
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(i)

d. Provide details of the disposal
facility, whether the facility is
authorized by SPCB or PCC

e. Please attach analysis report of
characterization of waste generated
(including leachate test if applicable)

Details of plastic waste proposed to be
acquired through sale, auction, contract
or import, as the case may be, for use as
raw material

(i) Name
(i) Quantity required /year

10.

Occupational safety and health aspects

Please provide details of facilities

11.

Pollution Control Measures

Whether the unit has adequate pollution
control systems or equipment to meet
the standards of emission or effluent.

If Yes, please furnish details

Whether unit is in compliance with
conditions laid down in the said rules.

Yes/No

Whether conditions exist or are likely to
exist of the material being handled or
processed posing adverse immediate or
delayed impacts on the environment.

Yes/No

Whether conditions exist (or are likely
to exist) of the material being handled
or processed by any means capable of
yielding another material (e.g. leachate)
which may possess eco-toxicity.

Yes/No

12.

Any  other relevant information
including fire or accident mitigative
measures

13.

List of enclosures as per rule

Date :
Place :

Name and Signature

Designation

Page 23 of 185

278



279
715544/2022/HSM 98

FORM - 111
[See rules 13(4)]

APPLICATION FOR REGISTRATION FOR MANUFACTURERS of plastic raw
materials

.................................. (Name and full address of the occupier)
To
The Member Secretary,
ceeeen..... Pollution Control Board or Pollution Control Committee

I/We hereby apply for registration under the Plastic Waste Management Rules, 2011

PART - A
GENERAL
1.(8) Name and location of the unit
(b) Address of the unit
(©) In case of renewal, previous registration number
and date of registration
2. Is the unit registered with the DIC or DCSSI of

the State Government or Union territory? If yes,
attach a copy.

3.(a) Total capital invested on the project
(b) Year of commencement of production
(©) List of producers and quantum of raw materials

supplied to producers

Name and Signature

Designation
Date :

Place :
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Format of Annual Report by Operator of plastic waste processing or recycling Facility
to the Local Body
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Form - 1V
[See rules 17 (1)]

Period of Reporting:

1)

Name and Address of operator of the
facility

)

Name of officer in-charge of the
facility
(Telephone/Fax/Mobile/ E-mail)

(3)

Capacity:

(4)

Technologies used for management
of plastic waste:

()

Quantity of plastic waste received
during the year being reported upon
along with the source

(6)

Quantity of plastic waste processed
(in tons):

- Plastic waste recycled(in tons)

- Plastic waste processed (in tons)

- Used (in tons)

(7)

Quantity of inert or rejects sent for
final disposal to landfill sites:

(8)

Details of land fill facility to which
inert or rejects were sent for final
disposal:

- Address

-Telephone

(9)

Attach status of compliance to
environmental conditions, if any
specified during grant of Consent or
registration

Dated
Place:
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FORMAT FOR ANNUAL REPORT ON PLASTIC WASTE MANAGEMENT TO BE
SUBMITTED BY THE LOCAL BODY

100

Form -V
[See rules 17(2)]

Period of Reporting:

1)

Name of the City or Town and State:

2)

Population

©)

Area in sq. kilometers

(4)

Name & Address of Local body
Telephone No.

Fax No.

E-mail:

(5)

Total Numbers of the wards in the area under
jurisdiction

(6)

Total Numbers of Households in the area under
jurisdiction

(7)

Number of households covered by door to door
collection

(8)

Total number of commercial establishments and
Institutions in the area under jurisdiction

-Commercial establishments

- Institutions

(9)

Number of commercial establishments and
Institutions covered by door to door collection
-Commercial establishments

- Institutions

(10)

Summary of the mechanisms put in place for
management of plastic waste in the area under
jurisdiction along with the details of agencies
involved in door to door collection

(11)

Attach details of infrastructure put in place for
management of plastic waste generated in the area
under jurisdiction

(12)

Attach details of infrastructure required, if any along
with justification

(13)

Quantity of Plastic Waste generated during the year
from area under jurisdiction (in tons)

(14)

Quantity of Plastic Waste collected during the year
from area under jurisdiction (in tons)

(15)

Quantity of plastic waste channelized for recycling
during the year (in tons)
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(16)

Quantity of plastic waste channelized for use during
the year (in tons)

A7)

Quantity of inert or rejects sent to landfill sites during
the year (in tons)

(18)

Details of each of facilities used for processing and
disposal of plastic waste

Facility-1

i) Name of operator

i) Address with Telephone Number or Mobile

i) Capacity

iv) Technology Used

V) Registration Number

vi) Validity of Registration (up to)

Facility-11

i) Name of operator

i) Address with Telephone Number or Mobile
iii) Capacity

iv) Technology Used

V) Registration Number

Validity of Registration (up to)

(19)

Give details of:

Local body’s own manpower deployed for collection
including street sweeping, secondary storage,
transportation, processing and disposal of waste.

(20)

Give details of:

Contractor or concessionaire’s manpower deployed
for collection including street sweeping, secondary
storage, transportation, processing and disposal of
waste.

(21)

Mention briefly, the difficulties being experienced by
the local body in complying with provisions of these
rules including the financial constrains, if any

(22)

Whether an Action Plan has been prepared for
improving solid waste management practices in the
city? If yes (attach copy)

Date of revision:

Date:
Place:

Signature of CEO or Municipal Commissioner or
Executive Officer or Chief Officer

Page 27 of 185

282



715544/2022/HSM

102

Form-VI

STATE-WISE STATUS OF IMPLEMENTATION OF PLASTIC WASTE MANAGEMENT RULES, 2016 FOR THE YEAR ... ANNUAL

REPORT Format

Page 28 of 185

Name | Estimated | No. Of registered Plastic No. of Details of Partial or Status of Explici | Details of No. of Number of
of the | Plastic Manufacturing or Unregistere | Plastic Waste complete Marking t the meeting | violation | Municipal
SPCB | Waste Recycling (including d plastic Management ban on Labellingon | Pricin | of State s and Authority or
or generation | multilayer, compostable) manufactur | (PWM) e.g. usages of carry bags g of Level action Gram
PCC Tons Per units. (Rule 9) ing Collection, Plastic (Rule 8) carry | Advisory taken on | Panchayatun
Annum Recycling Segregation, Carry Bags | [Specify the | bags Body (SLA) | non- der
(TPA) units. (in Disposal (through number of (Rule along with complia | jurisdiction
residential (Co-processing | Executive units or not | 10) its nce of and
Plasti | Compo | Multilay | or road Order) ( complied)co recommend | provisio | Submission of
c stable er unapproved | construction Attach copy | mplied ations on ns of Annual
units | Plastic | Plastic areas) etc.) (Rules 6) of Implementa | these Report to
Units units (Attach notification tion (Rule Rules CPCB
separate sheet) | or executive 11) (Rule 12)
order)
1) ) ®3) 4) (%) (6) (7 (8) (9) (10) (11)
[F.No. 17-2/2001-HSMD]
Bishwanath Sinha
Joint Secretary to Government of India
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Report on
Single Use
Plastics

\ ;_;!Lh},# -;'—j Vs

3= Department of Chemicals and Petrochemicals
#4  Ministry of Chemicals and Fertilizers
fﬂﬁ? Govt. of India
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It has been more than 100 years since plastics have befriended human race. Plastics have unlimiled
applications in different fislds like automobile, packaging, construction, healthcare, coalings, adhesives

and many more. They have been nurluring technological advancements to make life much easler. As itis
widely known, one of the major usa of plastics is in the packaging sector whersin they are used in different
forms — camy bags, tetra-packs, multi-layered packaging, thermo & vacuum formed products, foamed [
packaging, blister packaging and o on. Their penetration into the sustenance seclor has allowed easy |
packaging, storage and transportation of various food & beverage items, while contributing significantly to '
Indian economy. Also, plastics have been backing the technological advencements by allowing
miniaturization of products and maximization of production in elecirical & elecironics, healthcare,
construction and defence sectors.

However, the increased use of plastics and its uncrganized disposal hava besn craaling various ecologlcal
issues like polluting the environment and threatening the land and marine ecosyslems. During the
Independence day speech, Hon'ble Prime Minister Shri Narendra Mediji has exprassed serious concem
, over the use of single-use piastics. This global concem is being addrassed with much thoughtfulness by
many countries across the globe, who have reframed their policies to curb liltering and lo utilize the littered ,
plastics vigilantly. It was a judicious move by the Government to form a committee comprising of experts in '
the relevant area to study the current scenario and suggest technically and commercially feasible solutions |
| to define 'Single Use Plastics'in the country. -

| am extremely happy that the commiltee, consisting of strategists, scienlific experts and officers of my
Ministry, has undanaksn a thorough survey and has put forward tangible routes to effactively utilize end-of-

' life plastics, predominantly "Single Use Plastics’. The committee has also put forth their continuaus efforts
of several months 1o contribute significantly on the said Issue, for the healthy growth of the Nation. This
report reveals the calegorisation of single use plastic products and provides deep In-sight into the

l prospective end-of-life solutions for them. |

| appreciate all the committes members for their untiring efforts and aspiration to address the ecological
concam.

September, 2019
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b Minister of State ;
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. MANSUKH MANDAYIYA
26" September, 2019

MESSAGE

73

Plustics, clessified s the most versatile materials, have a cluster of applications. ranging
from domestic o industrial. They bave made our lives so comforiwble that it his become
| impossible to imagine a life without them. They have captured all niche markets because of lhei_r
sufability for diverse spplications end innate properties they possess — low densily, easy
| processability. mouldability to imiricate shapes & structures. corrosion resistance and most {
importanily. sustainability. The uwse of plastics has ineressed expunentially in short lived
applicatinns (packeg ing. cutleries, hanners ete.) due to the cost-clfvctivencss and convenience they
offer, over the conventionnl materials. However, the disposed plastics. after ane or a few uses.
| have been causing serious menace to the environment,

| The Expert Commitize constituled to study the issue, has brought out many effective
| caleulations for investipating the utility of plustic materials and thelr detrimental elfecis. under
[ certain circumstances, on the ecosystemn. This has helped in categorizing the most trouble-some
products made of plastics, those that are littered in lorpge scale by end-users and manufaclurers. The
| experts of the Commiilee hive worked effectively in analysing the cument scenario and policies. o ‘
| amiculate an insightild report on the pres and comes io define *Single Use Plastics” in the country,

1 am happy w0 note thit the effectunl methodologies poimed out in the report. would aid the |
indusrries. manufzcturers and recyclers to formulste appropriate end-of-life solutions for respective |
products, thereby redueing their scoumulation in. the enviroament. This would further inercase the

value of such materials and would creaste awarcness for promoting organized disposal systems.
Moreover, [ am sure thot development of new aliermative materinls like composiable plestics and |
{ axo-bindegradable plastics are slso a potential solution w address the above fssus.

This report 15 & comprehensive document. distinguishing potentially undesirable plastic

products from those which are benefigial, | sincerely hope that the report would be a ready
‘ refercnee for understanding the wility and sdverse elfecis of various plastic products.

i 5
I 1

[ {(Mansukk Mandaviya)

| Roem No. 207, Transpan Bhavon, New Delhi- 110001 Tel : 0711.23717422, 23717423, 23717424, Fax ; 01123714453
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MESSAGE

Plastics, the most resoureefitl class of materials humeankind has ever known, have
boundless applications in this modern world. They are an integral part of lightweight
sutn/acro and siructural components, packaging of perishable and oon-perishable
items, agro-products, disgnostic and therapeutic tools, electrical equipment parts for
insulation and EMI shislding, customized coatings for varied applications, portable
power and energy devices etc. Amongst the above, Agriculture and Food Packaging
sectars have been the key growth drivers of plastics globally, with packaging sector
having & share of 24% in total domestic consumption clesely followed by agriculture
sector (23%). This increased use of plastics has, in fact, led to accumulation of waste
plestics disposed after minimal usage, leading to a eritical universal issue. Majority of
the countries across the globe have been atriving towards eliminating the menace
through atringent policies for pre and post-consumer use of plastics, India, being an
emerging economy, is witnessing a similar situation, which has compelled the policy
makers to develop an eco-Iriendly regime.

In the wake of such scenario, there has been a conscious attempt to elude a few
hostile products, majorly made of plastics, from the niche markets. For betrer
awareness of the issues relating ™ management of Plastic waste in an
environmentally sound menner ns well as the problems feced by the MSEMEs for
particular eategory of plastic ban, an Expert Committes was formed with a mandate
1o identify Single Use Plastics’ in the country. The Expert Commmillee studied the
matter in detoil talking views and opinions from different stakeholders and devisad
approaches to assess the utility snd adverse impacts of the single use plastie
producta.

Anocther highlight of this report is the detailad description on possible end-of-life
solutions for plastle products. Routes such as recycling the waste plastic camponents
inte value added products, energy recovery, feedstock recycling etc. have been
described in detsil. This report reminds that the root-ceuse of the concem is our own
littering habit and not the material jtself.

On behalfl of the Department of Chemicals f Petrochemicals, Govt, of India, T would

iike to thank the Cheirman of Expert Committee and all the Members, for their efforta

‘and desire towards creating a cleanesr and responsible Indla, 1&
®.

o
dra Rao)
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Shri Indrajit Pal, IAS (Retd.)
Former Secretary {(C&PC), Gol

PREFACE

As members of the Expert Committee on 'Single Use Plastics', conslituted by the
Department of Chemicals and Petrochemicals (DCPC), Government of India, we had
rather a difficult task. Plastics, the wonder materials of the twentieth century, have
gradually come to be regarded as an environmental disaster. Ironically, this perception
arises largely on account of the very properties that have made plastics useful and
ubiguitous, ‘Single Use Plastics’, which includes practically all plastic packaging, attract
the greatest environmental concern. Monetheless, at least at the current level of
tachnalogy, plastics, even single use plastics, continue to be important for the country's
economy and employment. This conflict also reflects in the legal-regulatory framework.

The Report of the Committee is guided by the Terms of Reference given to us. We have
recommended that the existing legal — regulatory framework be implemented rigorously.
To this end, we have recommended that certain neglected elements of the post-consumer
value chain, which are well recognised in the law, be supported and developed. We have
devised an index for categorising 'Single Use Plastics’. We believe that this index will be
useful for deciding the appropriate policy actions. We recommend strong indigenous
research efforts in technology and design, both to reduce the use of 'Single Use Plastics’,
and lo deal betier with the post-consumer waste.

We are grateful to the DCPC for having given us the opportunity to work in a public causs.
Wa thank the reprasentatives of industry assccialions, non-governmental organisations,
activists, government officials and experis who have contributed their time and
knowledge. We acknowledge the authors and owners of the several reporis and
documentis that are referred to in this Report. We thank the officials concerned of
DCPC for the assistance provided to us. We acknowledge specially the hard work putin by
CIPET Team, wha provided the research and documentation support, and discharged the
task of converting ideas into meaningful text.

hhes 1A

1ateelia

New Delhi Chairman of the Expert Committee
September 19, 2019
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EXECUTIVE SUMMARY

. The present legal and regulatory framework for managing plastics waste,

consists of the Environment (Protection) Act, 1986, the Plastic Waste
Management Rules, 2016 (amended In 2018), and certain State laws. The
Committee has examined these Rules and is of the view that these are
adequate.

. The Committee examined the bans and other restrictions on plastic products

Issued by various State Governments and Union territories. The Committee
noted that the guidelines lack uniformity and vary widely in different parts of
the country.

. For the purpose of this Report, the Committee has considered the definitions

of 'Single Use Plastics' (SUP) as given by the United Nations Environment
Programme (UNEP) and by several countries. The Committee is of the view
that the 'quidelines’ issued by Ministry of Environment, Forests and Climate
Change (MoEF & CC) as under, may be adopted as the definition. |t needs be
noted that the term 'Single Use Plastics' refers to ceriain products made
wholly or partly of plastics, but not to any *‘polymer' or 'resin’.

“Single-use plastics, often also referred to as disposable plastics (use-and-
throw items), are commonly used for plastic packaging and include items
intended to be used only once before they are thrown away or recycled. These
include, among other items, carry bags, food packaging, bottles, straws,
containers, cups and cutlery”.

. The Committee noted that two imporiant features of the PWM Rules (2016 /

2018), namely the responsibility of the local bodies in managing plasticwaste,
and the responsibility of producers / importers / brand owners / Exiended
Producers Responsibility (EPR), have not been fulfilled.

. The Commitlee has categorised '"Single Use Plastics’' based on certain

criteria, following a logical and scientific process, on the basis of its utility,
economic value and adverse impact on the environment. Figure 1 in the main
Report provides a graphical representation of the categorization. The list of
products considered is representative, and any other or new product can be
analysed similarly.

v
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6. The Committee noted that the utility and economic value of 'Single Use
Plastics' is not confined to the plastic manufacturing / processing sector
alone, The entire manufacturing and service sectors (agriculture, public
health and hygiene, medical, food service etc.) are critically dependent on
'Single Use Plastics'. Any policy decision on 'Single Use Plastics' should be
taken with caution since itis likely to impact a large part of the country's Gross
Domestic Product (GDP), employment and the modern lifestyle.

7. The Committee studied various "End of Life' (EoL) solutions for various 'Single
Use Plastic' products, and noted that solutions like 'Alternate Use' and
'Energy Recovery' are yetto be matured in India.

8. The Committee noted that the present system of recycling of 'Single Use
Plastics' products is predominantly in the unorganised sector. To a large
extent, the work practices in this sector (handling, segregation and
processing) are poor and the recycled products are nol of adequate quality.
The recycling industry is largely non-compliant with safety, health and
environment (SHE) norms.

9. The Committee noted that the present system of collection, segregation and
disposal of Single Use Plastic waste is dependent on informal waste pickers
(colloguially called ‘rag pickers'). This is an extremely vulnerable group that
nas notreceived any support yet.

10. The Commitiee recognizes that the informal waste picking profession is nota
preferred career choice and may decline over time as incomes and education
levels increase. There exist countries that have no waste pickers, yet have
excellent systems for managing plastics waste.

11. 'Compostable’, 'Oxo-degradable’ and 'Oxo-biodegradable’ plastics are lately
being introduced and promoted as environment friendly options, toreduce the
problem of plastic waste. The main Report contains a discussion on these '
products.

12. The Committee has considered the views and cpinions of various
stakeholders (Industry, Industry Associations, Non-Governmental
Organizations and Government Departments), while preparing the Report.

>
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RECOMMENDATIONS

1. Strict implementation of the Plastic Waste Management (PWM) Rules, 2016,
(amended in 2018), by all States / Union territories, urban and rural local
bodies and others responsible. Monitoring of implementation of the said
Rules,

2. Ensure uniformity across States / Union territories in policies / guidelines /
exacutive orders, to reduce the scope and incentives for violation of the law.
Uniformity would help industry to plan better and reduce the risk to
investments.

3. Figure 1 (categorization of products) has been divided into 9 equal sectors,
corresponding to high, medium and low environmental impact and utility. The
products that are found have the lowest utility and highest environmental
impact largely coincide with the list of products that have already been banned
by several State Governments. The Committee recommends a phase out of
such products.

4. The Committes recommends that the other products appearing in Figure 1 be
placed under a well-defined EPR having pass through cost mechanism,
giving industry and consumers time to adjust. Products that fail to be brought
under EPR, may be subjected to restrictions.

5. The Committee recommends a Mission Mode approach, as part of the
'‘Swachh BharatAbhiyan' initiative, to:
(i) change plastic waste littering behaviouramong the public;
(i) encourage voluntary reduction in the quantum of use of Single Use
Plastics;
(it} enforce segregation of waste at source;
(iv)create infrastructure and systems for collection, segregation and

disposal of plastic waste, such as 'Dry waste Collection Centres",
(v) encourage, and in the alternate, enforce implementation of the EPR

mechanism.

6. Improve the functioning and status of waste pickers / rag pickers, among
others by issue of |D cards and authorisations, health, education and income
| support measures, and financial assistance to set up their own recycling units.
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7. Promote, incentivise, and upgrade the domestic plastic recycling industry |
(e.g. through industrial plots, finances on favourable terms, tax incentives,
technology improvement and support to meat SHE norms). This weould alsc
improve the quality of recyclates. Promote 'alternate use' and 'energy
recovery'. |

8. Impose a ban on import of post consumer plastic waste, as well as
reprocessed/ recycled plastic raw materials.

9. The Committee recommends funded innovative Research efforts at domain
Institute / R&D Laboratory In the area of new alternate materials, product
design to improve recyclability; enhance the quality of reused / reprocessed / |
recycled plastics; biodegradation, oxo-biodegradation, enzymatic [
degradation of plastic wastes, formulation of new SOP/Indian Standards and
validation of results.

10. The Committee recommends the development and adoption of a ‘Circular
Economy’, in which resources like plaslics waste acquire value, will enhance
national outpul and employment, while alleviating environmental problems.
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INTRODUCTION

Plastics are ubiquitous materials used in various application sectors such as -
Agriculture, Automobile, Aerospace, Electronics, Infrastructure, Healthcare,
Packaging, Textiles etc. Bestowed with superior performance characteristics, in
particular their versatility, lightness, strength, barrier properties and affordability,
plastics are used in thousands of products that add comfort, convenience, and

safety to our everyday life.

The global plastics industry is only about a century old. However, the consumption

of plastics increased exponentially during the post — war years beginning in the
fifties. The Indian plastics industry made its modest beginning in the 50's. The
production of Polystyrene started in the year 1857, while other polymers viz, -
LDPE, PVC, HDPE and PP commenced production in the subsequent years. The
present annual global consumption of plastics is about 350 MMT (million metric
tonnes) [1, 2], while in India, it has been estimated to be 17.8 MMT. Plastic
industry has experienced a healthy growth rate of mere than 10% CAGR. It is
expected that annual plastics consumption in India would cross 20 MMT by 2020
[3, 4]. Thus, plaslic industry in India symbolizes a promising business segment,
crealing wealth, employment opportunities, to both, skilled and semi-skilled
persons for and contributing to the 'Make in India' initiative. Finished plastics
products also constitute a significant component of value added product exports
from India

The Plastic Industry has contributed significantly to the growth of Indian economy.
The key growth drivers are agriculture and food packaging, in addition to other
sectors such as Infrastructure, automobiles etc. Packaging has ashare of 24% in
total domestic consumption followed by agriculture (23%), household items
(including home furnishings: 10%), etc. The packaging segment data reveals that
PE and PP accounted for around 33% and 29% of polymer usage, respectively,
followed by PET (17%), PVC (7%), and others (14%) in that segment.

v
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Table 1: Annual Polymer Consumption by Polymer Type [1]
SI.No. Polymer e
Thermoplastics 13,853
1 Palyathylena (PE) 4800
2  Polypropylene (PP) 4400
3 Polyvinyl chloride (PVC) 2000
4  Polyethylene terephthalate (PET) / BOPET 1275
5  Polystyrene (PS) / Expanded PS (EPS) 375
6  Ethylena vinyl acstate (EVA) 160
T  Other Thermoplastics 143
8  Engineering Plaslics 638
(i)  Acryienitrile butadiene styrene (ABS) 215
(i)  Polycarbonate (PC) 155
(i) Polyamides (PA) B2
(v) Polybutylene terephthalate (PBT) 42
(v) Styrene acrylo nitrile (SAN) 40
(vi) Polymethyl methacrylate (PFMMA) 32
(vil)  Polyoxy methylene (POM) 28
(vii) PC-ABS 15
(ix) Polyphenylene oxide (PPO) 6
(x) Flucropolymers 6
(xiy Acryionitrile Styrene Acrylate 5
(xii) Polyphenylene sulphide (PPS3) D8
(xiii)  Polysulfones 06
{xiv) Polysether imides (PE!), Polvether ketonss 045
(PEK), Polyether ether ketones (PEEK)
(xv) Others 0.05
9 Thermosets 950
(i) Phenolic resins 420
(i) Unsaturated polyesters 225
| (i) Urethanes 160
(iv) Epoxy resins 76
(v) Melamine resins M
(vl Urea resins 23
(vil) Other Thermaoset Resins 12

“Total pclymer consumption has been estimated to be 156500 KT (Kilolons) in 2016-17, which is

expected to reach 20000 KTin 2010-20
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The packaging industry is expected to grow at 18% annually (flexible packaging at
25% and rigid packaging at 15%) [5]. Packaging is the fifth largest sectorin India’s
economy and is one of the fastest growing sectors in the country [6]. Plastics
packaging provides design flexibility, can be transformed into any shape, size and
thickness, sustainability for increased shelf life, tailor-ability with respect to air /
water-vapour permeation and aesthetics. Plastics packaging offers safe supply of
quality food and water even to remote areas. Packaging of fertilizers and
pesticides at affordable cost has significantly benefitted the farmers in increasing
their crop productivity. The shelflife of food and many agricultural products, as well
as packing of sugar and cement, has also been enhanced with the use of plastics
packaging.

With increasing use of plastics, the impact of plastics in the environment (land and
water) has received critical global attention from Governments, NGQ's, civil
society groups and the press / media. Although recycling of plastics is technically
feasible and is practiced, lightweight and smaller plastic products are difficult to
collect effectively for recycling. They tend to leak into the environment,
contaminating open land, landfills and waterways. The UNEP report [7] has
highlighted issues connected with 'Single Use Plastics’. The problem is being
addressed by various countries by curbing littering, managing plastics waste ina
more organized manner and creating awareness among the consumers and
producers with respect to waste management and recycling. The Head of UN
Environmental Program has aptly mentioned that “Plastics are miracle material.
Plastic isn't the problem. It is what we dc with it.” The point of improved waste
management for controlling plastic pollution has been clearly brought out in this
reportin a ten step programme for a sustainable growth.

As estimated by the Central Pollution Control Board (CPCB), about 26,000 tonnes
of plastic waste is produced everyday in India, of which about 60% is recycled [8].
Plastic waste contributes about 7% of the municipal solid waste (MSW) on
average, but varies from city to city. There are very few organized facilities in the
formal sector in field of plastic waste management and recycling in our country.

On June 5, 2018, on the occasion of World Environment Day, Hon'ble Prime
Minister reiterated India's commitment for sustainable development and said that
the country will mitigate the problem of plastics paollution through awareness,
technology and global partnerships. It may be noted that although plastic
consumption in India is lower compared to the global consumption, there is still an
urgent need for implementing proper waste management through effective
collection and segregation, coupled with improved recycling technelogies. On
August 15, 2019, during his address to the Nation on the occasion of India's
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Independence Day, Prime Minister once again declared India's resolve to reduce
the usage of 'Single Use Plastics' (SUP) particularly carry bags. He also
announced a campalgn to collect littered plastic for recycling. |

The Asia Pacific Economic Co-operation (APEC) had estimated the impact of
marine plastic pollution to the Asia Pacific region to be about USD 13 billion. [8].

More than 60 countries have introduced measures to curb single-use plastics |
waste such as imposing bans and levies. Some countries have imposed direct
ban on single-use plastics but according to a UNEP report, the bans have not
been effective in curtailing plastic pollution. Most of the bans are on carry bags and

, few foam products. The report discloses that other countries have taken a phased
approach and in some cases, complemented with ecanomic investments. Taiwan
plans to phase-out single-use plastics by 2030 [9] [10] while European Union
plans 90% separate collection target for plastic bottles by 2029 (77% by 2025) and
intraduction of design requirements {o connect caps o bottles, as well as target to
incorporate 25% of recycled plastic in PET bottles as from 2025 and 30% in all
plastic bottles as from 2030 [10].

In India, pursuant to the implementation of bans on certain 'Single Use Plastics’in
several States, the Department of Chemicals and Petrochemicals has received
several representations from the Plastics Industry Associations enumerating the
problems faced by them after the ban. Also, under the Ministry of Micro, Small and
Medium Enterprises (MSME) Outreach Program launched by the Hon'ble Prime
Minister on November 2, 2018, plastic sector has been identified as one of the
sectors for support to MSMEs in 8 districls across the country. The Department
received reports/feedback in December 2018 on MSME Support and Outreach
website of the Department of Financial Services that "particular category of plastic
has been banned from 2019, without any scheme of rehabilitation of MSMEs
dealing with the said industry under MSMEs", In order to address this situation, an
Expert Committee consisting of policy makers, scientists, academicians and
researchers in the field of plastics and allied materials has been formed by the
Ministry of Chemicals and Fertilizers, Department of Chemicals and
Petrochemicals, Government of India vide F. No. 45012/117/2018 - PC IV (FTS:
3014154) dated 13.12.2018, 15.2.2019,01.3.2019 and L.No.
CIPET/HO/TSS/SUP/Ext. Time & New Members/2019 dated 12.09.2019. The
composition of the Committee to define ‘Singe Use Plastics’ in the country is given
in Annexure |. The dates and places of the meetings of the Committee are also in
the same Annexure L

“
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As a part of its work, the Committee met with, viewed presentations and heard the
views of a representative sample of stakeholders comprising of industry
associations, recyclers, NGOs, activists and domain experts. The list of
stakeholders presented / communicated is enclosed as Annexure Il

The presentations / communications made by these stakeholders are enclosed as
Annexurelil.

The Terms of Reference of the Committee are as follows:

Wi,

To study the implementation of Plastic Waste Management Rules 2016
and Plastic Waste Management (Amendment) Rules 2018, in different
States.

To study the consistency in guidelines issued by the various State
Governments.

Assessment of the impact of ban on various types of plastic products by
State Governments and other authorities.

To categorise Single Use Plastic products and careful assessment of
their impact on environment, economy and society with relevance /
reference to Indian context.

To recommend the way forward for implementation of end of life
sclution for plastic products.

To recommend the way forward for plastic waste recycling strategies to
beadopled,
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TERMS OF REFERENCE

To study the implementation of Plastic Waste Management Rules 2016
and Plastic Waste Management (Amendment) Rules 2018 in different
States

The salient features of Plastic Waste Management Rules, 2016 and Plastic
Waste Management (Amendment) Rules, 2018 as well as its implementation
across different States are given in Annexure — IV.

In PWM Rules 2018, plastic products essentially the carry-bags of thickness
< 50 microns, is banned. However, the implementation of the said Rules in
different States has not been uniform and effective. CPCB's Annual Report
2017-18 on Implementation of Plastics Waste Management Rules [As per
Rule 17(4) of PWM Rules, 2016 , as amended 2018], November 2018, has
observed that most of the States and UTs have not eslablished an organized
system for Plastic Waste Management, and are not following proper practice
of plastics carry bags labelling, Majority of States /UTs have not constituted
State Level Monitoring Committee (SLMC). [11]

. To study the consistency in guidelines issued by the various State

Governments

The Single Use Plastics (plastic products) banned by various States have
largely been carry bags, disposable plates and cutlery, straws, table cloth, and
publicity materials, which are often observed in litter, as well as in the
municipal solld waste (MSW). The summary of the bans in various States is
given in Annexure — V. The dates of implementation are not the same across
different States.

Assessment of the impact of ban on various types of plastic products by
State Governments and other authorities

The Gross Domestic Product (GDP) of India was 1,88,249.66 billion rupees
(2726.32 billion US dollars) in 2018 [12]. India offers an attractive opportunity
for growth in the petrochemicals sector, given its plan to increase the share of
manufacturing in GDP from 17% to 25% by 2022 [13]. The demographic
transition, increasing urbanization, growing income levels, all support a strong
case of increase in both demand and supply of petrochemicals in India.

>
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Impact on Secondary Sector

The secondary sector contributed a share of 28.45% of Gross Value Added
(GVA) in 2018-18 with the manufacturing sector alone at 18.32% of GVA [14].
Plastics are used for safe/ hygienic/ aseptic packaging, transportation and
storage for number of important products such as cement, sugar, fertilizers,
agricultural products (grains, fruits and vegetables), pharmaceuticals,
perishables, water and beverages as well as many export oriented items.
Alternative materials such as jute / paper / cloth / glass are scarce and may
entail a higher environmental cost over their cradle-to-grave life-cycle. In
addition, they do not provide the same functionality that a plastic packaging
material provides. In accordance with Jute Packaging Material Act (1987),
use of jute bags has been made mandatory for packaging of sugar, food grains
elc [15]. However, due to shortage or disruption in supply of jute packaging
material or in case of any other contingency or exigency, the Ministry of
Textiles, in consultation with the user Ministries concerned, allows dilution of
packaging material specifications, up to a maximum of 30% of the production
of food grains and other commodities (with certain exemptions). Department
of Chemicals and Petrochemicals has expressed the view that use of
HDPE/PP woven sacks, having advantages over jute bags in terms of barrier
properties and energy/cost savings, may be a choice of packaging material to
the user sector in an open economy [16]. Similarly other key manufacturing
seclors - cement, fertilisers etc. would be adversely affected by ban on plastics
packaging.

Impact on Agricultural and Services Sector

The agricultural sector contributed a GVAshare of 17.1% in 2018-19 [14]. The
estimated size of Agriculture and Forestry sectoris around Rs. 32.2 lakh crore.
Contribution of the Agriculture sector in Indian economy is much higher than
the world's average (6.1%) [14]. Plastics such as LLDPE, LDPE and HDPE,
PP, PVC and PC are extensively used in agricultural applications e.g. for
mulching, low tunnels, drip / sprinkler irrigation and green houses. Plastic films
are used to suppress weeds and conserve water in crop production and
landscaping. Plastic mulches also act as barriers to keep fertilizers and
pesticides in the soil. Much of marketed agricultural produce moves in plastic
bags/packaging. It has been estimated that the market for agricultural
packaging in the Asia Pacific region is projected to grow at a CAGR of 6.17%
from 2018 to 2023 [17], owing to the expansions of major agrochemical and
agricultural packaging players in this market, and growing demand for
biological products that have opened opportunities for the development of
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better packaging techniques in this industry. Progress towards sustainable
agriculture consisting of reduced use of chemicals in agriculture and reduction
in water usage depend critically on use of plastics in agriculture. Significant
segments of the service economy are dependent on the use of plastics. These
include medical services industry, food service and delivery, e-commerce,
education, information technology etc.

. Impact on Plastics Industry

The Plastic industry and its upstream, the petrochemical sector, has been a
major source of GDP, employment and tax revenue in India. It has been
estimated that the ban imposed by Maharashtra State alone in 2018 would hit
the plastic industry hard. A loss of Rs. 15,000 crore is projecled, apart from
leaving nearly 3 lakh people jobless [18]. The bans on plastic products across
more than half of India's States have had businesses scrambling for cost
effective solutions. Businesses dealing in food, drink, retail and e-commerce
are set to be the most affected by the changes in regulations regarding single-
use plastics, owing to their ubiquitous use in packaging. While the numbers
would depend on the number of products banned, number of States banning
these and effectiveness of enforcement, it can be stated that the impact on
turnover and jobs would be high. Further, investments made would be at risk
of turning into Non-Performing Assets (NPAs).

. Quantum of Plastic Waste in India

As per a study conducted by Central Pollution Control Beard (CPCRB) in 80
major cities of India, 4059 tonnes per day of plastic waste is generated from
these cities. The fraction of plastic waste in total Municipal Solid Waste (MSW)
varies from 3.10% (Chandigarh) to 12.47% (Surat). Average plastic waste
generation is around 6.92% of MSWV [8]. By exirapolation of the plastic waste
generation data from 60 major cities, it is estimated that about 25,940 ~ 26,000
tonnes per day of plastic waste is generated in India. Data shows that out of
total plastic waste, about 94% consists of thermoplastic content, which is
recyclable, such as PET, LDPE, HDPE, PVC etc. and the balance 6% belongs
ta the family of thermoset and other categories of plastics such as SMC, FRP,
multi-layered packaging, foamed products like thermocol etc., which are not
easy or econcmical torecycle.

The effect of the ban on plastics, on the environment can be assessed interms
of the reduction of the quantities of banned items in the municipal waste, and
in the uncollected litter. Authentic pre- and post-ban comparative data in this
regard is not available at present.

e
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iv To categorize Single Use Plastic Products and careful assessment of
their impact on environment, economy and society with relevance /
reference to Indian context

a. Single Use Plastics: A report containing an assessment of the
environmental, social and economic impacts of mismanaged and problematic
single-use plastics, in particular bags and foamed plastic products, was
published by UNEP in 2018 [7]. In this report, the term ‘Single Use Plastic’ is
used to denote certain disposable plastic products which can cause
environmental problems. The said Report contains a 10-step roadmap for
policy makers, on managing single use plastics and theirwaste.

A universally accepted definition of ‘Single Use Plastics’ has not yet emerged.
Different definitions cr guidelines available are summarized below:

UNEP: "Single-use plastics, often also referred to as disposable plastics, are
commonly used for plastic packaging and include items intended (o be used only
once before they are thrown away or recycled. These include, among other items,
grocery bags, food packaging, bottles, straws, containers, cups and cutlery”. [7]

UK: "All products that are made wholly or partly of plastic and are typically
intended to be used just once and/or for a short period of time before being
disposed of". [19]

Further they have added “Examples of items commonly recognized as single-use
plastics include: takeaway boxes, disposable coffee cups, slirrers, plastic wrap,
polystyrene packaging and cigarette filters. However, the government wants to
understand more about how to define single-use plastic and what items fall into
this category, recognizing that there may be a spectrum in terms of their effects on
the environment and viability of alternatives.”

EU: "Single use plastics means a product that is made wholly or partly from plastic
and that is not conceived, designed or placed on the market to accomplish, within
its lifespan, multiple trips or rotations by being returned to a producer for refill, or
reused for the same purpose for which it was conceived”. [20]

MoEF: The Ministry of Environment and Forest have issued guidelines following
the UNEP definition namely, “Single-use plastics, often also referred to as
disposable plastics (use-and-throw items), are commornly used for plastic
packaging and include items intended to be used only once before they are
thrown away or recycled. These include, among other items, carry bags, food
packaging, bottles, straws, containers, cups and cutlery”. [7]

¢

129




122

Proposed definition from stakeholder (industry): “Single use plastics are
those which after their first use cannot be reused safely nor are recycled and
escape the EPR obligations™. [21]

Indian Standards: The Bureau of Indian Standards is planning to discuss this
shortly.

The MoEF & CC has adopted the UNEP definition and issued it as a guideline to
the States, the Committee recommends continuing with MoEF & CC guidelines,
and adopting it as a definition, inthe Indian context.

"Single-use plastics, often also referred to as disposable plastics (use-and-throw
items), are commonly used for plastic packaging and include items intended to be
used only once before they are thrown away or recycled. These include, among
other items, carry bags, food packaging, botties, straws, containers, cups and
cutlery”.

b. Categorization of Single use Plastic Products:

Single Use Plastic Products can be calegorized on the basis of their utility on the
one hand, and the adverse impact on the environment on the other. Each product
should be examined in a scientific manner on the basis of utility of the product, with
associated adverse impact on the environment. The procedure followed is
outlined below.

Five factors of utility, namely hygiene, product safety, essentiality, social impact
and economic impact are considered. Every packaging is expected to provide
product safety, and additicnally, hygiene for food and pharmaceutical products.
Some packaging may not be essential and may be more for convenience or for
aesthetic presentation. Certain products i.e. small size sachets may provide
affordability of the product contained in it. Each factor is assigned a maximum of
20 marks and the five factors are added. Thus the total maximum score for high
utility will be 100. Total marks of zero will indicate no utility.

Similarly five factors for adverse impact on the environment are considered.
These are: collectability, recyclability, possibilily of end of life solutions,
environmental impact of alternate materials and littering propensity. If adverse
environmental impact is high, the maximum score will be 100. Conversely, the
score will be zero for low adverse environmental impact.

Therefore, for any useful and environment friendly product, the utility impact
should be high and the score for the adverse impact on the environment should be
low. Conversely, low utility score accompanied by high adverse environmental
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impact score will indicate an environmentally problematic and mismanaged ‘
product. ‘

Each of the factors considered is discussed below,
Utility

1) Hygiene: This aspect is connected to conditions or practices that help to
maintain health by preventing contamination. Both rigid and flexible
packaging (i.e. film) are used for packing/delivering food and non-food items.
For food and pharma packaging, barrier properties and aromaretention is also
important. The level of hygiene required is dependent on end-use.

Rating criteria (marks) as follows:

(a) 0-5 marks: Notapplicable, minimum/basic protection, minimum protection
against contamination.

(b) 6-10 marks: Protection and conirol of contamination better than in (a)
above, but may not protect against water vapour and air

(c) 11-15 marks: Packaging provides better barrier properties to water vapor
. and air than in (a) and (b) above, but may not seal in aroma in food
' application.
(d) 16-20 marks: Packaging provides best possible barrier properties to
contamination, water vapor, air and aroma.

2) Product safety: This aspect is related to (a) integrity of the product, (b)
' proteclion of product against adulteration, counterfeiting, pilferage and
spillage (c) safe delivery till it reaches the end user (d) retention of properties

as required, reduction of wastage.

Rating criteria (marks) as follows:

(a) 0-5 marks: Not applicable, minimum/basic protection for safe handling and
transport.

(b) 6-10 marks: Ensures protection of product better than in (a) abave.
(c) 11-15marks: Ensures protection of product better than in (b) above.
(d) 16-20 marks: Best possible level of protection for given product.

3) Essentiality: Whether product is essential for the intended use and whether
affordable alternative is available.
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Rating criteria (marks) as follows:

(a) 0-5marks: Minimum/basic ulility. Affordable alternative avallable.

(b) 6-10 marks: Desirable level of utility betler than (a) above. Cost of
alternativeis higherthan (a).

(c) 11-15 marks: Essential for modem life style. Alternatives have low

availability and higher cost.
(d) 16-20 marks: Most essential or critical. No alternative available.

4) Social impact: It is related to lifestyle and/or fraction of population using the
product.

Rating crileria (marks) as follows:

(a) 0-5marks: Notapplicable or used by very few people.

(b) 6-10 marks: Product use resfricted to small number of people. Social impact
higher than (a).

(c) 11-15marks: Product use spread over a very large number of people.

(d) 18-20 marks: Universal or ubiquitous use.

5) Economic Impact: It is related to the plastic industry and therefore the
consumption of plastics for the specific application. The influence of product
on the total value chain is also considered.

Rating criteria (marks) as follows:

(a) 0-5marks: Plastic resin consumption less than 15,000 tonne per annum.
(b) 6-10 marks: Plastic resin consumption more than 15,000 tonne and less than
50,000 tonne perannum.

(c) 11-15 marks: Plastic resin consumption more than 50,000 and less than
125,000 tonne perannum.

(d) 18-20 marks: Plastic resin consumption more than 125,000 tonne perannum.
Environmental adverse impact

1) Collectability: It is related to ease of collection, and amount of waste being
collected. If more waste is collected, less will be seen in litter. Scattered and
contaminated waste, as well as small- size and light weight waste, is difficult to
be collected.

Rating criteria (marks) as follows:
(a) 0-5 marks: More than 70% of product waste being collected. Existence of a
buyback, EPR orany such scheme.
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(b) €-10 marks: Collection lessthan 70% and more than 40%.
(c) 11-15 marks: Collection less than 40% and more than 10%.
(d) 16-20 marks: Less than 10% being collected.

2) Recyclability: It is related to prevalent rate of recycling (mechanical,
chemical and thermal).

Rating criteria (marks) as follows:
(a) 0-5 marks: Recycling rate more than 65%.
(b) 6-10 marks: Recycling less than 65% and more than 40%.
(e) 11-15 marks: Recycling less than 40% and more than 10%.
(d) 16-20 marks: Recycling less than 10% Non-recyclables.

3) End of Life (EoL) solutions: It is related to suitability and availability of
technology for end of life solutions such as alternate use, use in bitumen road,
use in cement-kiln, energy recovery etc,

Rating criteria (marks) as follows:
(a) 0-5 marks: Notapplicable, or more than 70% being used for EcL solutions.
(b)6-10 marks: EoL solutions less than 70% and more than 40%.
() 11-15marks: Eol solutions less than 40% and more than 10%.
(d) 16-20 marks: Lessthan 10% being used for Eol solutions.

4) Impact of alternative on the environment: This factor is related to
availability, affordability and impact of any possible alternative on
environment. Reference may be made to Life Cycle Assessment (LCA)
alternatives.

Rating criteria (marks) as follows:
(a) 0-5 marks: Alternative not available or alternative has low adverse impact
on environment.

(b) 6-10 marks: Alternative has higher environmental impact (LCA analysis)
than al (a) above.

(c) 11-15 marks: Alternative has higher adverse environmental impact (LCA
analysis)thanthatin (b) above.

(d) 16-20 marks: Alternative has very high adverse environment impact (LCA
analysis).
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5) Littering Propensity: This factor is related fo litter caused by the product and
found in public places, remote places, villages, tourist spols, seas, beaches,
roads, rivers and water bodies, waste water streams etc.

Rating criteria (marks) as follows:
{a) 0-5 marks: Less than 10% of the product found in litter.
(b) 8-10 marks: Found in litter less than 40% but more than 10%.
(c) 11-15 marks: Found in litter less than 70% but more than 40%.
{(d) 16-20 marks: More than 70% of product waste found in litter.

Example 1 (carry bags < 50 micron thickness). Above criteria can be applied to
any plastic product. In utility criteria carry bags score 3 marks for hygiene (limited
or occasional hygiene as goods such as vegetables or fruits purchased from the
market are covered for a short while), 3 marks for product safety (the goods kept
inside the carry bags are protected from surrounding goods and from
cantamination resulting from a drop) , 4 marks for essentiality (the carry bags are
more of a convenience and not essential as other alteratives can be used), 11 for
social impact (carry bags are used by a large number of people) and 11 for
economic impact (I is estimated thal the plastic resin consumption is about
110,000 tons). In the adverse impact criteria this product scores, 18 marks for
collectability (most carry bags are not collected), 16 marks for recyclability
(although carry bags can be recycled, they are not recycled because of
contamination in the waste), 16 marks for EoL solutions (most carry bags are not
put to any Eol solutions), 16 marks for impact of alternative and 18 marks for
littering propensity (carry bags littered at almaost every place). Considering these
marks, carry bags score only 32 marks for utility and 84 marks for the adverse
impact on the environment. Therefore camry bags may be termed mismanaged
and problematic single use plastic product.

Example 2 (mulch, silage and greenhouse films): These films are generally made
of polyethylene. The score for utility is: 6 marks for hygiene (retention of the
fertilizers or pesticides used during crop cycle), 3 marks for product safety (offers
minimum protection to the crop from external sources), 13 marks for essentiality (it
is essential to protect the crop, retain moisture and enhance crop yield), 13 marks
for social impact (widely used in agriculture by a large number of farmers), 16 for
economic impact. The score for the adverse impact on the environment is: 8 for
cellectability (the amount of mulch films being collected is more than 40 %), 7 for
recyclability (almost all of collected mulch films are recycled), 7 for Eol solutions
(there is no need for EoL solution), 7 for impact of alternative (organic mulch has
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low adverse impact; glass is an alternative for green house) and 3 for littering
propensity ( the film does not get littered, but some part of film may get separated
occasionally). Thus the total score for utility index is 51 and adverse impact on
environment is 32. Therefore, the mulch fiims are not mismanaged and
prablematic single use plastic product.

Table 2 below lists a number of disposable plastics products and also gives the
utility and the environmental adverse impacl scores.

Table 2: Single Use (Disposable) Plastic Products with Utility and
Environmental Adverse Impactscore

and 5]

Ear buds and plastic sticks {for balloons, flags, candies I REA RIS AT ECRE
2L}

g 8 st B
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E .E g ‘E - L E- s £ .
= S 8 G E g g g

e =
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| The score for utility are plotted on Y axis and score for environmental adverse impact is ‘
plotted on X axis. The graphical presentation of the datain Table 2 is shown in Figure 1.
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Figure 1: Utility vs. Environmental Adverse Impact for a range of Single
Use Plastic products - graphical presentation
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Environmental Adverse Impact
Some of representative Single Use Plastic products which need to be
phased out as early as possible are as follows:
i ()  Thincarry bags (less than 50 micron),
(i) Non-woven carry bags and covers (less than 80 gsm and 320 ‘
microns),
t (i) Smallwrapping / packing films, ‘
(iv) Straws/Stirrers, ‘
(v) Cullery: Foamed cups, bowl, plates,
5 (vi) Cutlery: Laminated bowls and plates (non—foamed), |
(vii) Cutlery: Small plastic cups / containers (less than 150 mland 5g),

(viii) Ear buds with plastic sticks, and plastic sticks for balloons, flags,
candies etc.,

(ix) Cigarette filters (nan-bindegradable),

(x) Expanded Polystyrene used fordecoration,

(xi) Small plastic botties for drinking water (< 200 ml),
(xii) Plastic banners (lessthan 100 microns thickness)
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| Typical photographs of these 12 items are given below in Figure 2 [the ‘
photographs displayed below are for illustrative purpose only; there is no I
copyrightinfringement].

TERAN |

. Mon- Woven carry Bags and covers
Whin.carry bags (leas than 50 microns) (less than 20 gsm and 320 microns) l

Expanded Polystyrene
[Thermocel R and similar for decoration]

|
I W' |
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= |

— “ I

l:utl:r-yr: Foamed Cups, bowl, plates I

! Lo, e
Cutlery: Laminzted bowls and plates Cutlery: Small plastic cups / contalners
{non —foamed) { less than 150 mland 5 g)

Ear buds and plastic sticks
(for balloans, flags, candles atc)

( ¥
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kg

Small plastie bottles for drinking water
[$200 ml)
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Compostable, oxo-degradable and oxo-biodegradable plastics for
application in grocery bags or carry bags

Compostable carry bags: Compostable carry bags do not compest under all
conditions. In accordance with PWM Rules, 2016 and its amendment of 2018,
“Compostable plastics are defined as any material that undergoes degradation by
biclogical processes during composting to yield CO,, water, inorganic compounds
and biomass at a rate consistent with other known compostable materials,
excluding conventional petro-based plastics and does not leave visible,
distinguishable ortoxic residue.”

However, for the composting of these products, a separate compesting facility
needs to be created with specific environmental conditions, according to widely
accepted international standards such as IS/ISO 17088, I1SO 14855-1and 2,
ASTMD 6400, ASTMD 5338 and EN 13432. The conditions required for the
decomposition of compostable bags do not exist in the municipal landfills [22].
Compostable plastic packaging is not a blanket solution, but rather one for
specific, targeted applications [23]. Most compostable plastics are more
expensive as compared to conventional plastics. As of now, raw material for
compostable plastics is not available In sufficient quantities in India.

Further, there should be a clear identification of these products to distinguish from
other canventional plastic products. Recycling of conventional plastic preducts
gets adversely affacted if conventional plastics and compostable plastics are
mixed.

Oxo degradable and oxo bioc degradable plastic carry bags

These bags are produced by adding a small quantity of ‘catalyst or pro-degradant
additive' to the conventional grades of polyethylene/polypropylene and
manufactured using the process used for the conventional carry bags. The
degradation of these bags is evaluated in accordance with international standard,
ASTMD6954 - 18.

The industry claims that under fawourable environmenlal conditions of heat,
oxygen and sun light, the base polymer degrades into lower molecular weightl. Itis
claimed that the low molecular weight degraded plastics will undergo biological
degradation to produce carbon dioxide, water, and biomass. These claims have
not been validated in scientific literature. The Report from the Commission to the
European Parliament and the Council, Brussels, 16.01.2018 COM (2018) 35 final
[24], has raised issues related to potential toxic effect of the oxidising additives,
apart from the resultant micro plastics, in both land and marine environments.
More scientific research needs to be undertaken to validate the claimed oxo-
degradation and bio-degradation of these plastics.

N
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ToR V and VI - Recycling and Eol. solutions: Elements that need Support ;
and Development

The two sections that follow this section, corresponding to ToRs V and VI, outline
the technical aspects of recycling and EoL solutions, This section attempts to draw
attention to certain elements of the post-consumer value chain that are well
recognised in the law, but have remained neglected or unaddressed. |

Plastic waste constitutes an identifiable stream within the municipal solid wasle

(MSW). Any improvement in the collection, segregation, transportation and

disposal of MSW therefore will reflect in the improvement of the disposal of plastic

waste. As with all MSW, improvement in the disposal of plastic waste can be

measured by assessing and characterising the quantity of plastic in MSW, vis-a-
| vis the quantity going into landfills, and the quantity that remains littered in the
r environment.

| Successful and viable application of recycling or EoL solutions depends on:

(a) Assured, continuous and adequate supply of clean plastic waste segregated
from other MSW; the plastic waste should be further segregaled by plastic type for
better value realisation in recycling.

| 3 (b) The existence of a modern and profitable recycling / Eol industry that
f r complies with safety, health and environmental (SHE) regulations applicable to
[ the industry.

While India has high rates of mechanical recycling, reporied to be about 60% of
the consumption of thermoplastics, this apparent achievement stands on two
pillars with weak foundations.

The ‘waste pickers' (as defined in PWM Rules, 2016), known colloquially as ‘rag- I
pickers’, are possibly the most important source of recyclable plastics. They
constitute a socially heterogeneous but professicnally similar vuinerable group, at
the bottom of India's socio-economic structure. Their number is variously
estimated to be between 1.5 million and 4 million [25, 26, 27]. They live and work in
unheaithy conditions. They have uncertain incomes and run into confrontation
with various Governmental/ law enforcement agencies.

' The wasle pickers/rag pickers may also serve as the primary collection agency of
! MSW from households and enterprises. They are therefore key to collection,
segregation, cleaning and disposal of nol only plastic waste but all reusable and
recyclable waste thal is discarded rather than sold, by households and
enterprises. Members of this professional group are often workers in the
unorganisad recycling industry, and in the ‘kabadi/ raddi’ system that consiitutes a
parallel and commercially driven source of supply of post-consumer plastics for
recycling.
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Though recognised in the PWM Rules as an important part of the chain for supply
of post consumer plastics, this group has received liitle or no attention from
Covernment agencies, sofar.

The Committee therefore recommends that waste pickersfrag pickers be
identified and recognised by local bodies, by the issue of ID Cards that would also
give them the right to collect littered MSW, Including plastic waste. Enforcement of
rules for segregation and cleaning of waste at source, to avoid co-mingling of
different plastics; Labelling of plastic products by type of plastic used; gradual
reduction in products made of a combination of different plastics or plastics with
other materials; training in safe collection of waste and use of personal protective
equipment, support for health, education and income generation; for the more
enterprising, support on favourable terms to start their own recycling / EoL units is
recommended.

Barring a few units that recycle PET bottles, the plastic recycling industry in India
consists of thousands of small units in the unorganised sector. Each plastic
consuming urban agglomeration has a corresponding hub of recycling. As with
the waste pickers, they are largely left to their own devices with no Government
support, but subject to high regulatory pressure. These units are likely to be nen-
compliant with safety, health and environmental regulations. While the regulatory
actions are no doubt legally justified, such actions detract from the overall
objective of tackling the challenge of ‘Single Use Plastic' waste [28].

The Commitiee therefore recommends that the recycling industry be assisted to
upgrade in terms of technology, SHE compliances and financial viability.

Specifically, such assistance would include provision of plots with pre-approved
environmental clearances, financing on favourable terms, technical assistance,
power supply, assured supply of clean and segregated plastics from Urban Local
Bodies (ULBs) etc.

The Bruhat Bengaluru Mahanagar Palike (EBMP) [29] has started a programme
for establishment of a 'Dry Waste Collection Centre’ in each ward, for collection
and segregation of MSW. These Centres have the infrastructure to purchase,
collect, aggregate and process the various streams that make up the MSW. They
impart value to much of the MSW and in the process, provide employmeant. The
Committee recommends that this model be studied and emulated.
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Extended Producers Responsibility (EPR) and Sustainability

PWM 2016 (and its Amendment, 2018), places responsibility for EPR on the
Producers, Importers and Brand Owners for the waste produced from their
products. The EPR concept in India is largely connected with litter and other
environmental issues, but has not even begun to be implemented. Waste picking
is not a preferred profession, and may well to decline with rising education and
income levels. A more formal wasle collection system, such as EPR, therefore
needs to be putinto place and made functional, as in developed nations.

Litter: This Is related to the littering habit of people. This can be addressed in two

ways: Awareness and punitive actions. Awareness aims to cause behavioural

change. A massive program needs to be undertaken in increasing awareness

and cleanliness habits. Professional associations, educational institutes, NGOs,
' social media can contribute in this programme. The funds can be made available
from CSR and/or EPR. This program should continue for a sufficient duration. The
ULBs and Gram Panchayats need o participate actively. A time bound program
should be designed with all participants concerned. Failure to abide by the rules
for antilittering program should attract fines and punitive actions.

Collection: The waste needs to be segregated into wet and dry components at
source. Dry waste can be segregated into separate bins for different kinds of
wasle (plastic, glass, metal, paper elc) and wet waste (mostly food waste). The
wet component can be composted at site by the homeowner or enterprise owner,
or else sentto a common composting facility.

Segregation: The collected dry waste should be brought to a site of segregation.
The dry waste has then to be segregated into various components depending on
the final disposal and value generation.

o —————— R —

EPR: The collection and segregation activity will incur cost. The selling of waste or
products derived from waste will generate funds. The collection cost in cities will
differ from that in smaller towns and villages. Similarly the funds generated from
selling the waslte will also vary from location lo location.

The economic viability gap (difference between the costs of collection and
the funds generated by selling the waste to the recyclers) is the EPR cost.

A proper guideline for implementation of EPR needs to be developed. Some
points in this connection are considered here.

Suggested EPR Mechanism: The EPR cost has to be borne by the brand owners
orthe businesses putting the product in the market. It has to be product specific.

N
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Some examples are given below:

Multilayered packages (MLPs): These constitute a significant part of non-
recycled plastic waste. The businesses should declare the quantity of MLPs
introduced in the market in a given Stale or Union territory and should organize to
collect that much amount of waste MLPs and ensure recycling through any
accepted method, A digital platform can be created to maintain the data of
collection and recycling done along with the quantity introduced inthe market.

Monolayer or multilayered films made from single family plastics: Abusiness
house may be putting the film directly in the market or selling these films to other
businesses such as MLPs or milk/oil/confectionary houses/stationary
manufacturers etc. The business house putting the film in the market will be
responsible for the EPR. The upstream partners in making the products would be
mentioned by the brand owners putting the final products in the market. For a
given product, the entire manufacturing chain may be getting the benefits of EPR.

Rigid containers/ boxes/ trays: These are used for packing food and non food
items. The business houses putting these rigid products are responsible for the
EPR.

Bottles for water and beverages: Although the rate of recycling is quite high for
the PET bottles of large size, a sizable number of bottles may still remain
uncollected or recycled. The brand owners or businesses putting these bottles
into market are responsible for EPR.

Bottles for non food applications: These may be of different sizes and colours.
The brand owners or business houses putling these bottles into market should be
responsible for EPR.

Additional comments on EPR: Implementation of the EPR and financial model
may be decided in consultation with the stakeholders. A system that dynamically
reviews the implementation process and results, and authorises the changes
needed, can be set up at the State level. The Central Government must ensure
that the State level bodies are constituted and funciional.

The abave points are only suggestions and not guidelines of EPR.
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v. Torecommend the way forward for implementation of end of life solution
for plastic products

The Plastics Waste Management Rules 2016 (and its Amendment 2018) have
defined the responsibilities of Urban Local bodies (ULBs) and Gram Panchayats.
As per the Extended Producers Responsibility (EPR), Producers, Importers,
Waste Generators and Brand Owners have been made responsible for the waste
produced from their products.

End of life solutions (EoL), for plastic wastes are used when conventional
mechanical methods of recycling or reprocessing are not feasible for any reason.
Japan, Singapore and some European countries have been practicing these over
years [30].

Salient features aboutrecycling inJapan

Implementation of various technologies to reduce the plastic waste has been
successfully employed in Japan and some European nations. Japan Institute of
Waste Management has published data on the waste management. The recycling
statistics (2016) is given below:

« Domestic Waste: Mechanical recycling (14.70%). Liquefaction, gasification,
blast furnace (6.11 %), Densified-refuse derived fuel/cement material and fuel
(6.33 %), Incineration with power generation (45.25 %), Incineration with heat
utilization facility (6.78 %), Incineration without power generation or heat recovery
(14.93%), Landfill (6.11 %).

- Industrial waste: Mechanical recycling (27.75%), Liguefaction, gasification,
blast furmace (1.66%), Densified-refuse derived fuel/cement material and fuel
(26.01%), Incineration with power generation (19.88 %), Incineration with heat
utilization facility (11.18%), Incineration without power generation or heat
recovery (5.18 %), Landfill (8.49%).

« Overall all waste: Mechanical recycling (22%), Liguefaction, gasification,
blast furnace (4%), Densified-refuse derived fuel/cement material and fuel (17%),
Incineration with power generation (32%), Incineration with heat utilization facility
(9%), Incineration without power generation or heat recovery (10%), Landfill (7%).

The total plastic waste processed is 83% while the non-utilized waste is 17%.
Similar model may alsc be adopted in our country to manage plastics waste while
giving importance to alternate processes such as, chemical recycling, energy
recovery, PPT, apart from mechanical recycling technology widely implemented.
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Co-processing of plastic waste in cement kilns, mixing of waste plastic coated
aggregate mixed with bitumen for laying plastic-tar road, chemical recycling and
conversion of waste into energy and mechanical recycling are well defined in
scientific literature as well as approved in CPCB guidelines [31]. The adaptation of
new technologies has not progressed in India, and this need to be encouraged
and developed.

vi. To recommend the way forward for plastic waste recycling strategies to
be adopted.

Present status: According to the Federation of Indian Chamber of Commerce
and Industry (FICCI), the plastics recycling industry in India employs over 1.8
million people and has more than 7500 recycling units [32]. In India, recycling has
been managed by very small size players, who employ elementary waste
segragation process and lack scientific know-how on waste collection,
segregation and disposal. Mechanical recycling is widely practiced in the country
at a recycling rate of 60%. The plastic industry needs upgradation of technology
for mechanical recycling. The new processing machineries work with energy
efficient processes and the reprocessed granules are cleaner and have better
quality.

Marking of Plastic Products: The plastic products that are disposed of should
have proper marking requirements on the packaging of the product or on the
product as prescribed by the Indian Standards and as prescribed in PYWM 20186,

This needs to be implemented effectively.

|
PET | PEHD PELD ’ PP

s L e
Polyethylens Polyethylena Polywinyl Polyothylene w‘ Poly
terephthalata high density) chioride [lerw caraity) | -

The marking helps segregation of waste products for appropriate waste
managementoptions.

« Promoting Sustainable Plastics Recycling Business Models: Recycling
Technologies in particular Mechanical Recycling, which is most commonly
practised in India generates low value recycled products that lack desirable
attributes. The mechanical recycling leads to manufacture of various products,
including products with non-plastic content.
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To imprave the guality of the recycled products and value addition, some of the
suggestions are given below:

o Value addition of the recycled grades needs to be created which may be
a viable alternative to virgin plastic for the product and packaging
needs.

o Introduction of recycled content in single use plastics products and
setting up targets to incorporate recycle content to the producer.

o Creation of recycling facilities and market for reused and recycled
products.

o Adopting Chemical Recycling Technique in India to generate the initial I
building blocks which can address value addition of waste plastics.

o Seiting up of recycling plants in rural areas, cities should be encouraged
by the Government through fiscal incentives like industrial plots, capital
subsidy, interest subvention, preferential GST rate on recycled products
and input credit rate of the plastics waste, in order to promote recycling

' and associated employment in this sector. |

o Aban on import of post consumer plastic waste as well as reprocessed
raw material in the form of granules or flakes should be imposed.

o Public-Private Partnership with large state-wide entities and multi-
national corporations towards the waste-to-product recycling needs to
be encouraged.

* Design of Plastic Products: Plastic products should be manufactured taking
into account their intended use, life span, the sase of production, reusability and
recyclability. To improve the recyclability without losing the functional properties, a
change indesign of the product can be one of the sustainable solutions. Some
' stepsin thisdirection are listed below:

0 Designing of the packaging using cnly one type of plastic;

0 Minimising and standardising the use of additives wherever
possible, using generic, common plastic blends to simplify
recycling;

0 investigating the applications use of recycled plastics for new

| products.
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RESEARCHAND DEVELOPMENT

The Committee recommends funded research and development efforts in pursuit
of the overall objectives of the Government. Afew examples are given below.

Product and Packaging Design

* Replacing multilayered films or containers by thicker films from single family
plastics. This will enable easy collection and recycling using existing
technology.

< » Reducing the weight of packaging by creating products which can be used for |
reconstitution of final product. For example, dry ketchup powder or its
concentrate can be considered. The customer can add water as per the
procedure suggested by the manufacturer. This will reduce the weight of water
in the ketchup in the present practice. Similarly shampoo, milk, yogurt, soft
drinks and similar products could be considered.

» Reusable containers could be designed and markel tested to replace MLPs.

* Some packaging is overdesigned. A new set of shelf life could be considered I
which will require lesser thickness of packaging or single layer film could
replace multi layered plastic packaging.

Recycling

« Characterize the waste from different sources and based upon the change in
propertiss as compared to virgin plastic, additives and stebilizers can be
incorporated to upgrade the properties to be very close to virgin plastics.

» Study the effect of bio degradable plastics on the recyeling of different non bio
degradable plastics.

« Evaluate the change in the soil characteristics if biodegradable plastics are
composted in land for agricultural purpose.

* Determination of microplastics if any in the soil ecosystem in case of the
biodegradable plastics composted on land.

* Prepare standards for fuel derived from waste plastics. i

= Upgradation of fuel derived from waste plastic through processes such as
hydrogenation of unsaturated components, removal of nitrogen and oxygen
from the fuel elc.

Impact on Marine Environment

» Characterise and quantify the leakage of waste plastics in particular the micro
plastics into the marine environment, and its impact. Indian data on this aspect
is lacking at present.
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biodegradation of plastics in sall
» Evaluate the mechanism of biodegradation and assess traces of
microplastics postenzymalic degradation

|
|
| » Development of enzymes for attracting bacteria which promotes

Techno commercial evaluation of Eol facilities \

l + The scale of operation for EoL Is very important. The optimum or near
oplimum size of plants for road to cement, use in cement kilns, generation of |

power, chemical recycling.
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COMPOSITION OF THE EXPERT COMMITTEE

1. Shri Indraiit Pal, IAS (Retd.), Former Secretary (C&PC) - Chairman
2. Chairman / Representative, CPCB, Parivesh Bhawan, Shahdara, Delhi - Member
3. Prof. (Dr.) R. Vasudevan, Dean ECA, Thiagarajar College of Engg. Madurai - Member
4. Dr. Swaminathan Sivaram, Professor & INSA Sr. Scientist, IISER, Pune - Member
5. Prof. Dwarkanath Dattatraya Kale, Former Professor & Head, ICT, Mumbai - Member
6 ShriV. K. Diundi, Sc-F & Head / Shri Vijaykumar Gupta, Sc-C (PCD), BIS - Member
7. Additional Secretary, MoEF & CC, Govt. of India, New Delhi - Member
8. Joint Secretary (SBM), MoH & UA, Govt. of India, New Delhi - Member
9. Joint Secretary (PC), DCPC, Gowt. of India, New Delhi - Member
. 10. Director General, Central Institute of Plastics Engg. & Tech. (CIPET) - Member
11. Prof. Anup Ghosh, Professor & Head, Dept. of Mat. Sc. & Engg, IIT Delhi - Member
12. Prof. N N Maldar, Former Vice Chancellor, Solapur University - Member
13, Dr. Smita Mohanty, Director (Pr. Scientist), CIPET.SARP - Bengaluru - Convener
. Supported by:.
14. Dr. Aswini Kumnar Mohapatra, Manager (Technical), CIPET HO, Chennai
15. Dr. Sandesh Kumar Jain, Principal Director, CIPET:IPT, Lucknow

DETAILS OF THE EXPERT COMMITTEE MEETINGS

3 Meeting Date Place

No

1= 11 01.02.2018 | CIPET Head Office, Guindy, Chennai

2 |2~ 22.04.2019 | Room No. 307, A Wing, Conference Room,
Shastri Bhawan, New Delhi

3 [ 08.05.2018 | Room No. 218, D Wing, 2™ floor Conference
Room, Shastri Bhawan, Naw Delh|

4% 24 06.2012 | CIPET Liaison Office, IPFT Campus, Gurugram

5 | 5" &Final 18.09.2019 | Central Secretariat Library, I™ floor Canference

Room, Shastri Bhawan, Maw Dslhi
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1" Meeting al CIPET HOTCF';ennai 2" Maetlng l Shastri Bhawan, New Delhl
on 1*March 2019 on 22" April 2019

3" Meeting at Shastri Bhawan, New Delhi 4" Meehng CIPET Liaison Giﬁce Gurugram |
on 9 March 2019 on 24" Juns 2019

Me aimg hy Expart Members at ISER, Pung 5 anﬁ Final Maa!mg at Shesin Bhawan, Maw Delhi
on 14" September 2019 on 18" September 2019
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Presentation by Expert Commitlee
before Hon'ble Minister of Chemicals & Fertilizers
and Minister of State Shipping (Independent Charge) and
Chemicals & Fertilizers, on 4" Sept. 2019
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Presentation by ey
Chemicals & Petro Chemicals  shriRajesh Gaubs
Manufacturers Association (CPMA)

= e L e = '\4\_-'
1. Apex industry forum for petrochemicals covering all large manufacturers in public,
private and joint sectors
2. Established in 1993 i
3. Members from all segments of petrochemical industry
4. Works to promote sustained growth of petrochemical industry |
5. Represents India in 7-nation APIC forum as Steering Committee member |
6. Work in close liaison with national industry bodies like Cll, FICCL, etc.
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Attributes contributing to rapid growth
L Light-weight
ii. Highly durable
iii. Versatile
iv. Low Cost
v. Resistant to moisture and corrosion
vi. Superior properties like Insulation, barrier properties against waster, oxygen etc.
vii. Safe to handle

1, Alternatives like glass, tin, aluminum and paper for plastics j
| may have a higher environmental cost. s e |
| 2. By substitution for the same function environmental cost can s
increase from $139 billion to a total of 3533 billion. L
4. Environmental cost/kg atternative material (s less than that =
I| of plastic. = 3 e
| 4. On an average 4 times more alternative material Is needed fra . -
(by weight) o perform the same function. hE.
5. Extrapolsting to the entire consumer goods sector, over 342 i3 i —
Mt of alternative material would be needed to replace the 84 Mt . Ssan T SO —

Ufplls'dtuﬂd P marpmdum and Pill‘-kﬂ![‘!l[iﬂ 2015, Sorew : Plagtion ard Sustainalsilicy: & Valnation af
Envliviniental Bensfitd, Conts and Oippocianities for
\"\\, L ﬂ:n:imuullmmrw . Mj :w;ﬁ @

r%"' TOR 1: To Study the effective tl:npdemﬂmtlnn of Plastic Waste Management il.uleg 2016 and P]a:ﬂc ‘\'.
Waste Management Rules 2018 as updated from tme w0 time by local bodies and Government
‘ institutions for segregation of wase and separate materials in order to snable the racyciing.

1. MSW rules
i Source segregation, transportution of waste as different streams, and decentralized processing of waste. |

1i. Polluters Pay principles ili. CPHEED Manual
2. Barlier PWM rules
i. 20 Micron - 40 Micron - 50 Micron - Lack of implementation

3. PWM2016:
i EPR iL Responsibility of ULBs,
iil. Responsibility of Brand Owners Producers and Importers
| 4.CPCB report on Implementation of PWI 2016
1. No organized system established by states il No pruper labelling
i iii, No formarion of monitoring committes by ststes iw. Ban lssued by many states
5. Response by Industry
i Pilots/ Projects i Registration of PROs
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i) = mm—— . — o — o - - \
| is' TOR 3: Basellne assessment to [dentlfy most problematie plastics 25 well ag actlon plan to tackle them through regulatory, econemic
| awarenessandvoluntary actions and to propose an action plan to tackle the problam ol use and disposal of slngle-use plastics.

L Problematic plastics

& Coastal Cleanup Report 2017 which states ‘the most common finds durlng International coastal cleanups are, (n ordar of magnitude,
cigarette hurts, plastic bevorage hottlos, plastic bottle ceps, food wrappers, plastic grocery bags, plastic lids, straws and stirrers, glass
beverage bottles, other kind s of plastic bags, and foam take-avay comtainers,

il, India consumes arnend 14.7 Million ton of plastics and asper CPCH 26000 MTD of plastic waste is generated on daily basisby India which
imaround 9.5 Millien ton. Of thisaround 60%) of waste get recycled by inform alsector which is zround 5.7 million ton, This leaves vncoliected
and littered plastics of around 2.8 million ton mainly comprising ol multilayer films, sofled food hags and wasie begs which lands up gicther (n
durmnps orlittered.

| 2 Actionplan

| LPlastics produets redesign $Minim om wed ght crilerion to make isviable for recyel e specially for bags and disposable momtatners

| il Awareness and implem enlationsegregalion of plastics at souice

L Plasrics recycled : Upgradarion of Infrastru crure

t v Plastics Uncollected : EPR for viabllity Gap - EOL Application, Road, Cementklln, Waste tefuel

————

w Plagtics Mixed 1 \Weste bo epergy - Europe 400+ Plants, China 700+ Plants - Partof MW
#i, Phasingout: Whera EPR & Redesign not possible
i s — = — —_— e %—'

=

£
3 e e - —
L

=

TOR2: Study the steps taken by developed and emerging cconomies inaddressing the issue of single -use of plasticsand consider
adoption of best practices with customization tothe local conditions on the country

"\n.

| L.Keystepshyglobal economies

. LUNEP reports enumarates 10 step process for Palicymakers toaddressissue of plastics waste

| ii. B recommends for more gireularity in dosign with paliey mensureslibe EFR, Products redesign, seprate
collection mechanism , marlet restrictions etc,

ik OECU report foous on creating market for recycled plastics and ensuring basic waste management se rvices
for large population,

fu.[apan, Flastics waste managementinsticute focus is on segregation and recycling

2. Adopdon ofbest practices

i. Source segregation

. EPRpromation

il Ovganized recycling - Mechanical Recycling teehnologles
v, Chemical recyching

f \&uwmemenerﬁa;ﬂﬂtybuﬂmngLﬂsm [
P
i — : — — — = e
b
TORS: To stuidy the com position of municipal waste inorder to analyze the plastics products in the dumps. 1
ot e S W T AL TR 2
| - T - T me =il e
| T W T =~ -
i = TE SIEE =TS
S T -~
| . RS TR
- T = i awt - i 2 =
e o - - < |
E—— Mgy B amn '}
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T T T T . by
| " fees=ri ==
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TOR €:To define and assess 'single-use plastics”and plastic products after careful assessment af thelr impact:
onenviranment, econnmy and society with relevance freference to Indian context.

| L:;:;kasfng plastics have multiple uses like storage, transportation, display, hygiene, protection, security and shelf life of
| Prodiuct
2, While defining the single use plastics we have to take into considerating impacts of sssoclated Industries specially food
| packaging, where the food wastage willbemultifold and more damaging to environment.
3.50,slngleuse plastics can be defined as
’ L. Plastics which cannot be recyeled or reused after single use like thin plastic bags, thermoformed and foamed containers of low
graminage, stirren cutlery (fork, spoonsand kmives), straws
i It is ot possinle to efectively eallect through EPR mechanism.
. While going through any market restriction on these product it should be assessed that more ecoliiendly alternatives are
available through estahlished Life cycla gnalysis.
' 5.dntact UN reports suggest thatinstead ofhanning plastics waste management is cheaper alternative,
6. In Indian context we need to take inlo account existing plastics recyeling industry where anything of value get collected and |
recycled.
\ i.0ne ofkey example in PET bottles where organized recycling capacity s processing the waste generated by sociery a ;
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7:'In finalize the design and specifications of single use plastics and identify the items included and excluded II"]'IE\\]
category of single use plasties

1. Plastics which cannot be recycled or reused after single use

2.1tis net possible to effectively collect through EFR mec hanism,

3. More environment friendly alternates are available

4. Mlustrative st
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TOR 8: Analyze the usage of single use plastics inthe Indian context and to recommend theirusage in
otherapplications keeping inview ol local practices
Plastics recycling hubs i India
ST "‘lrv-.- T §=.°“._"""'-'
e T
oy e | wm— S
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% TOR 5! Tostudy the composition of municipal waste in order toanalyze the plastics mdncumma_dn:ps - w
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TOR 8 Analyze the usage of single use plastics in the Indian contextend to recommend their usage ‘\'

Inother applications [nupluglnﬂ-wd local practices
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TOR8: Analyze the usage elfsingle use plastics in the Indian contextand torecommend thelr
usage inotherapplications keeping in view of local practices
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TOR 9: Conslder excluslon of products getting Into recyeling stream from the delinition of single use plastics and
alsn to identify single use plastic items that are deemed essentlal by thelr nature or application which cannot be
substituted aravaided

1. Exelusion of Products thatare already being recycded

L Currently 60% of Plastic Waste is recycled in Indiz among the highest in the world

il Examples of such products: Automotive Parts, Appliance Farts, Water /Soft Drink Hottles, Millchags ete.

il Encourage to enhance recycling rates from the current recycling rates

iv. Improvisation Ln the collection and segregation process will ald in improving recycling mie in Indla, thus
reducingthe products which can beIncluded In the definltion of single use plastics

2. Essential Single use plastics hy thelr naturs

I Plastlis going into medical application like syringes, hloed haps etz

» Maintiing hygiene, exceplional barrier properties, lowweightele.

= These attributes has made plastic irceplaceable in the medical industry

3. Exclusionasno crediblealisrnates

L Multilayer Films packaging with EPR - Dtheruses

i, Cling film forhealth and hyglene - Waste To energy

ilL. Pacldn g films and Bubble wraps with EPR— Recyeling

4 Exclusion to ensure collection & recyeling

I. Bags aliove 20 Gms toensurarecycling

ii: Thermofarmed articl ss above & g to for Institutional sales withreturnand recycing mechanism

—— -~

?

TOR 10: To monitor the Implementation of 10 steps recommended by UNEP to reduce plastics pollution

1. Implementation af UN 10 step approach for regulation an plastics
2, The 10 steps w consider when introducing bans or levies on single-use plastics
i Know the base line

il, Evaluate possible aptions

ili. Assess the Impact of possihble options

Iv. Engage Stakcholders

. Haise Awareness

vl. Promote alternatives

vil. Incentivise Indistry

viti. Ring fence Revenues

ix. Enforce

% Monitor and adjust Policy

Transitioning to more eco-friendly alternatives can'be a lengthy proce+s. [n the meantime, strengthening drcular
thinking and waste management systems can successiully help in reducing plastics pollution

164
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TOR 11: To werk out and recommend affordable and environmental [rlendly oprions with least carbon
foetprintwheresingle use plasticsare hanned . |

1. For the shopping bags reuzable bags can be used which can even be of thick plastics/ Non woven bags
> 20pms

2, Mosteco-friendly option is to use the reusable containers wherever hygiene and health fssues are not
compramised.

4, Cutlery can ba stea] ete with multiple uses 4, Straws usage should be avoided through public
owareness - paperalternates have limited utility

\ E—

-

F am B

TOR 12: To identify and engage with key stakeholders, including the Central Government, Smre Governments, Public
Sector Undertakings, Industry Associations, NGOs and other related institutions in the whole exercise being undertaken
by the Committee

1.MoEF

2.CPCBOSPCHS

3.CPMA,PIF

4.Swach- Pune, Nepra- Ahmzadabad, SMS - Mumbai
5. Brands - Pepsl, Coke, Dabur, HLL

6. Processors — Flex, Cnsmn, Jindal

7. RAI- Retatiers Assoclations of India

1. Plastics are efficient and environmentally friendly products
2. Plasticwastemanagement need to be augmented in country [MSW infrastructureneed to be upgraded)
3, Actlanplan for managing plastic wastemanagement
| l. Plastics products redesign :Minimum weight eriterion to make s vighle for recycle specially for
bagsand disposable containers
Il Awarenessand implementation segregation of plastics at source
. Plastics recyeled  Upgradation of infrastocture
iv. Plastics Uncollected : EPR for viahility Gap - EOL Application, Road, Cementklln, Waste to fuel
v. Mastics Mixed : Waste toenergy - Burope 400+ Plants, China 700+ Plants - Part of MSW
vi. Phasing out : Where EPR & Redesign notpossible
4. All SUPe does nothave more environmentally friendly alternates
5.5UP allowed should be with the EPR ohligations (EPR framework with digital backbone |s required)
6. Industry and government bodies need to work togetherto find solution
7.Fer phasing cutany product INEP 10 steps approach to be followed

. — 3
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1

Terms ufu‘hrmu

effective
Plastic

o study the

implementation  of
Waste  Management Rules
2016 end Plastic  Wasta
Management Rules 2018 as
updated fram time to firmed by
local bodies and Govermment
insttutions for segregation of
wasts and separate materals in
crder to enable the recycling,

Assessment of the impact of
ban on various types of plastics
by State Goveramenis and !
other authorities

Baseline assessment to identify
most prokblematic plastics as |
well as action plan to tackle |

them  throvgh  regulatory,
gcongmic  aweareness and
uwoluntary  actions  and  to

wopose an action plan to
lackie the prablem of use and
dispasal of single use plastics,

" 4, States should restrict ad-hoc actions of banning various

Recommendations I ]

1. Asordered Yy the Hon'ble Supre me Court and provided In
Solid Wadte Management Rules (MSW), 2016, littering of
solid Wiste jngluding plastic waste by the public should be
stopped immediately. Strictest action should be taken by
the Local Bodies (ULBs). |

2 Immedate implementation of Solid Waste and Plastic |
Waste Manggement Rules should be implemented n
letter and spirit should becarried out, specifically proper
|abelling, and formation of monitoring committee by
stetes as directed in PWM/SWM 2016.

3. Plastic waste management should be augmented in
_eountry with upgredation of rq'sw infrastructure,

plastic articles. Unifordnt directions maybe given by the
Center after sclentific evaluation and considering the
economic, social and technological aspects in the country
and proper ¢iscussion with the stakeholders ie. after
follawing the 10 step process of UN. i

5, Emphasis should be given on plastic waste m&ﬂage ment
instaad of banning plastic items. )

€. Clg:lrem: butts, plastic hﬂvarag! bottles, pmstu: bottle
cape food wrappers, plastic grocery bags, plastic lids,
Straws and stirrers, glass beverage bettles, other kinds of
plastic bags, and foam take-away contelners are globally
the maost problematic plastics, so Is in Indla.

7. The action plan to tackle to problem and use of single-use
plastics are:

i.  Massive awareness campaigns Tor segregation of
waste, especially plastics at source, Le. from the
households and buik gzrnerators (like fish and |
vegetable markets and commercial establishment,
pligrimage places etc. as deflned In 5WM Rules) needs
ta be undertaken by both ocal authorities and brand
CWNETS,

ii. Training programs maybe initiated at the government
level/tocal authorities for informaf sectar for further
segregating Into waste into various categeries.
Taincrease the collection and recycling of carry bags
and disposable containers, products design criteria
based on minlmum weight should be notified.

iv.  Plastic wasta disposal in landfills should be banned.
Landfill tax miybe introduced in the country.
' Extended Producers Res ponsibllltllr (EP R} framewark

il

>
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Terms of reference

Recommendations

Stady the sieps takan
developad  and  emerging |

economies n addressing the

issue of single use of plastics |

and consider adoption of best

'l

practices with custamization to | 9,

the local conditions of the
couniry,

To study the mmpc:men of |

municipsl waste in order to

analyie the plastics products in I

the dumps.

to define and assess .ﬂng]e use |
plastic’' & plast
careful essessment of their
mpatt on enviconment,
ecoromy  and ' sociely  with
retevance [ reference 1o indian
context.

i products after |

Extended Producers Respaonsibility (EFR) framework |
should be fotified for uniform applicability in the
States) ERR incentives should be implemented for safe
dispdzal of ron-valid plastics In End of Life {Eol)

options like waste 1o road, waste to cement, waste to
fuel, and waste to energy. For mixed Plastics which
eannot be collected, Waste to energy opticn should be |
tonsidered.

Literycle analysis studies should be carried out for all
alternatives 1o plastic materials,

by 8. Adaption of best practices from various should be

promoted with castomization for Indla, namely, Source
segregation, EPR pmmutlnn Dr;anlzeﬂ reo,chng -
Machanical Recyzling 'Lt'rJ'inoImrEE Chemical r::ﬁ.nchng,
\Waste to energy capacity building (MSW).

The Expert Committee should consider witnessing these
practices first hand by visiting these sites at varfous
rouniries: CPWA can Fanll;.ate In thL5 matter,

ETah

BT

12.

Per Cepita consumption af F!astlcs In Incia is still low (2 (11
Kzl as compared 1o international average of 28 tg,u.'hlle
China las 38 kg and USA and Germany has 1007%g, hence |
__sustainable growth in plastic sector could be emphasized.
Only such plastic items which are not collectable,
recyclable and cannot be brought under the Extendad
Producers Responsibility (EPR) ambit should be defined as
Single Use Plastics’ (SUPs).

Single-Use Flastics Definition should ke consistently
followed throughout all States.

- — e —— P - —
Ta finaiize the design and | 13. Dutof these ten tems considered internationally, we in

specifications  of singla  use
plastics and identify the items
included and excluded in the
category of Single Use plastics.

India may have the following strategy-
refilk and oil pouches, PET bottles and other such items
should be excluded from the list of items far Single-
Use Plastics as they are already collected and recycled,
Multi-layered film packaging, cling films for health and
hygiene; parkaging fitnls & bubble wraps, and plastic
in medical applications like syringes 4nd blood bags
sheuld also be exctuded from the single use plastic list,
with the condition of EFR, as there are ng availzble
alternative and they can be disposed of in Waste to
Emergy Plants.
Flastics products redesizning should be undertaken
based on the minimum welght criterion to make is
vizble for recycle specially for bags and disposzhie
containers
Flastic carry bags maybe standardized as per the
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i e Fepaf Single Use Platios ond Seovernmer miay
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Single Use Plastics

{r§| PLASTINDIA FOUNDATION

| Presentation by
Plastindia Foundation

| \ § S =
~ - —4

- Key Points:

1. Single use is a new phrase for disposable .Even in the report of UNEP, the fwo terms have |
beaniusad as synonyms .We therefore think that all products used once and disposed or |
recycled are to be considered as single use or disposable.  Mulliple use products are the
cnes that can be used ordinarily more than once or many times.

2 There are disposable products in many other materials (ke paper, glass, metal , fabric |,

! composiles ele that are also on the rise due to rapid changes in lifestyle , perceptions of
hygiene, culture , mobility , aspirations elc. Single use producls have to be hence studied
together from the angle of waste management system that is the core problem with of all of
us in the world.

| 3. Single use plastic products for medical and hygiene applications are functionally and
technically essential and have to be exciuded.
| 4. Single use packaging products of plastics have been selected for a variety of reasons and
have to be excluded. |
| 5. Among the single use plastics not related to technical or functional needs top list will consist
of: i
» Carry bags f
| » Water bottles .
» |ce cream cups |
* Plates. saucers ,spoons forks etc
» BSlyrofoam cutlery items as mentioned above
» Cigarette butts
» Straws
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Above products in plastics hava gained popularity for reasons of being hygienic ,corvenient ,
labour saving cost affective and accessible for masses .Their ubiquitous acceptance shows
great utility that they provide for the cument living conditions and standards

UNEP is fully aware about complex issues and have hence suggested 10 poinl roadmap
before going for ban .Consumer or cltizen of the country is to be kept in mind and hence
consultation with concerned stakeholders is definitely needed to avoid distortions including
corrupt practices.

Solid waste management rules , 2016 is an ovararching legisiation defining all aspects There
is greal thrusl on segregation of waste into dry, wel and hazardous along with penaity
provision for littering .There is aleo emphasis on discharge of responsibilities by waste
generalors local govemments and others,

It is however seen that imglementation is very dificult despite massive efforis by government.
Similar implementation challenges are being seen in EPR, PRO and plastic waste
management rules.

Wa feel that before enacting new rules or acls, it will be worthwhile implementing extant laws

It is necessary lhat consumers, designers, producers etc are consulted to look at the
allamatives holistically and tested in select areas before large scale adoption.

Many nations with strong regulatory framework have also found that ban is counterproductive
most of the times and have hence been commending @ wholesome mix of incentive,
penalties, awareness programme ele. In our country with porous and leaky implementation
machinery, we may face a lol more problems.

impact of the ban has to be also assessad from angle of job creation investment , trade .
exparts , hygiene ,heakh convenience eccnomics elc .Environment has to be balanced with
enargy , resource availability and above all economy to achieve holistic development

| In view of the abova we request you to go for wider consultation and calibrated action in
consonance with our aspirations and goals

¢

170
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Single Use Plastics

kl_:lcm

' Presentation by
Federation of Indian Chamber Presented by
of Commerce and Industry (FICCI)  ShriPrabhbes

TH— I 'S
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| |
|
|
1
|
|
A
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Plastics - A Poor Man’s Material

* Plastic Industry - A Vehicle for Economic & Employment Growth

«  Comprices of avar 40,000 processing units in India. |
*  Most of Units are in Micro Small & Medium Enterprises (MSME) sector.

* Provides Employment & Livelihood to ~4 million families in India. ‘
* A Non-Polluting Industry [

Plastics - A Catalyst for Growth 1

*  Plastics have outpaced all ather matarials by vittue of the foliowing superior
and valuabls propertiss:
- Safe & Hpgenic

kgl & Chesochl Ressparde
s Ui E
o Duwabie & Versatie

+ Retlatant 15 2608 dn l
- Encall¢nt barmar propamas BEsiret Walst, ovygen |
o Gt EComa e COmgEied 1 albe mets mate s

*  Growth of Plashc Conswngton in Indiz 815 dmes GDP

*  Por capits plast Cconsumption in india stil s much lewer than in many pans !

of the deseloped workd

e —_— —— e e

P , -
= Single Use Plastics - Definition

+ Defining Singje Use Plastics (SUP) - Criteria

o Plaslics which cannul be recicied orreussd after single uss
o It & rot possible to efMectively colient

* Plastics whare ne prachcal sibemabive 3 susiable sRal remah ot of Singe Ute
CHegorzston: ag Medce Dsposaiie pros o

*+ Claiity in Definrion & Notification of SUP

o The idenbificatian of prodics for single use plastfie should be in delals with
specifications, W e out any ambigurty. Eg Use of Carry Bags/ Disposable
Thenrofored Prodlicts béiow & speciliad thickneas ‘walghi.

= Wetorm & Unambiguous defirition be notillied, applicstie th ‘he Country.
b faclitgte free movement of anpmved materisls across the !

I . o — .
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|Single Use Plastics - Scope and Timelines

'r

Unitad Nation Emvinonment Assembly [UNEA), Neirobd, 157 March 2019,
“Ceiggates commil 10 sgnificantly recice singletme piaste products by
20307,

“Ercourages member clalos 10 lake actions, 89 appropriste (0 promote the
Idertification and developmant of ermironmentally fiiendly allwmatives to
singia-usa plastic products, ladking into aecount the full life cycle implications
of those altematives”.

For tha products identified for phasa-out, sufficient ime shall be provided to Unit=
ard empioyed paoulalion fof ars nging albemnats saures of {valhood. %f

Y.~

Responsibility of Plastic Waste Management w

+ Primary Pesporadbiling of PYM lles witn Urbsn Locst Bodles & Sram Pancheyste
+ ingia N vanT NeTWorE of - 200 Mynidps! Bedies & ~2.5 fakn Gram Panchayats.
+ PW04 Paws 2006 - The kcal body shall bo respoombie fr seting um

cpeationalization and co-oeinaton of the wase management sysbem and far
performing the ansacisted Punchony, namsly; -
* CRRUANE SbErEEELE. \, FEREE. Tanepariaion, W and daposal of
Panic wante:

* OB NS OO SRS B FEiked Ao the eavimnment durng Tl BreseE
= eopusig cheredmton of MOUasS TERt el hactee = mopciens

+ pmuing prosming ane desmes! on pasennighis TEUon of LW Saee
W TE e vt Ty the Coermm Pl sioe Dont Boasd

* treslmg maetecsas amas § ol stahe Do 3hout tee oo e e
= aAgRESE ehdl sTrinting 0 Ui worh g willh i S lokerst nd
= pewaiing that &r2e suming o plastc wasie doe ot le placs,

Bigges maue o "Pashs Wavle Maragemar]” ﬂ'

v

t

Responsibility of PWM: CPCB Guidelines 2017

'I acrvTTy | erseossmescEncE
1 Pecr 2 Sear e=lierror pind segregation 3 all
1 Sy o S el Waraemabigr (Whmargat
Faltertns of Sturwd ' Wased plowin wawle in e
2 pults poarey ier mmasiel bresd S8 REnSS o
g T — Baiiter Dt Vymats Doz Pagi n)
e = =om; L TR B el |

R age of oriecoes D el fEs
3 [Peenatty s Stw pleesy e coeeed g
maltesrEnd gy Mapal Agibuy.

Bagingirior o ooe PIOYES W399 573 o el of dtoeges
i 4 phesdding e 2o 40 yng plaile “"";‘
W

Froruge of gt igacy wiitl © G5 257
[ § piboeae v ST mebeaaged i FT
\ e i ek o B PN

i"' PWM - Plastic Industry Support 3\

o Inchustry fully supperis the Gowt initiatives for propsr Plastc Waste
barzg=rent
* EFR mechaniem is one option of Industry suppost which @ good for
Vestam cauntries
* We nesd o understand the suitable mechaniam o India. as our reslities
and Rqueements ars different Nomr Westen countries
* Wit co'ictior & peredation A Indie & highly LN ea.
o Demo@raphic divesity BR0 SCONGTIC ConsTiors in | ndia are very Siferent
- « Liserng hatits in inths am very diffsisnt
+ Industry with dominant panticipstion of M3MEs has littfe knaw how and
competence fnk EFA

= Suiabalty & Adequacy of EPR mechanism theough PROs (18 hes ). cannct
match the eviersirn network of Municipafiies and Gram Panchapate

% l\_ * Suitsble mechanksm m be fomnulated for funding these Gove. bodies '¥.’
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Recommendations

= Municipalities and Bram Panchayats shall hald the principle responsibil ity for
Flastic Waste Management.

= Suitable mechanism shall be formulated for funding these Bodies.

* Jachnological and Scale Upgradation of Plastic Wasts Manzsgemsnt
Inlrastructune in the Organised and Unorganised sector,

= Uniform & Unambigaous definftion of Singa Use Pladlics be notified.
applicable thicughoul the Country,

¢ [dentification of Single Usa Plastic. after taking into sccount the full iife cycle
imphicaticns of the a {aa parrecommended by UNEA)

* Raising garmral public awareness for at-source segregation and collechon of
wasts and againzt the |ttering.

= For the products identifisd for phase-owt, sufficiont lime shall be provided o
Units, i line with UIN 2030 Agenda for Sustainable Development

L4

58
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Presentation by

. % Fresanied by |
All India Plastic Manufacturers Shri Hiten Bheda |

L Association (AIPMA) !

e R — i —— e —————— — —i’
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| About AIPMA

|
l » 73 year old not-for-profit, industry association
» Works for development of plastic sector in India by parmering with Industry and Government
» Pan India presence with head office in Mumbal with 4 zonal offices m
New Delhi, Chennai, Kolkata and Ahmedabad,
2000 plus direct members and 20000 affiliated members,
‘ + Represents all segments of Plastic Industry Processors, Raw Marerfal menufacturers, Machinery, Molds and Dies,
Traders,
| Consultants and Technical professionals = Network with 106 Plastics Assoclations across India to address
issues of Plastic mdustry and take Plastics Image building initistives industry-led and industry-managed initiatives.

L
e
N

The Jouwrmey of India's Plastic Industry

| +The Indian plastics industry madea promising beginning in

1957 with the production of polystyrene.

| sSixtiesand Seventies saw significant progress and the industry has grown and diversified rapidly.
« The industry spans the country and hosts around 50,000 pracessing unirs, over 2,000 exporters and employs about

b

4million people acrossvalue chain.
= B5-90 af these unltgare small and mediom - sized enterprises employing bulk of human rescurces.

I
|
l )

R —

PresentStatus

» Current Industry Slee - Bs: 100,000 Crindustry with 13.4 MMTPA growing @ 10.5% [CAGR) toreach 22 MMTPA by 2020,
« Strength of Industry- Active 50,000 Processors, 7500 Recyclers

s Means of Dispasal - 50% plastcis recycled, need to effectively dispose halanca,

« One of the fastest growingindustries in the Indian economy.
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The Issue an hand

Is plastic the problem |
or [
ls it plastic pollution Eye sore in the environmant
PMastics in the Ocean
Plasties in the landfill

l

?_ —— — e - —

*Single-Use' [s The 2018 Word OF The Year, according to Collins Dictionary”
|
| » The English-speaking warld's growing concern for the environment and the ubiquity of disposable items thatare used
- only onee has pushed the word single-use™to the top of Collins Dictionary®s listof "Word of the Year” l
» Collins says there's been a fourfold incresse in the usage of the word since 2013, In part thanks to news coverage of

environmental issues.

Single use plastics
s [According to UN Environment Report)
often also referred to as disposable plastics, are commonly used for plastic packaging and include items
| intended to be used only once hafore they are thrown away or recycled. These include, among other items, |
grocery bags, faod packaging, bottles, straws, containers, cupsand cutlery.
» Copying blindly the UN report, will only hamper Indian plastic industry and economy adversely.
» Aproper definidon and collation of plastics need to be done by MoEF&CC / DCPC,
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Presentations by Stakeholders

Significance of a product

» Functionality

= Convenlence

» Food safety

» Health safety

« Environmental impact LCA/EIA

s Snclal Impact

» Economical impact /Resonrce Efficiency
» Consumer Preference

# Carbon footprint

What really matters

* Consumer Behaviour
« Convenience

« Affordability

= Small Sizes

¢

Cotton Buds

High — 78 pnd adow
P — 8350
Lo — 1085

ey gl -~ (115

?

Cutlery - Spoons, Dishes, Plates, Cups, Glasses

Smla

LU e
il - 30500
Low - 1840

R T

N
i PageoAbpaEe B - o



177

715546/2022/HSM 1 69 _!

Presentations by Stakeholders

N

Straws and Stirrers

4?'

Plastic Carry Bags < 50 microns [<20gms)

= Fla-atic Carry P

(o

Mineral Water Pouches

¢
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Plastic Sheets [Cling film, Strech film for wood
wrappers)

i i Hewhly palety

Aggressive stand on Bubble wrap

Presentations by Stakeholders

?

g(?

» Flexible packaging material which wraps around the product of intricate shape and it
gives the bestcushion protection from damage.

Multisegment applications

((

Statistics
» No of units in India 70
» Material Converted 40-50,000 M tons
« Employment directly 1500-2000
indirect >3001
Turnover =500 CR
Revenue for state 100 CR

N

 Page 96 of 185
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PWM Rules, 2016 and Amendment Rules 2018

= PWM - The responsibility ofa producer for the environmentally sound management of the product until the end of ftslife
» Dhjective : To glve thrust on plastic waste minimization, source segregation, recycling, invalving waste pickers, recyclers
and waste processors in collection of plastic waste fraction either from househeld or any other source of {ts generation or
intermedizle material re covery facility and adopt polluter's pay principle for the sustainability of the waste management
tem,
?{"hsﬁtshutmllinw:h isnotan integral partof multi
made of plastic sheet used for packaging wrapping the commodity shall not be less than fifty microns in thickness except |
where the thickness of suchplasticsheets impair the functionality of the product, [
= A Value chain for non recyclable plastics is to be established. As per CPCB Consolidaled Guidelines for collection,
segregation and disposal ofplastic wast= the sustainable Methods have been prescribed for nonrecyclable plastics,
Plastic Waste Management Notification 2016 and 201 8 do notconsider general ban on plastic packaging

— B S
e A T . -y
» GDP Growth : Strong Relation to Petrochemical Growth \

GDP Polymer kmport Duty
Growlh  Consumption
el J

| 1990-1595 5.0% 12.9% S0%+ N

| 1995-2000 5.5% 14 6% A%

[ 2000.2004 5.9% 58% A5%-15%

| 20052012 8.7% 10.9% 12.5% 5% |

i 20122017 7.2% 10.6% 7.5%-5% ‘

| 17" plan

| 2017-2022 8% 10.4% 5%-0%

. 13% plan

e = e S

= If plastic waste 15 not treated, make 5 years plan for collectian,/ segragation and disposal

= Urban Local Bodies have to coma out with collection and segregation plan of plastic waste with the help of

[nvolved stakeholders and associations,

= Association will be willing to work with Government

= AIPMA recommends yearly inerease in collection / segregarion as follow :

= 2020 - 20%

= 2022 -50% |
= 2024 - 50%

= 7026 - 100%

|
Upshat I'
|
[ |

S —

. —— —— e

Opportunity with Plasticulture -

\
« Fafiowing ars the runities that the agricullure sgctor hias with
enhanced usage eultture pplicathons:

+ Yield improverent upla S0-60%

+ Watsr sovings uplo 80-70%

» Preverion of weeds groath

+ E4ll congernvation

+ Prolection agamsl sdverse chimafls condiions

= Fartillzer savings upto 30-40%

+ Reduction in post-harvest losess |

« Comvarsion - oo'd deserthwsziotanc for produchve use |
« The greater uss of plashic In agriouture can 2iso help loa exlant to
achiave up to fifty parcent of the intendsd targels in Agn i !




-

15546/2022/HSM

&__7_

180

EoL solution |

The following are the End of Life solutions for plastics:

+ Corverting Plastic \Waste inlo Polyfusl which is & high calorie fust which is-en
alternative 1o Kerosene

- ggﬁ v ting Plastic Waste inlo fertiizar whizh increases the vielding capabifity

' Egg}mﬁ* F|-¢S|;-'I¢! inta Elsiricity which is.a good option for our country vith

+ Plastic waste added {¢ bitumen in road construction has proved to extend lile
of road &nd | mprove qusiity

» Lising Plastic Was!s as sdditve to fums n cement kil an W 0]
sl'..A.ldbe"r!al'r:# zted = o) g e

» |f mandated and implamented gc gutl-srs will ba & hugs demand for
plasticwasls and improve recycling in:

Globzal Scenario j

L oarmds s
mm-ﬁr_wmm

m-zmmﬂm mmmmﬂﬁhmmumm
'mmmmmwhw P Seregal
Niger, Senegalfo
mmﬂ Uz Bangiacet, Bhusan, I3, Memgnia, Mywemar, Palosm, Dhipmes s Sn l

‘Barbuds, mmmmmmm Handuiras, Faneens, 32 Viopens
aratshe Gronadings, Frante, f, Candd, Australa, Papsus Mew Suirea, Vanuata. Mrhall tplands. Paleu. ‘
LEVH  BATERED NTO Brmwans, indsnse, rﬁnmm g, Cramtin, Dyprot, Cpach
FORCE Rep i, Denruack, Extonia, Greece, Welind, Latila. U feaha, 2, Fortugal, L
|

GANELrw - South Adroa Terini. Zimbabwe, Cinng, brrsed, Mairaia. Soombla, Mesico, Selpuen, Haly, Spain, United
ENVEREDINT FORCE Statey of Americs

National level plastic bag bans and Styrofoam regulations

iy BAn 8 Plwitlc Prociwss Impary |
M acld Prmchnds Wor cshegrmlobily phethis Bags A PepLebe PRI WA @it m pHoHC Dollubs 1
Exmztrin Tiwalié hags Bk bl coetig 1 b bt acilisic sl
o ey o
Fargsh Fogle e pleik ooy bogs =7 oremasn
LF e Pl Liery gy titet [ of o wikit SR ;l
Keraa Thtic Bugs <30y
Wit Bemgal Plaalic Bags il and blacket bas merlarn s Pl ko dre sl conmsily wored. Weplmestaton 1
Fmieid
Bkbir, o anappess. et S a0l Bagoie ARSI AN PRITIE MRS ¢ P o fvr by I of
it B e iy et b e g b o
Tt il [
Belly Bt o ol Wl al Sl sty Lo B o s biker st
It il Tiiase Zarmy Bgn. PUT Nl (101 s S0 ma] D jjptithtie

Aren. Dermorton Srew
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Case Studies

IRELAND
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Case Studies
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b In Conclusion

* The industry is aligned towards Enviranment protection.

= Phasing out and Banning of specific products/ group of products '
should be considerad only after due process 1o understand 380
degree view.

« Emphasis should be on practical execution towards solution.

» Stake holders across value chain have to contribute towards
successful implementation.

¢

| Plastic Serves
Littering Pollutes
Segregate the waste
Bless Plastics

' } g;! Ban Littering
| |
".‘_ — N
| !
|
l ]

) e - X
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! Presentation by
1 Indian Centre for Plastics in the Shri 5. K. Ray
| Environment (ICPE) o

e ———————————— —— —_ ——

Multi-Stakeholders’ Consultation

held on Thursday, The 04" April, 2019, New Delhi

a

i Plastic Packaging & “Single Use Plastics”
l

|

; Em_ferage — Representative Few

Cormumer [ NGD f fetiviat 18] & Conblmes Gubianse Ssoaty

¥ e Foaadebon = Sfea] Shah

»  IndlanPoélinicn Comtrpl Asssiatich
+  minwirea Fatsl

Lher imdustry / Beand Cwrers-150 amd

= CoceCola

= estie

& HUL

s i

Plasiic induriry § Apocations |9} = Enael Propech

s CLifem

& Fre=miee Poldfilm

*  QFF AIPKIA, & Phia, Flesconor
Aoadamiz 4] & HT-Dslle, LR CRET
e Material Fradisan (2) o Wi SR HWEL

Srverereat ] Ragutstses (5] = [MsZFlos
¢ LMD

= WivLn
& Drinkiag Wakar & Savilstion
Eh

~ 63 participants representing wide range of stake-holders =

> - e
i
;

Points For Deliberation

* What constitutes "Single Use Plastics” (SUP).

* Impact of SUP phase out on stzkeholders — users, brand
owners, retsilers, consumers and industry.

| » Alrarnatives to SUP — technical feasibility, environmental
footprints & economic viability,

* Innovation ocpportunities in materials, package deslgn for

| pramating recycling and waste management.

* Role of stake holders in addrassing plastic waste challenge

—— I - —_— —
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Synopsis of Proceedings \\

¥ = Plastics critical In supplementing and complimenting natural |
resources, saving energy, reducing losses and hence, current
tirade against it may be misplaced.

= Whila acknowledging the betefits of plastic, mis-managed waste
Isto be accepted a5 8 major global concern.

| = all stakeholders, Including consumers, have to take responsibility.

l = Banning 3 product generally is not advisablzs unless it proves ta
be 3 major hazard.

* UN guidelines recommends developing visble siteraatives befora

k phasing out any single use plastic produrts.

; h N

! Synopsis (_contd1.)

! *To bhan a product only because we cannot handle waste
properly, is like “throwing away baby with bathwater”,

= Twe critical principles that may be consldered while tackling
plastic waste problam:

« Need 1o s8t up efficient and efective solld wasts management palicy
and Inlrastructurs with viakilloy gap funding throush EPR .
* Support upgradation and refuvenation of tha recncling Industey,
*in working out EPR, general view was that all the
participants in the value chain should partlcipats, though

’ their individual share may differ.

-t
€.~
i
|
|
¥

Synopsis (.. Contd. 2.)

#In light of the above brosd principles, following spedfic issuss

arose during discussions:

s = Fewt recent rotifications from some State Governments heve crested
confusion leading to harsssment of 1rade and consumers.

+ There are same plastic products which cannot be ghased cut In the absance
of vabla aiternatives. Milk pouch isan examale. Feplacemsent with glass is
sypenaive, snergy intensve and watsr guzling. Bulk vending & Impractical

¢ on pan Ind:a besis,

| » Plastics films used for wrapping of food produrts increase shelf life (an
1'\. impertant critecion formn! country [ke India)] and prevent westages, =
B

| i! ; Synopsis (. contd3) -

* Plastit i criticel in several doug delivery systems. Such products dannot be
reslaced-al this junciure ac thers are pe viable altematives.

* Entire retafl Industry i3 orlicelly dependent en plesr s These cannor be
phesed gut 85 SUPY without hurting econonmy. Attempt should be made 1o
prumote Duybeck” and recyoling, ratber than phasieg oul.

* A broad consenius emerged on ghasing out * Thin® Camy bags even-though
altermaiives llke pager [ ootton bags will incresse environmenta] foctprinti.

* May be whar o str'cily snfores ban onsarry bags of less than 30 microns or
welghing tes= than 20 grams / sach ~ather than blankst han on all carry bags,
* MLP aHers one of the mest cost effective solution for preservation of foed

and ather packed consumer ltems.
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Synopsis (.. cond.4)

* The very smial| size pouches, sachets ete from MLP are d1Mieult to coflect even
if the producers agres to “buy beck” RAestriction, similar 1o carry bag siee /[
welhi, on AP may be e plomed to help coflaction of warte

» “Mult-material® MLPs are difficull te recycls, We should pramate “Flma from
same / sinilar family of matetial” for packaging, This weuld premate recyeling
which thoutd s an (maertantontenon for matetial selscion,

* Thers ls an urgent nesd 1o siop unnecessary and sve'deble packsging like
Iy tatson st sverwrapt

* Vigorous swarensis pregrem en PPP model promatiog  anti-ittering.
wegregation and propar handling of waste a3 pareof “Swachh Bharst” mission,

-
ﬁ

Synopsis (.. contd.s)

« BUM should be identified in lodlam contest Following any westesm madel
eratd be counter preductive.

= Unitke wesern counirien, cefvery of ssle dueving wates tr major concern in
Iruifin. Lize of PET bottles s the besy maans of defivering sabe diiaking water 1o
comaurars. With the dewelopment of post consumaer PFET borrhe recysiing.
there is hecdiy amy presencs of PET botiles In MSW siresm

* Soci=tal change, Awarensat, Warte Meanagemeni nlreslivctuse, Research an
malmisls & innewafion In paciaging by Brand Owners , thess plans can
ba annaumced by publie- private responsibilities 33 country moves alueed.

* Glven the array of Issues, in many cases lack of viable alternatives;

perhaps advizable to defer the thma [Ine for phasing out SUPs.

Observations on SUE

= Most common SUPs found In environment in the west are (in
ecder of magnitode): Cgarette bumts, drink botties, caps, food
wieppers, grocecy bags, s, straws, sthreis and foam takes
away containars.

¢ |nIndlan comust these are less visible in waste stieam.

* Plastic drink bottle are mostly collected B recycled [~sss
resycind),

* Categorize SUP based on [Ktering intensity & collection
difficulties.

= Recommendation from UM — phase out SUPs after thare are
vigble altarnatives in place. Time line 2030,

* Robust infrastructure and extenslve awareness campaign will
reducs lezkage of plastic waste Inte envircnmant.

Concluding Submission

+ Categorize SUPs in Indian context based on littering
intensity, degree of utility & collection difficulties

* Focus on waste management infrastructure.

* Invest in awsreness: anti-littering & source
segregation.

* Finding technical solutions are easier, Challenges lie in
achieving bohavisural ehanges.

* Promote, support recyding, “end-of-fife” applications,
* Review [ Reflect on SUP phase-out plan. '

185
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e s
| Single Use Plastics

Presentation by R oy TR
Pet Packaging Association of
Clean Environment (PACE)

Q'- — — —— e — — —
- A\

PACE represents the whole PET ]

S m—

value ¢hain — From Resin to
Recycling

W P&CE

Deliberations on Single Use Plastics
BP Shmetr| Bhssar, Hiear Stk
F* Moy 3250

| Our membership reprasents 28 businesses wha contribute immensely to
| wmmmm plastic packaging stosystem
|

ey, T £ sicel

«__ DIAGEO MKHS HUSKY"
FEPEIBO i __jush__ m
a&- !NDQMM HCB

]

Rehance &l’lﬂﬂ Q‘Ef:‘fﬂ&, @ I:HEHGI‘.‘.‘

Plastics ara not a MONOCLOTHIC group — Each category neads o differsnt
Enmvirenmental outiook
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COn-ground: Qur undarstanding of EPR principles
suggest that packages which are collectad far safe
re-purposing should he treated differentially

ackagang i

+B5% by & wiell eslablisivecd
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- .
End-of- iife salutions can be the next big emerging plastic economy for India
and show the world of how to better manage plastics...

7

To furthar strangthen the Rigid plastic circular economy, we regquest for
anabling policy changes = Compulzarily 25% recycled content fn all rigid
packaging |

i nallipg po-Rigy sl
tarthe hiigm K- "
=arthelprian of thr i - |
ey ag Chaim By
e 4 Enaiabry
| fprire sy amea)

\.\. - — e - — . . i
(PROPOSED] DEFINTION OF SINGLE-USE PLASTICS

“Single Use Plastics are those which after thalr first use cannat be
revsad safaly nor are recycled and escape the EPR obligations”™

To be resd and undersood as:

Single use plastics are those, which ofter their first use
cannot be reused safzly

- porare recycizd and

- escope the EPR obffgations

| This proposed definition is broad-basad, rational and

addresses the vanous realities of INDEA

THANK YOU

Far any elarifications, plense contact
Mpr. Pankaj Uppal - Senior Manager
LL: +81 1143528729, Muoblle No: 491 9590356381, E-mall: consultant@pacaindin.orgin
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Single Use Plastics

Presentation by

: Presented by
Pro India Recycling Shri Amit Saha

What s single use plastics :our definition

= ey tormismer fved is packaged far rataling i fechniolly aingle wed

= PIT botthe contauming beserage or Shampoo botlle are sl 5rgls Uie 1 Uie bechnteat
sanie - SHOULD THEY SE BanHED TOO

= The parpese of Dullding the Single Use plasiis Lt thould e 1o

& EFLURE THAT FLASTIZS THAT CANROT 5 FEwOWED FRiA BvmbiST £ NOT FUT TR
ENFROHNENT

= THCE TEwWE OF: BsCeaSmd wWitllst J8E HOT TRAAMTIALLT NEEDED BY THE CTIEEN L
WHERE BRI LY I000 ALTERMSTES LA bea LI RO THE VT URTRY

= THAT THE 588 FROlUCES SORNTARES RESFONIILITT T9 CELATE THCULIA B2 Distey
PR THILE BLATTICL BT ST BT THIEM ToWEB0T 100N,

What are the types of plastics that
cannot be removed from Environment

»  The sneilest of the plesries Which bes vy light and on economizal to PULL BASK
w - DrreAcn Tor-such alsstey could bhe
* Lot per UNIT pach by manufestorar - 5 500 t=i e wrapper couls be of 17
= B Dhk FET Dl il by ot plc e ns 300y 1 Men et gt 1 M
* Pack Recyclabifty wiien san be Sactifie S 819 1 FH%)
= Ry R = rer iy T LF gk ammd Tt
= fx TR s recadnhion far PET e labvel B A v ol reoded far oup sndd 1ig 1easseat]
= Current Recycling Ratet of Categertes o prsiaying that 13 certithes By TERDCI0E
o TET SR bod s remy Vo Bl s Vs v o 3 = by whao bow ool op o 700
= Budeh 5 Swewec b Phe sy haow Bigh rersling e Ut stuireclad Bed 5 mE Fee i ey sl

: N

i P

Example eof over all recyclability

TIRIUIHUCT
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Calculzatlon for over all recyclabiflity -
Rating SCALE

Faalt Pob ¢ plitalists s

Vit P e+l PICE el B ik -Eq PET
,nemivnhm. B

: o]
el el Tt m.r [TEEE TS :::
|1n=|'-|-h:m.lﬂﬂw pid-.m?m“ 1

Sede NS MY bl Sl AU RS TBENE  Erste 1sim CERXR =

lw

Recommendations :

= dnything with less than 200 CPR should be phased cut
b Merd hatuman 21-40 % - Indutry ehoulel D g e i improve aha or
miore £PR parnmeters by
5 Inﬂml\l?mﬁm“gi
b Incremce recy=labllty | chenged dopgn of pazhagag |
» Sarving up Racyzling ceniars Mk i3 i o Becycling Rates

=l between $1- 70 3 Induitry . snould Rarticipate (o4Erds ImErevamant
CPR by

= Parlicipatiog in searensis E Eresumen of wiste & plaitics segregatan
b Participate maver Hvalinoad prageame fur Watta Ficten
- mmh.u—ﬁywmmrutrwm

A

Recommendations given to NITI Aayos
PLASTICS RECYCLING TECHNOCLOGY

= mdﬁhul,th Mﬂmmwm 1nED BhE Watar
m nk “:EIHHE' mlﬁlmﬁ'ﬁmj
-.wﬁ"mﬁm £ attachad 15 landsils,

- leﬂ“mmniw%% mmh{:hwmﬂrmemd
- -T-Eu‘mwmrr I}:hqul-d MM“M%W“W

|l
* mdﬁh’p‘mdﬂﬂwa'ﬂmﬂﬂn =P.i‘
% mmhtmmww eS|
Tha sheuld Be mandated

e T T e

1A

Recommendations given to NIT] Aayeg
MANDATORY USE OF RECYCLED PLASTICS

e $ Fhat -rmmmnmuz b
g Hh:m:-:;-n i il A Serwmdary ﬁ\:mlai“ﬂmmlﬂr
ﬁh?nhmhfmd-dmﬂht W wlag w prest sstamebiliny etFe of Tat beawing
th om Al &t 13 ber
®  Rriear - Typeiee. mﬁfu"’?’m“’“ erinuraged
* hhﬂmtmmmt‘.
weniatrbeia U5 Il.l
= Eompamins st be & st fyfe of material it L fredh
mwmum-nhmm-—:hh rtn»t-r-n-:nwu
L Rﬁlh Bty =Fad el
Pocono fretg oo ey g d g
m:m.m

¥ hﬁh:nm&m ﬁ.;ui-'lh--l-fqm rvdin bt 4 the same I

M Tegtanet b Ty FFF recte. These are
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| Recommendations givan to NIT| Aayvog i

TOWARDS ORGANISED L-D!_l_ ECTION

- While =arte picher venuld remein the back boowe of ool lsston B techmesy | Lhey
ks coarnd A0 the nett sacton] . there Fas to bo an inf-mirusiure :ﬁr! w'-:l'l
fuad-tnbcpr:b!dld"w:hrnmd cahars v ek Suely can e proy by wnly
ran Devalopment dept and the municipalivies

= mlnple Matertal recovary factisty should be created in
| twﬂnm.rballtr Ths= Faclllllﬂ'"_l ke b p]rg -n.n :;g m{f o thasid

1 e able io acreen T frarris From the J mad Corrmersial waiie,
i = Land and Butlding should h- ::rn'rid-nﬁ by local e clpalit e
itdl I‘n #ant and spTaneurs should c—:uurh[:d @ it
: nra aulonaird it .uf ﬂl'- r-:.fcﬂ ol the vadie ard il sending ta !

:'_'-n:rl.ni it lers, Or u2f of human capiml wilh some braining Sodld IERaaLe
. < Ii'ru:'e':: and T"!I\I'-? those cowid b ;h-—-pll.-’ srarperied to sothorized

= Vocatiznal Treining coudd be provided wader RSOC Such That nalised yeuth
oonld be glven j.uhlﬁ at thesa centary frans! ¥

Recommeandations given to NITI Aaye

TOWARDS Waste Fickers - Upliftment

= The wacte pickers . » migrent [sboar weith no smety s tridy n-.:#ndhed i b E-nnr
S s.‘hlrn—m invte formal jeb - there are ne EI-!: PEY 5 Jwiu.. roscienl s
ﬁlﬁhﬁgl !-lll-d: L h"l ol gt W;ld';\r e 3 ot Fl"Pﬂbui = in
the hiznds of ‘thahiecyr coptiacter ecal £ whiE My Brovide & place of shay

L3 SEOP .
| = Wasts Plekors ars sLrantial ragquirsment of Indla @t proney and ax mich az 0% of |
| thair daily anening sames fram plessim | adis i a 1"},‘ -.\.'.wy :..-A..-f'q.m:uu.t-d RS
eallarrian and hatios hold wagr #ql-tm af wazte aed dhog ok :m-mmll}' e required far
| tn-i_nml Moo seours tRinking and ok nesds to be un

?’ £ Silll ¥  Fanaieial Inetuston £ Heallh sad IBsurance - 1
nh--. i b n -t t ke

! = HEDC thoubd prepars orogram to bultd SEILLS & Envsprsnsus thip Modals |
wtlem o F Wants plelast beo Soolany by

Siyg #ap Wiy of geriig Saba Vs et Caed sed databos

ding nrheraes & scesdeert B T psve vt Medbded [ ~ura nee

Suag 2ol steral fras igass e Onl

Pl A STICS
‘ CIRCULARITY

Proposed solutions
towards creating
circularity in Plastics....

Aot Pro Indis

P bade, @ oy Pt Solevos St e’y plevs e poses can e

trdemt 1 8 piifiacls e @ getset wes Chpor e appor] behe e

S ks Sty ban plasia undo BT -1 &0 S vasm I veesed We dl |
Smwica and shars 19 3ms Wil e Briory WTE Si5 S 8 bodem o wa

Sira Tt Folimdag a0m Hyas rees s rfeSon U geomreing, Plevios C0ciny
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| Plastics Recyciing Technology

| Piastics ta fel 5 @ great end proven technology and avallslle now in Eurcpe
| anEChine. Il should be afowed at discount ta [ndisn Carporstes.
Pimsiice in Fuel | Pyrolysis) should generate fus! that could be standandissd by
way of fusls stendards | DCPC) such shat there bacomies one spec for all P2F
types. Thiss & markat would srenge
The Plastics Producens should consume thelr ghasties alsa as Form of thes fust by
tiending wish other fuel towsrds their hest and snergy require ments (hebinas
end bollers). This. should be mandated

Use of Recycled Plastics & Plastics Products

e aiready know that 2 lamge part of PET used once |n bevarage conlasiers, gat
eorwartad 1o e snd than to fexides. Thee fs & sold secondsry marke! for the
same and the textile hubs ol Lodhiana [ Tirpur benefit fomm cheapar ratychked
fitelc, (s aleo a great sustairability eflod of nat looking for viegin PET resin, We
al PRO India has a'so begun ‘ceptuing the plastics bofthes In krm of Tshing' - |
pis find @ viceo ok heto v yautube comiwatoh M=ll)_haZ4BIRcAE=3s
Reseach on af lypes of pleslics lowards is Commercizl reuse must be
encouraged for peademis f corporates [GIPETHIPAITNEERI ein)

Big incertives | tax bresks) should be ghen 10 ting Commercial technologies
for cther tyzes of plegrics. Lerge plants should be created of 4 regional hubs by
PPF route. Thess ace mailadie in UEU

Ceompanies shoud be mandated to REUSE the same fype of malerial in their
fresh groduction by blending guantites of the same. This would be real circular
eIy

11 Bhall improwve both The quaity and scalnike quaritily of all types of plastics. |
Thare ate huoe use of recycled plastics by industry In USEL and they have
craated drcalarily vathis rous

Bettia in Battle - ps= of reoyeled PET in food grade plastics peskaging is stilf not
sliowed by Inda [ F3SALEIS) Such is eflowsd sven in Bangladesh Inda
shoutd have the ssme

amil sahadlndla -recyciing.cam PRA | nedia Recys|ing wamindisrecysng.com  §i

k >

g —
|

| Markat Creation

M anclate use of racyciad plasiics 1o the same companies that ame coversd undes
Plastics Was's Fules

Retnl! Brands Fke IKEA [ Nike have staned using the rocycled plastcs and have
high ehane of products with recycied maters|

EET calegory /discount should be crésled b secductd that have 200 of nighss
recycled coment. This should be cerfiled via standards ( Lite GRS & HIGES s
tr clothing) o accommadate alf types of marketabls peoduets ke plamics
charstabiles #ic

Cither taan high perfdmmance plastic producs - & mandste snd 2 Sight path may
be required for genera] use plasiic products 1o be only created Using 100% used
plastice, Compenss ke Meedamal . gihet wiich prod non food p
‘housahald ilems - shauld only be aSowed o make from usad plastics
Folythene bags of +50 MWicron thickmess showd only be allowed o be
mamdactured fiom mecycled plastics

Pastica 0 Fupl has been already covered above

Buch Fuel wiiuld b prodiesd withoot

Exchange platform and Auctions

Pastics dembase is not very complets. AL country fevel - how mach plastics
deas get produced end Ingn recyclad s not clesrly cakculated end mondoned.
Ewvery organisation and even the govt uses guesswory for e samee A rasticnal
database may be requined for nct only fres production and import of plastics (
Inchueding scrap. plastics thiat are coming a3 @ rew matedal as waahed faked -
weml finisaed goods) but also for how much each campany has recycled their
plastics. Different torme of plaadics requirs different elions 1o recover and then
recycie. PET botie for eg i aasy 10 pick, has pood weight ( 20-30 gma) and has
watig | PET o fbwe) whoreas MLP | medli by plasiics ) are composies { no |
raal vahoe ) | very light [ norvaloe to weste plokars) and wery dificult o reogcie as
they ame mived plastics. Yetall foims of plastics should be Brought back and
thus an sachange platform shouldbe crssted in form of ‘Plasic Credits'

PLASTIC CREDIT - ke cartion eredit should be cromed &3 & meamurs of 1ol
LCA and Ble cycle cosl of brin back plaalics | Induistikes should be mandaied fo

PRO Indis Recycling aowa india-recpeling com

193
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e

have cenain % ol Plastic credit for every wiegin plastc used. This would be ke
Rergwabla Purchase Obligaticn [ RPO ) for use of commencizl slectrisiy for ‘

| Inpustries. This could becoma a game changer

Such Plastics Cradil couls then be ssrhsnged betwean ndisines This woold

Creata 3 domeng effect {

Such Piasties Credit Oblipations (pemeniagen) Should be confinuousiy |

ircreased bor e country over time |

mmmdmrmmmwmsnmwmmm

Bie0 waste mEnsgement companes' new amganisations undonake this plestics ’

bring beck and build business amound the sams

Regulations

In Plasics there have been severml effors [n the past o reduce tha plastic
poliution, Soch plaatc washe nilss sianad in 1850°s. Howsvar  aven U dace not
much has been effectad by the polluless of the plastos themselves, Thie Estest
rie of Plastics Wasts FAules =2016 abo lack "seth’ twards serious
Impiementation

PWR +2016 does nt prescribe any TARGETSs of collection by ndustry, Thess
should bo collection targels thal (Increste owar Lma | Ike electonic wesir §
WEE)

There is not maention of Producer Responaibility Oeganisntions in Plastics] iy
Mers in the cass of ploctonic wiate), Them gre many PROS in Buropa [ with
Pre Eurcps that funcliony in 31 countngs , deals with 15000 orands, and
manages swpo 1.3Tn producks) which have been cosled as sdependent for
profit ceganisation s thet work in Bringing beck the used plastic package form (he
CPO/FMCG industry . Thay bring sconcmiiss of scale and scops. Such shouid
be mandalsd inlindia

PRO concept need 15 be incubated and nuftured. |nduelry associafions (ke
FICT1 / CH = who repressnt the vory same industies should be lasked wilh

incubation of Plagics PRG with fution of its members. MOSF | CPCA |
MOUD AvVasie Matagement Compenids shouwd provide proliond rescurced
towands such FRO creation

The manufacturers of Fleatics | Dhursed! Reliance eic | and the Converters of
such plastics [ UFLEX | Paper Products | A5G| o) should alss bo brotught undar
the Plastics Waste Rules snd EPRshauld be mandabed 12 them as well

Ravarsa Vanding Should ba encouraged

All peross Eurcpe and in portions of Australa & US - there ame Deposit scheme:

| whee the consumer gets the Deposii Back for the Plestic { and olher matarial
ke glass aluminiom cans) when such s depasied in everss vending
machines. These machines are instelied In the mals / Tood sta%s fand evén in
putilic places ( inurist paces, t=nsponation hubs, places of pray, festhals aic)
Every Brand that contributes to plestics padiution via delwering products throwgh
mimasy | secondary plestics pecksging - shoold be required to. contribuse
lowards © an atractive deposh. scheme’ which aliows tha brand | in &
consalidates manner) in buy beck the plesiics peckaging for recyding and then |

Teusa
Reversa Vending. industry showid be encoorsged { tight now ds famoraged)
and incenfivised to
Aggregate the needs of Plastics Producers f Brands [
Reseach and device new Rewerse vendng / Colabombe with Forsign
( Companies for Machines
Irst=ll Bndd rung 3uch mechines at lamge soale and S8 vable
Bain revenuss vis - Plastics Credil { covered aboie) and also vis adverfisement
revenues the machine cubicles can bring
Integrate wending nesds Wowards ‘walsr | cash and reversa vending’ into one
mechine. Cash ATM and Waler ATH are the thrust for govt and banking secr

Bryway

Brends | including Rad Neer ) have obiigation lowards PWR and this shodd be: |
e mritvod for

| complying 1o the satended prsdticers responsibility | EPR ) .
| Aggregated vesding reguirements should be tendesed by munkipaliies on |
slandard machine and standard oparaling fovma across India and across sactnos

| | rallemys [ cthars have separmie maching requrenants) |
E Paymente should be gud for such jons as they do oot imvolva

| cash and thus sale for Bie machines 2nd operstors. Indie wadk 1o go inio |

‘ castiess roole anyway

PRO organisations - could sggregats Brands requirtmens and psopata wih |
RVM suppleds - Inking then fo the plastcs sconoemy , neverse: logistics and 1o
Buthorised recyclers

amiL.eahagpindia-recyciing. com FRO India Recyciing wnarw. ndis-recyeling cam
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Waste Pickers Inclusion
Upiéferort / Aweroness | Skl Enhancemant | Firancial inclusion | Health and Insusance

The waste pickers , a migrant |abour with no assets is truly marginalised as
urban poor. Since s/he is not into formal job - there are no fixed pay es+PF,
retirals, medical and health cover. This has led to 22% of such community
become ‘bonded per TOI report - in the hands of ‘thekedar/contractorflocal
gunda' who may provide 2 place of stay but extracts a pound of flesh. This
needs to stop . Waste Pickers are essential requirement of India . They do get
money and as much as 60% of their daily earning comes from plastics. India is a
long way away from automated waste collection and house hold segregation of
waste and thus such community is required for a long time. Howeverselous
thinking and work needs lo be underaken

amit.sahaf@india-recycling.com PRO India Recyeling wiww.india-recycling.com




196
715546/2022/HSM 1 88

Single Use Plastics

|
|
|
|
|

| | N Presentation by vepmroe
| Materials Recycling Association of India or Samesr Jashi

| MRAI headquartered in MUmbai'is the apex |
l MNational Association that represents India’s
recycling industry for metals, paper, glass, plastics ;
e-waste, construction waste, textile waste etc i
Has more than 1200 plus direct members and over
15,000 members through its associate member
crganizations who are manufactures, traders,
recyclers, service providers
Has worked with Niti Ayog to make the draft of the
National Recycling Policy of India

|

|
|
S —e e R ————

e

Top 5 Plastic Waste :
| Producing States ...
Of India

e Somte e Pl b Lot g iy e PR 1R PICTI, e

[ A e Rl Py Y L oS 2
] Lt 3 g
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@ Challenges & seluthans to chreulir sesnomy in packaging
| inaues 5o circuldar susramy In plesties;
{ - varied ne of heteronensous Solutions towards schieving
| mstarials- slumialum folls, difersnt  elrcular sconomy:
1 typas o piastios erc. ¥ Adoption ul homogenaus
I = pificulty In separation of sl rustures In mil Hisysr
| multilayer packanging contalning packaging
ditierent plastics ¥ Repiacement of aluminium foll
| » Lack of consumer awanensui- with metail sad plastic fitms
prone to listeriag # Papularsing buyback of plartic
= Inadsquate collection & packaging
seqregation mechanism of waste ¢ Enceurage single oes plastic
froan musilzipal and salid wasta packaging for feod etc,
« Eest-sflective recycling solunions + Leop mechantsm for plastics
to obtain virgin quailty plastios Waste- &0 ter plastic palleis
i from waste
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Packaging

Maharashtra dairy owners : PET

Vs. Pouch for packaged milk
Dabur : mega plastic-waste

recycling initiative in Tamil Nadu

U4 ITC : model to collect multi-
layer plastic waste along with
PMC and SWaCH O HUL :
Behaviour change curriculum

called Plastic Safari in schools in

Mumbai J Amazon : Packaging-
Free Shipment program to 9 cities

in India

A long-term Sustainable sclution
has 1o be Science based evolving
from a desper understanding of
product-package interactions &
shelf life expectations using non-
plastics options.

Resaearch now has to address
environmental impact of
packaging solutions first & then
doefine shelf life properties, since
the organized ratall & «
commerce business models have

shown that transit time or on sheif

time has coma down significantly

in most categories of F&B & FMCG

products. So why use multi-laver
complex structures, which are
dificuit to handle at post -
consumer stagw.

Many solutions like barrier
coatings, mono-material
laminates have shown
promise. There is work even
of enviranment friendly
adhesives and inks. Every
product; food & non-food will
have its own sustainable
solutions heeping product
safety, preservation &

protection as a prime objective

for the end consumer.

The world is mowing towards
creating a sustainable circular
economy

7
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| | PROUDLY PRESENTS

B8 RELODP

Faas e e el S ey L e

% Se=— Workmg On 3 RsTb h"‘

Achleve The Goals

-;x

| ,.-:rt B kit amourit
i A J ‘_L‘ plastics we uss

1 f':.f_?f; '.;in;

| w4

I -

|

Jr—

|
|
= Becycling the plastcs we
buy
1
|

R dasdioioz panr pomveens tismal appronsh=Bullling \'l
efinstyactuns (1/2)
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BOPP plastics Now- ehangs format

Frning' BOFP * Fohpropyie
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b Traditional plastics, Bio:plastics and Riodégradatie plastics
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Chennai

clore wraps

in ban

r The way
forward

RECYCLABLE
RAELSABLE AOHAGING

COMPTSTABL E
BACRAGING

PO AL NG WITH POST
CONHSUMER

RECYCLED
IMFRASTRUCTLIRE FOR
COLLECTION &
SORTIRG

RECYCLING RCILITIFS IN
PRACTICE &
AT SCALE

Singls Vas Flastias can be definesd 33 malerisin (el Servs purps e of
masing goods and prodocts rem sne polnl s anothe?, el &Rall be
ding @il upan apsning the product for conpumptisn.

¢

Sinale ube PIBELIDE Sheute D Wiffer an ite e 1)
&) Dirsst Food Contact Direwl Fred cantart cingls uses plastina

-
It i i B i Gull lo phass Them sut. Meoo s hees mats ciels abeuald
e aEved tosnrds Mans Lasyer material compoattion whilsh owill mnsars

thay are 100% Assyeinble. Fuyihsr the
havs & sirlet EPR mplemantsiisn for these ssslesriaks,

B Men el Contesl SIconds: ¥ BiRce thess procucts are not
sasential thers can sither be phasad cut sver m pariosd of 73 yesara.
The amphacis alwuld be on rause akility of these produsts. If they
sannet be reused multiple thes, they shasuld ke phased sul. Durlng
this peried they sheuld be made mandatory o be prodused out of 20
4D reeyoled conlent. Posl 108 3.3 years pe od of pheding out, Nen
rosd &entect singla uoe plawtiss chanld he msved to TEL rescyciod
FiEl s sl stenald iy b abBalively ARCEREESy B

FMOG and feed predusts im small sachets sheuld be diss enlinued. &
milnlE T Sl shesld ger defined, o hich waeuld taks o sensideration
sass of collaalian A recovelsbiln surap vahls.

h -2 The path ahead -
Alternatives 1o single uss plasticas — technical

Teasibility, environmental footprints &
sconomic wimbiality, all stake holdsrs
participatien

Wark for innovativa matoarials, packags design
far promoting recy<ling ane waste
managemsnt.

Rala af ctake holders in addrecsing plastic
waste challengs

= Definition of SINGLE use plastic to be ssan
in Indian contaxt. Molistic approach neod
1o be taken

=  Alternatives to boe defined, given before ban

= Using roayciad plastian to aertain
appllcations in peraantago

¢
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*+ Foeus on waste management i
infrastructure., collection centres |
by PPP or private entities |

= Efforts for awareness: no littering
& source segregation.

Classification of rigid and flexible
packaging in matrix focus on
recyclability, ease of collection, litter
ability, design for recycling, potential
for using for ne of times, EPR No/
value/ index

Such standards can be made by BIS
or another organizations

= s N
AAAAALAAAAAAARAARAAAAAS
THE HMALAYSS GLEANL
L i '
b =
+Mutti layered plastic
¥ ~6267 %
i i = Singhe use plastics -
— e 17.19%
il . * PET bottles - 8.30%
Tarrmpak -3 32%,

97% of waste collected by *Gither plastics - 5.09 .
number was PLASTIC # |
R i R ; N

|
|
T N
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Single Use Plastics

[ndian Plasics Federafion -

Presentation by “

Indian Plastics Federation (IPF) s A Avirus

India 15 10 2 uniquee

posilon, being the

put draw-strmgs around pants
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Frysirsorthdees whdhs stadre to therag
picbers andlor dractihve for theodiuear ormaesit
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Oursogreshan
Inokd tres, Palewsadtoodiod e
durmarmoonwrso Thunbapfoan
discourt o retsiors s recycie

Sy ol thebrad ovrers should aso

unchr ESR covpuiscrity start this ity y
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= There are approximately 230 municipal corporation
Hence we should il le competitive raniong of muistipal
corporaiiom with rezpect 1o velid wasts managamwrd. |1
should be hmghligbied in the natonal media,

* To heep repasitary of good practices i progress of
murseipal conpocations and slart meniosing schemas,

+ Top 10 municipal corporation will tram the boltom 10
corporation and suitable incentives should be offered to
the loppess.

= Make plaitic waste recycimg ndostsy 2t a prionity
ity For abli siate governments
= Speiai 12am Lo be spitoted 10 advice govi on

discontinustion ol nan rec polable plastic, 1t should
compriio o edueationa imst o b, revesich centen,
poveTmmen] repy2santalives majar producert, Mager
plastin gsiociations, brsnd pwneTs sad indoidual scienist
ol reguae.

« Whste seqgregation to be made mandatory by faw, For
e amipde, LOCial e Clion 25 compamees, with mode than
2 flals s ld pay a wasla collection cess and 11 can

o Ui e madeers

gover nmenl over a corlain population limit

shouid earmark land for recycling industry
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+ ldenisly major aroas of single use wasle generation

evenls and mandat o recycimg resowrces during or near
these evenis. Ex. feslivals weddings, entarialiment
shows. malls

* Any pubhc place with large footisll should reserve

space for single use waste collectron ke airports,

raifway stations, bus 3tations, and malls

210
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Single Use Plastics

Presentation by

Chintan Environmental

Presented by
Smt Chitra Mukher|ee

Research and Action Group

VIEWS / OPINIONS FORM CHINTAN

|| ENVIRONMENTAL RESEARCH & ACTION GROUP

5.No

Types of SUP

Category of Ban

1

Straws, stirrers, plastic bags, woven
plastic bags

Easy to ban and implement
Can be banred in Phase 1.

Coffee cup lids, plastic plates, plastic
and thermocol glasses, spoons, folks,
knives, plastic lined glasses, FET water
battles of less than 200 ml.

Medium. Ban in Phase 2
Adeguate alternatives need
to be ready. Ako, crockery
banks should be useful,

Wet wipes, flexi-banners (widely used
for advertising), sachets for sugar,
ketchup, salt and pepper in restaurants
and take aways,

Medium. Ban in Phase 3
because it needs more
effart on pant of the public.
Containers can be
substituted by dispensers
in-house and no condiments
for take-aways. Harsh, yes,
but 2 small price for
protecting  the country.
Flexi-banners now being
substituted by  colour
printing on canvas,
Comparable prices where
moderate demand,

Sachets of small size (50 ml or less).

Hard. Ban in Phase 4. The
argument that smaller

sachets make shampoo etc
affordable for the poor is a
dated argument. The same
can be packed in small glass
bottles.

7
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Presentations by Stakeholders:

((

Single Use Plastics

Toxics Link

Presentation by

Presented by

Toxics Link Shrl Satish Sinha

ABOUT TOXICS LINK
B N0 MR PR, MU COWTENMPRLLL TR ANIT AT

BCALE, WALTE AND TOMECTTY

UL ANED MUNICEAL WASTE, B
MEADE, FOOD SAFETY AND CHEMICALL
A AL T

B WORR 04 REDUCING SEANVY MTALS Tomocry[ LEAD Awn
MAERCURT | FROM CLR (VTS

PLASTIC

= GLOSAL FEGDUCTION OF
RISENS AND FIRERS
INCREASED FROM 2
MILLICH TONMES N 1750

o 387 mupon fonKes
W 3015

= OWIT OF THE NiNE

- ' s —

M e - T —

L e S ok S50 Page 130 of 185
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Presentations by Stakeholders

>
What Is Single Use Plastic?

«Single Use Plostic represents the spiils of
manulociuring glonts, “loke, moke, vse
and divpos”

They ara aflen referred fo o disposable

plostic

sThey ore monulochnsd with the cim of
L Iy once Belore clisposing or
recycling

«The definifion rolses concems os it
slressets upon omything lhot v nod being
‘reused” of "refiled”

=

“2n the move Plastics

(¢

Seciors That Use Single Use Plasfics

» BEmaianTs ann Eamrers

* REIAIL OWES

= INFOEMAL VEMDORE

« Mo LITY BOOETRY

= HFEALTHCARE

= PHARMACEUTICAL

« Foon AND PLGEE PACTAGEG
CILENE 3PN

* TABLEWARE INEA

+» MNICOHKT MO

= ALCONOL INDUSTRY

(
(é

Counlries Which Have Banned Plastic
« NAOET RANE ACEOSY THE WOSNLD AR LIMAED TO FLASAC BAGS
OR TTRAWT.

» THEBAM IS NOT A BLANKLY OFDEE AS 1T MOFILY DEFONES A
THICKNESE DELOW WITICHE FLASTEC BAGS ANE BAMNLD

¢
¢

Single Use Plaslic Which
Have Bean Included In I
The List OF ltems To Be
Banned By European
Commission

Page 131 of 185 = - s E
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Presentations by Stakeholders

Indian States Which Have Banned Single

Use Plaslic

W A jaatic cony bogs, bonners, berlings, fier piosiic Sogy,. plarfic
s, ploiEc cupe and plovtic sheah

Wohommnfa  Fiosic aved for pockoging medsines ong drogs, fogo grode
vighn platlis veed ks packagleg ik, Compodlakle pacbaging
g vaed ot * and ops P . Pl baga
tned fie skparing goads, Plass ynes ot fne masulachring
vioge. Flosde used lor hondiing of aslld
o,

Uttor Frodesh  Bon of all pisfies and shyrolear ncluding cop and Sates

Uttrarkchaire e Ban i3 an the vezge of gagle ure plorfic Sog,
plastic culizry, and Bermocnd

Tarmi Maody Nar on Ploslic sheel 8m vied 1 Jood weepping, Plosic shesl
weed a1 dining toble coven, Thasmoo plolea. Flouic-cooted
pape plchen, TigMic-cogied paper cups, Plarsic leacops, Modic
sy, Thermac ol cupl, Wolar povehes pockels, Matic
shown, Cory begs ol ol fckaessy, Plenlls coaled cony bags
Pl Sag, Har wsven polemresyians bags

?

((

Direct Exposires To Plastic
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HAZARDS OF THE PLASTIC

MICROPLASTICS

= SywrEnc O SEMl-SvMmenc. Soun, Wane
beowie Hica Polirain PLusec Pamcies Os A S
Rai: BELOW Shiid

HAs A RAw Maremal For & Numeir OF
o PRODUC kD PG DEGRADATION OF AHY
PRoDUCT

- Saaain S Auows Teew To PAss THioesn WasTEWATIR
THRATIAENT PLANT o0 Boacs Tie Sciing TaROoSH
Sumrace Wiarse BOoET AND Rivies

ASTICS ARE NON-SIDDPGRADARE AND PrEasiing
E AMD FECYIWATER

Presentations by Stakeholders
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Single Use Plastic Ban

‘ Single Use Plastic ofins refered to as duposable platic, 36 susufemoed with the aim of viing aoly |
onice befose dipoting or recyeling’. These inciude glartic nied for padiapng, bowled warer, phiste
bags, stwws, bleod bazs and sumeroes othen. Sinple wse plefics have hupely seplaced raditapaliy
wsed mtedal for packasing ruck 35 metl and e, The wodd peoduces more than 400 mlion 1o
of plastics every Tear oot of which 36% it parkuging. single (se mtecil deiznied for immediae
! disgotal Indian Coanmpton of packarng wuste sundi at 43 kp percapita whish wat growingats
| CAGRaF 154, freem 20|23 tn 3017

Talde | Adupoad b=y Plessis A Haab: The Flidies Couty of & Plasew 06

TOXIC CHEMICALS ADDITIVES TO PLASTIC

TOXING USES
Acrylonimle Dicolciag Sups, 1aTEe caspar Carinoges
[ Bisphenal A Polpcasheonate playtcs, plastic EDC |
tablewnce, denial flngs
Cadmimn Colorint s Stabilizer Carcinogen, Nenioxn
Flame retarchint Home funithing and Blectronies  EDC, Immune Divroptor, Hommone
Bjnpinr
Lead Stahilizers Goparthy Talihisee, Reduced Ridnay
Functinaality
Perfhucrinated Grease and Stan Repellans Carcomgen, Thyvaid Disrupior
| Substinces (PFAS)
| Phithalates Piasteciver EDC, Nesmotoxa
Soene (Vingl Benasac) Polrstyrese plattics and expanded  Cascleogen I
polrmTiae. I
|
Viyt Oilaride FVC; plastic finnimee Jrre: Cacrey |
| SCCP Plastic consumer product, Camisoges, Dhoupts Liver and |
chldeest prodoess Kidnet Punetionality |

With 70 many tozic addifves we should ban snple use plastics with adly avalable alternatives |
which do not have an econoenic o eavicoamental impact

LUNEP 2018 STRGLE-USE PLASTICHA Rondmap for Frisinablay.
 Plasilnds 3018 Bapaet ca ladias Ploss Indnsery. ESuea 2
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' 1. Palythene Bags
poiriizene bags of lesser thickness has been ineffective’. Therefore, we sugpest 1 complete
ban on polythene bage, With many altematives avalable such a3 i bape, crovas bags,
deqim baps and orany others which ace remiable this ban it plsible and it will be effective

1. Plastic Disposable Cups/ Plates/ Glass
Plastic disposable cups and plates need o baaded in omder o contml the lrresing and
sbieguent migmanagement of waste. Flastic Disposable Cops/ Plates/ Glass ave used for
food consumption The tozic additives can Jeach intd the food and Thersfore can huve
adverse health mmgacts,

3. Plastic Cutlery
| Plastic cutlery which often come: with packaped food or Glkerwaye is many 2 imes thrown
sway oven before ming. Plastic Cutlery can pomkntially couie health hazaply due o mzic
plastie cutlery so St can be banned.

4. Plastic Sumws

Their consumphion is increating with pasting fime however they ame oot segregated,
I collecred or recyeled. Baaning of smvws does not cause aay loconvenieace and even
alternatives mch as vieel and paper rtoxws are peadlly amailable

5. Tlaztc slcohol Donles
Most aloohol botties are being packaped o plass bowdes, however in a quest w0 increase
profits tesiers and cmall aleohal bottles are being pucked in plastic bottes This genemtes
ovecessary plaste waste. Use of plastic bottles for alechol packaging thould be binned.

Afsknbk PE. X4 Fhste: 2nd the Eovicament Toxicy Link Rasiieved §oe - hitp/toxiedink aog/doey /Fail

| L\ N
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6, Thermocal Products
Thermocolis araund 96% fr 50 itds not cost-effective 1o wose or ship. When you combine
thar with the fact that it tkes 4 lot of space, there Is 2 Teiy negative scop valse. Given i
perous oatnge, thermoral adsorbs many oher pollutants in the w23 water. Therefore there is
a meed to include them in list of single use plastics that need 1o be banaed.

7. Plastic Wap
Thin sheets of plattc used for wnpping food, books and finds many other applications
showld be banned as these mostly thin sheers are cufficult to recyele and segregate and end
vpin hodillas it

§. Pharmacentical Liquid plastic boitles
Ligusd medicines uzed o be packed in gl borles: However nowdays ese ghs botdes
ace feing replaced by plastic bowles . Themfore % should be made mandatory fac
phammacevtcal mdusicy to use oaly glasse bottles,

9. Small Plastic Packaging
‘Sm:llp:ckﬁgﬁu.gai.FMC\G products smch as small sachet of shampoo, Eetchup, pickls
shoult be banned as ther cater o 2 very small population. These plastics are genenlly
diffcult to sepanate and have got eoycied vale Water pouchies should also be incuded
This should even inclnde water pouches being scld.

10. Plastic used in Cotton buds
Coton bods used s ear buds often coms with plaztic sticks. Small in size they are difficult
o segregate and recycle therefore end g 48 Lmer and in landfls. They can be essily seplaced
by peissable wooden sticks Fram which the cotion can be removed:

1. Plastic filters in cigaretie butt
The plastic Sltes uted in cigarette butts should be banned as ir is difficult to segregate and
recyole and Snally end op in Eter.

. XN
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12, Balloon stdcks
Sicks used in balloont agsin énds up S Ltter an ate pof pecycled Thetsfors it should be
hanned Aleinatves inchide nsing a thread can be repliced with plastic dicke.

13. Mastic Gloves
be easly ceplaced with etsinlers seel nonps of cloth gloves which ean be wshed and re —
tsad

H. Plastc Tags
Plastc tags belop veed lo food ems and decomton, moch a3 oaet desoting “Happr
Bartbder” shoold be baneed sy well

220
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Presentation by AT
The Energy & Resource Institute  Dr- Suncel Pandey
(TERI)

x - - R — . -
Single Use Plastics (SUPs)
« Single use plastics (SUPs) are generally defined |
as disposable plastics, commonly used for
| packaging and intended to be used only once
before they are thrown away or recycled
* The preduction expected ta grow in emerging
economics due to economic development and
urbanisation

» Collection is major challenge as due o low cost
they are not attractive to waste pickers

o

((

Packaging Waste

(d

* Genarally, all the packaging matenai used end up as
packaging waste

» Some bimes they am reusad, mestly recycled.

« Packiging wasie too difty 18 recycle end up at (andfis
and some limes in draine clegging it
= Couse of fiies at than landfills and hence pollution

« Dpen burning of packaging weste is also & matter of
concem |

+ Recyeling of packaging wase= in informal sector is of
eoncern dua lo obeclels technology and pelluton
[ 58

« Mulli-layersd packaging is also matter of concern as it
£ neidher sconomizal o cobect B nor recycle

¢
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X |
| Sorted/separated plastics => |
RDF => co-processing |

e

Advantages of co-processing

High flame temperature (2000°C) - enstres
complete destruction of hammful pollutants

High residence time >5 sac in oxygen rich
atmosphere - ensures Complete destruction of
organic compounds including dioxins and Furan
Total neutralization of acid gases, sulphur oxides
and hiydrogan chioride- by the active lime in the
klin load,

= The biggest advantage is ihal co-processing
leaves no residue to be lgnd-filled,

- e L S X
= N - —

b USE'®FE WASTE -

PLASTICIN ROAD
CONSTRUCTION

The implernen tation of plastics in reacs ales opens & new option for reeyeling
POST ELNTU MEr plastics

Advantages of Plastic Road....

Reduced nesd of Bitumen by

around 10 percent

+ Far 3.75 mwide road 1 fonne
of Prastic s used per KM.
Saves 1 lonne of Bilumen.

= Strength & Performarice of

road increased by 100 percent. |

Mo effect of radiatian (ke UV

Better resistance fo waler &

water stagnation.

+ Mo slripping & no potholes

» Neleaching of plastics,

¢
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¥

Other options/measures

+ Pyrolysis is also atiractive but
- Bansitive to diesal price
- Economy of scale needs to be defined
- Enviranmenta! (3sues need 1o be
addressed

— Banchenark for pyrolysis oll nzeds to be
estahimhad
+ Pyrolysis oil 1o plastic feed slock nesds to
be researched which in tum would
t address crcularity

Other issues

« Beovernmenl of India’s commitment to ban
SUPs by 2022

- Commercialisation of bio-basad alternative
products

+ Incentive for collection of SUPs
* Approach lo circular economy principles
— E.g. fesd stock from pyrolysis oll
= Convergence with low carbon davelopment
sirategy

= Decarbonisalion of sector, role of ble based
aiternativas, etc.
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Single Use Plastics

1
|
1
Presentation by
Oxo - Biodegradable $hri, Akash Sharma
'\ Plastics Federation (OBPF)
l
5
4
|
|
|
i

& _— -
i | : Contents

» LA Etudies
*  Opubalivn, e myosd mahesl way
= ApphcaticnE

£
= OXO-BIODEGRADARLE PLASTICS
r [ % =
1 :
Add-X | s
B
——— e
r [Pk @ - B e I
P
—weuS _
e i S =
=
LT

The OXO-BIODEGRADABLE PLASTICS FEDERATION (OBPF)

is 2n Industry wide. global collaboration group fommed to promote
the approprste use of oxo-biodagradable products through
parficipafion in the development of standards. regulstions,
miatarial guides and posiive community Interaction.

in edooate mf
Surthor pobilr Ewarsoet o feobidegudahis podecty . BT avelah allen B esading
phadects oo 12 pavscie The Jisk of e producls without ary andl caupstitie octuiise bn el g
e st wkipiry meted e i el

A meentiara o e OEFF st shede By S et oot o] sondudd i ciinied 1 olr Arkles of
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b Ohicislive fegraciaton gue 10 Neatught it ife Dpw areonment

M teduchion; struchursi shemioa ohe ng=s: ices of mechanical inkegity,
which wodor the action of windinin, eacses elvciura! disintegration of
e material,

Tris mueda! can then bacoma intrinsically mibed mic the amviroamen]
wherw B becomes mvaiabie for blodogrodafion Wy 4000010000 =
Daltc ha)

Dxidised, low Mw carbonacenm maladal can be used as a lood source

by microbis (< vegeiafion) cometing e carbon lo oranic wasle

(hur s}, bomess igrowth] and OO,

The £0), can be ooflected and messured as & meant [0 deleanmine the

| degrae of biodegradation of Uw oxkdised polymer,

=

¢

N Oc odegracaiion Sisngars
Civa-bledessradable polymars can be lested and charselerzed
acoonding =

“ASTM DE353-10 lor Plasthes tat Degade In the Envlonment
by & Combiation of Oxidation und Bodegradation

Ltises & 3-Tier matncdology
Tler 1 =~ Owo-dag radabidity
Thar 2 - Blodegradabed
Tior 8- Ecobauicity .

wmnmmmmmm o ASTM 6§52-

.;;;!;;Wf.m._s.._f.
fo"u LM n*‘l \L_' \"
Cran scisslonoeidalive degradalion can secur by free radical
mwﬁnhm.ﬂ"mlun:-::‘m'ql
grous & sach breai point

The camonyl lovel can be measwed [by FT4R) 1o chan the
mﬂhﬂﬁuﬁ.}hﬁ

Satal jon camlyst i regenested allowing reaction 1o conlirue
=S pver300 shaln lengih i progressivedy reduce.

®.(
J

Tha smaction 12 hant and LY Ight  teeted By ssprul g snpes of
migherial containiin e agcpeop ste grade ol Dre-Sisdegradable addifive
hasten baich u) i recowenaacied s lovwl

Ths scebe 6ad soedinrs wal crmat of crosse 12 e M
o LIV Tyt tx sunlight usirs B0 eapemr ysls i ETordaE
witly 2 shancand Ixer method sueh o ASTM S208-01. The tampeestire
dMMHMIMm B

Ferods arsiyns by FT4E ang WTSPC = pele s b crasoedlie
i ey eLaon pes e,
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N

Thw peidalicn =lep causes fhe
Tormatkan af casbony| groups

Thase groups can be mezsuned
by FTIH spectraccopy

Thg:wh in esrbonyl groupe

] wclily meialed © e
mduchion i malsculer weight
s eech catonyl  Qioup

| repopenin 4 compisle chaln
Feasion,

¢

Tier 1: Oxo-degradation of Polymars

E {Mmuﬂ.wlm T
} . Epetiag |
H 3

¢

Tier 1: Oxo-degradation af Polymers
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= Tier 1: Oxo-degradation of Polymers
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] [Tt k S
o | L - e
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Criduad matera! ks analysad ior asrobs bindegradalion unce
slawdird meihods simularing varous natural envieonmenis

The auldatively cegraed materal is mived with the appropriats
material tor the ammrenment under consideralicn, incubated at
ther relen ant  oenpesalure wiile disaclly massuring e lewel of
CO, progduced.

CO, produced is corectsd by subtracting that produced from a
Biank systam {containing the same level ol standard innooiium)
end narmalissd sgains] the theoretical bedul of GO, that could be
produced lrom the amount of maderial ysed In e lost.

)

_‘«.‘ﬁ,/’

adable  addive maniedbaiches shadd be
formuiated = be s lably o iood contac sopli=atisrs

W foog condact 8 pacieatan Sodes indets Tw Euiopean
Community (teosgh Commissinn (BU] 102011
and Ity amendmenis and In America, the FOR. (Beough Dwis
pemithve Estings and “Chapler” sukatitiyl

Suhable migretion modeirg and'on Seing cIn be pa-lnomast
W OO ials ooy g

.
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Intanss, Expert Sarvices, UK, 3012
A Lile Cycle Assassrmanal of Qo hindegradable, Compontably
asd Coowentanal Bags

UK Esqiigament Agency Faport SCOBD14E. 2011
Life Dyie Aesany et of Supwananig! Cariner Bage

FEU, Canmsory, 2008
LGA of waste bags
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Please find our suggestions for defining the single use plastics in India and we suggest
that instead of banning the vse and manufacturing of single use plastic in India, it should
be made compulsory thar the single use plastic should only be made and used only if they
are Oxo-Biodepradable complving to ASTM D-6834 Nonus.

| e can refer 1o EMIRATES CONFORMITY ASSESSMENT SCHEME OXO- '
BIODEGRADABLE PLASTIC OBJECTS ACCORDING TO UAE STANDARD I
' 2009: 2002 which was adopied from ASTAI D-6954 norms,
We suggest that a directive should be made to classify single use plastic and its use
Below are our suggestions.
! Plastics manufactured with modifisd natural pelymers, or plastics manufactured from
bio-based, fossil or synthetic starting substasces are not natarally occuring and should
therefore be addressed by this Directive.

In order to clearly define the scope of this Dinechive the term single-use plastic product |
| should be defined. The definition should exclude plastic products that are conceived,
; designed and placed on the marke! to accomplish within their lifecycle multiple trips or
. rotations by being refilled or reused for the same purpose for which they are conceived.
| Sinple-use plastic products zre typically infended o be used just once or for a shomn
| period of time before being disposed off Pre-wened wet wipes for personal care and
| domestic use should be within the scope of this Directive, whereas industrial wet wipes |
| should be excinded. To farther clarify whefher 2 product is fo be considered a single-use
plastic product lisied n the Annex. the Commission should develop guidelines on single- |
use plastic products. In view of the criteria set out in the Annex, examples for food
containers to be considered as single-use plastic products for the purposes of this
Directive are carry bags, garbage bags for domestic use, garbage bags for medical use.
milk and milk product pouches. ice-creami cups. other dispasible applications like
glasses. cups., pamsumdmpmhﬁmcn’:??anﬁ?s and PS foam other packaging material
like bread packaging and other much food packing. fas-food contamers or meal
sandwich, wrap and salad boxes with cold er hot food, or food containers of fresh or
[ mmmmmmmmﬂmmﬁmmmw
of food continers that are not to be considered as single-use plastic
mumnmdmnm:mMMmmmmﬂm
i that is sold cold requiting further preparation, containers containing food in more than
| single-serve portions or single-serve portion sized food contamers sold in more than ope
| vnit. Examples for beverage comainers To be considered as single-use plastic products are \
| beveraze boules or composite beverage packaging used for besr, wine, water, liquid
refrechments, juices and nectars, instant bevermges or milk but not cups for beverages as
these are a separate category of smgle-use plastic products for the purposes of this
Directive. As glass and metal beverage containers are not among the top livered plastic
items, they are not covered by the measures of this Directive However, the Commission

o N
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| 3 .

should evaluate inter alia caps and Eds made of plastic vsed for glass and metal beverage
containers.

|

|

!

|

l Below are the hist of applications bisi which needs 10 be Oxo-biodegradable according o ASTM
I D 6034 Standards

|

|

The cepuiation which needs 1o be niade fir definins the Ouo Tiodeavadabie sinsle wee plastic stould
coves the fellowing products cnde of Pelyethvlese, Pelypropylese & Polyatiyece.

ANl Carvier Bags (including shopping baps, garbage bags, ganmeat bags, and any disposshie

Couier apd Secvnity bags.

 B5
D?q:unbleﬂicwmnﬂ dm}!nzhhmmgmmchmﬁnnm
wually called 2= thenmocol
Polypropylens and pelysnrees glasses tea cupe traye, chocolate frayz.
mmumm

10, Ux'u'mphﬂhpﬂ

11. Streich Film

12 Cling Film

13, Shonk Film

14. Plastic L iners for Canions.

15. Personal Care produrcty made of plasie materialy sach a4 gloves, shos covers. aproos and any
wqupm

16. Plastic bags for seedlings

17. Polyetirylens Sheet on Rolls such a3 table covers

| unqpﬁcmn_d.-.mummym

-

WD) N

implementation in Indin for below reasons

|
| Our justificstion 10 coavert the single use plassics into Oxo-Biodesradable is due 10 the feazbility of it
1) We would like to bring to your attention that Compostahble plastic s not a feasibls
solution for Indian socio-economic conditions, for following reasons
1) Coamposmble plastic onlv degrades in controlied composting conditions Industrial units

l 2) We do not have many such facilies available with Municipalities i Indsa to degrade fhis
land of plastics.

3) Proper segregation of compostable waste from non-compostable plastic waste is very difficulr
in India because of volume.

|

\ |

B N
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4) Compostable plastic is very expensive as compared to regolar plastic, hence i is not &
pracical solution when it comes 1o infroduce it at ground level & g+ Grocery bags, cammy bags
etc_(ref Report submitied by Prof § P Gautam 10 CPCE)

5) Compostable plasic can only be restricted to carmry bags. as nmlfilayer packaging is not
possible with compostable plastic

1) Oxo-Biodeoradable plastic complying ro ASTM D-6854 Standards is a suitable solation
for the following reasons,

1) Omo-Bicdegmdable plastic degrades in amy kind of conditions like linerng. landfill and
anaerehic conditions. withoot requirement of any artificial depradation conditicn of facility.

2) Uses natural resources 1o degrade and exmis 0o harardows repuuns, only converls info biomass
H20, Oxygen and COL.

3) Most cost effective solution for deprading plastics. Heace cap be introduced a1 ground level
applications like procery bags efc as it does nof increate much cost

41Complies 10 food safery nonus and does ool contain heavy metals, heace zafe 1o be used in
packagmng of food articles,

5) Can be used in Lanvisiated packsging as well s milk and milk prodicts packaging.

6) OxocBiodepradahle solufions alsa work beamtififlly in Rizid applications.

g T) For Indian climatic conditions Oxe-Biodegmadable plastics are best suitable.

i 8) 100% Recyclable

| 9} Doss ot diznurt any social amangement ke emplovment, masufacmring process eic.,

10} Achueves all the properiies as compared fo curent properties that 4 polymer provide for
perfect packaging oprion

11} Lot of mtemational centers and scientist bave done detailed study on this technology and
have recommended use of this technoloey.

12) Lot of coummries have miplemented the uss of Oxo-Biodagradahle plastcs. L

13) We have got our films tested in Indian Labs for Bio-Degradability and food safety. and have
got certificate for the same.

14) On same lines other packaging materials bike milk and water pouches can also be converted
into biodegradstle which can heip to reduce the volume of waste penerated by plastic waste
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Single Use Plastics

I%ﬁé Communication by

Shri Vikram Bhanushali
Indian Compostable Polymers
! Association (ICPA)

Honourable Members of The Expert Committes,

We introduce ourselves as indian Compostable Polymer Association [ICPA), registered vide

registration number 5L No: 3912018 Under Section 10 Of The Tamil Nadu Socties Registration

Act, 1975. ICPA is a focal industry body for Compestabie Polymers Industry in India, itis @ non-profit

anmmwmghmmmmmmwm
[ to manufacture and sell Compostable Plastics producrs, the st of the cument qguotum of Members is
attached therein to this letter in Appendix A

We walcome the proactive inftiative by the Governmient to tackle the burgeoning (ll-effects of the
pedlution caused by the use of single use plastic products. 1CPA submits herswith the |ist of Single Use
Plastics of the products mentioned in the attached Appendix B of this letter along with it
recommended alternative eco-friendly materials that can be used in e of conyentional Non-
bindegradable alternatives.

ICPA members consists of renowned mufti-national companies, research experls, dedicated
| converters and renowned technoorats from the industry having decades of experience in bringing
‘ forth material solutions that compliance to International Standards (EN13432, ASTMDG400),
! Cerlified, globally accepted, and integrate with the current regulations of waste management.

Compostable Polymers also called as Biopolymers or Bioplastics are an emerging new gensration of
materlals globally, which not only give similar functionality to the products to that made by
conwentional plastics but have a short “End-Of-Life” period, meaning that the products decompose
ta harmiess by-products unlike conventional materials which take centuries to degrade. This notonly
prevents accruing of waste penersted by single use products but also supports Organ ic Recycling and
| Clrailar Economy. Please check the sttached Appendin C mentioning all the advartages of the use of
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Compostable Plastics are clearly defined in the point 3{e) PMW Rules, 2016 and SOP-Rule 4{h) for |
PWM Rules 2016 are clearly laid down for established certification standards as per 15/IS017088 for
compostable plastic product manufacturars and sellers.

s The highest component of waste genersted I organic waste (more than 45%, Ref: |
httpy/ ficrier.orp/pdf/Working_Paper_356.pdf). Organic 'Waste is 2 valuable resource if it can
be scientifically processed / Composted.

| » Composting offers a reduced material carbon footprint, which prevents greenhouse gas
emissions and combat dimate change by:
o Entering the natursl carbon cycle by using renewable feedstock.
o Carbon sequestration.

It can generate large quantities of valuable compest which can then again be utilised for usage such
uwﬂlmlMiﬂl‘-Hﬂ!ﬁthw

wdﬁ:phsﬂl:r.muh!rsmdnm an nmnnmmmmm

and also prevents effective recycling of the plastics themselves as its contaminated with organicffond
| waste.

ICRA, ax the farerunner association of compostable polymers thereby submits its recommendation
to the honourable experts commiltee as follows:

1. Allow use of Certified Compostable Plastics as an Alternative to Single Use Plastic Products
[As Menfioned in Appendix A).

2. More effective enfarcement of segregation of Dry & Wet/Organic Wasts (compulsarily to be
collected in compestable trash bags havig o Slandied Dedicsted colour code for Eany

Identification)

| E
3. Invest in development of an Organic ‘Waste Recycling Ecosystem. Install Organic recycling ‘
phmftompndngﬁrmmhrmmﬂmmmﬂarﬂdw
| in compostable material, for e.g. Contalners, Trash Bags/Bin Liners, Carry Bags, cups, glasses,
ete., made out of centified compostable polymers.
4. Strict Enforcement of Anti-Littering Laws. |
5. All produrts made from Oxo-Degradable/Oxo-Biodegradable/Photo-Degradable should be
completaly banned as it leads to the generation of dangerous "micro-plastics® upon
degradation and are being banned globally for use. Please see the Report from Fllen
MacArthur Foundation attached in Appendix D. There are detailed scientific reparts available
on various studies on oxo-degradable plastics and can be submitted il required. '
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To make Compostable Plastics as a robust alternative to single use plastics, ICPA recommends that a |
sustainable ecosystem nesds to be estabiished from manufacturing to End-of-Life by implementation |
of the foilowing:

1. Certified Compostable Raw Materials are expensive to produce compared to conventional
plastics. Lowering of Import Duties / GST on Certified Compostable Raw Materials / Products
shall make it more attractive to consumers, encouraging its use and hence mave away fram
non-degradable petrochemical based plastics.

2. Encourage Investment in Implementation of Large-Scale Industrial Composting Units.
Indigenous development of technologies for Large Scale Composting Units to be encouraged
under Make in India Program by means of subsidy incentive or Technology Transfer of
established technologies from overseas to be supported after technics| due-diligence by an
experl comemittee and incentivising it by subsidies such as lowering or nullifying import
duties.

3. |CPA intends to partner/zollaborate Government to create a Business Case by value addition
of the generated compost, which will then have commercial value for its use such as soil-
enriching conditioner / organic fertiliser that can be used instead of Chemical Based
Fertilisers thereby reducing Its use which will prevent ioss of soil fertility.

4. Incontinuationto point No.3, a percentage of subsidy to Chemical Fertilisers can be allocated
to Organic Compost Fertilisers thus supporting organic recycling Industry. |

By implementation of the above recommendation, major advantages are envisioned by the use of
certified compostable biopolymaers such as:

1. Sustainashle cyrle from production to organie recycling of products and generation of Organic
Compaost as a By-Product.

2 Mo accruing of waste of overwhelming quantity of waste generation leading to Landfill
Mounds.

3. Re-use of land used for collection of crganic waste by off-take of value-added compost
generated,

4. Generation urwmmmmwmmdbmmnﬂmdmmm
industrial composting units.

5. Businesses and Employment can be sustained by simply switch-over from conventional to
compostable plastics.

6. No Large Capial Expenditure required for processing compastable plastics. Compostable
plastics can be processed on conventional machines with enly change In material and minimal
changes in aquipment.

7. Large Scale Reduction of “Contaminated Non-Biodegradable Dry Waste™ which means
dleaner ronventional plastics dry-waste stream leading to effective and effident recycling of
conventional plastics.

Cuﬂﬁd@msuﬂn materials =re one of the best alternative materials avaflable against
conventional non-biodegradable plastics which are not only eco-friendly but also support droular
economy helping complete the nutritionsl loop. [t's an established family of materal in developed
countries but it's an evolving ecosystem of materiak in India. Certified Compostable Biopokmer
m@ngﬁhwhdaummwhm“I non-blodegradable
plastics and various countries have regulations with these alternatives for sclid wasts managemant.
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Appendix B: Singln Use Mastics Applicatians, Current Materia's and Al thws.
Currant !
r::. Application Materisl Used | “'"'H"I A Hemarks
for Application
Applicatian ceed mainly for west waste farganic
marre/inchen digposs! Generally goss to landfill resulting
I @ roisturs 2f miing of degradsbls wasts In neo-
degracable mateslal Leads ta bulld-ip of gases suchag
Organic Waite \EPE,LLOPE, mathane Trash Sags contaminated with foed and other
Bugs/Sarbage 'M;'p"lﬂ Certified BIEANIC WEste Cannct be recycled unless dieaned hence
I | Bags far celleeting PEADPEALDSEH Cumpostable Irvoives addisdonal processes to desn, Wharess, trash bags
Eichen Watr or DPE/ BMHEPE Becpotymars maade with Certed Cempostabls Biopalymiers can be
Wit Waste, diapmsed tagather slong with organic waste t compasting
facites pnce Betk the content and the rontainegr are
Cemified Compoitable resulting in End-ci-Ufe cpcts for both
the wate anc the bagy cama'ning i, Resule in gzasration
| compest which can be uped v soll conditeners.
T [Flasiccany g
Bags/Grocery Kle Appleation pringlgally uisd for Single Usz and discanded
bings, Fruit & pt '“ Again goes i landfil. E&Y [ Kirana bags are consumed a lot
Vegeiable LOFELLOPE Razy ,mm' ke for pach aging gracery [ Truits - vegetables, Narmally they
| 2 [F&Y|Bagn, Flastic _cled ap-ﬁmh are cortumad once B laber used 32 0 garbage beg Same
thepplogbugs | PEADSEALORE/ ;.T‘;ﬂ_d 1" 538 | bags1f done in Cernfied Campostatie can be used 1o collect
{Tyscally D HDSE] HMHDAE - 4 sganic wast B further composted. Globally many
i punched handle Pl bags {Fasd couniries hawe regulstions to ure only Certred
Bags used in & 3 Compartabla bags for carrying Fruit & vegetables [ Kinina,
Aarment shops) s
Cup made from =
Certified
Cormpeatable
: Plaitic Capi [Tea e ocymers,
:2%:" ;’:’I ""“"‘W Masimuim Lty time (5 15 mintes after which discerdad,
| 3 | Hor&oeld Teprmaformed Certifiad Very Low weight far for effective gollecton. Prone to
! . cupiics o5/ PR/ PET Cont e fistering. Cnnnet be recyched without cleaning.
Jﬂbdthp! it i adlina: Contaminatad with faad. Mainly post into Landfills.
pefeET) Raumable cups
made from glas,
Earthen Cups
| = it {Hadtiadd] ' =
Contified manimum aEy time 3 18 minutes afterwhich dizcarded.
Composta bhe ey Low weight for for eflective collection, Prone to
el e POhDrOminnt | o o, Paper | Wtering. Carmot be racycled without chesaing.
Straws Contarminated with food. Mainty goes itto Landfi.
| | Plastic cutlery, =
Mastc tahe sy |
containers, Plastic | Wooden culiery, | Single ute snd requires 1z be food eantact sppruved,
thermefoimed Polypropylens, | Certified Sificiuht durlng segregation. Cannot go o PE recycling
| 5 products o ene, | Compostable strmary haosr of the waste iy Food pontaminated, hence nol
Trwps, Bowls, Qus-Degradsble | Plastics cutfery, | screpted by regyclers Segregation difficuls dus to
Flatez, polymers Bagamrz bazed | identication af material of the products especially in black.
centainers, Ids peoducty Dok 20 the Food Srade properties of the materah,
ate (M adi up of
P/ 97 PT) =
Seendsry |
Cartified
B ?u! clasin‘ i Hﬁﬂm Compout alste Canbe coltected and compastad to clowe the leep,

Faagmg Rag

Tz ms lnars
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-
r
! Wi pouches used sxtensiely 13 2 ane-time ueaga
i mmm l:na:::hd up | |ll'ld?||ll a3 canrak h;:-ind:!?::
. | i s challenge bo ansure fosd grace stan &ni
| i ouhes UDPERDRE :'“f'mu' that the packsging propertas raguiced for this appiicstion
PPy I mairtained, But definitely an @lernative that the suen
| tha mik industry iz looking for.
ir:;u;l; made from Dus Degrachsbie Ts marketed g2 Bio-
Degrsdable praducss which (n-Tact dagrade into micro-
Quuo=ingrneia e : Lantied rhicles and enter food chain and water by var ous
g | el brash | | Oilegraciatie | Componlabls bl i m:rlrg! plastic
Baigs, Kracery Fojmare E:Mm' plecis: Such products thall be mide with Ceriified
bags Clath g Comportabes Binpeiymars 82 they degrads inta nan-tede
mateifal
Cermified
Compestable 2 ;
- tada of polypropylens Doecnot Degrads hence go Intc
B | Non-WovenBags | Folypragylent :mﬂ;::“' LTS Hwepmtz szparerely sazea gated for PP Rasyeling
, paperbigs
Hurvery Dags/Sapl g Bagt are discardad after sagling
wlantation In the surrosnding 3 ress and largely are nat
sosing rhmiee, | Bt | e
| BagyMurvery recyzled Compentihls :
Farmiul far the plants. Certifred Compostable Bags degrade
B mhtymy. | Rlopetpres i create canpast which i alsa @ 50/] Conditioner. Such
bags ran be discarded and coltacted for comipatt 1o reese
far the same nureery) forest regian.
Though Ui is not o Single Lse Applizetlons, muth of the
Muleh Bllms manufactur=d I fram recycled PE fromall the
cther single wme applicerion, e with thiz application 15
that they are burnt sfer thelr use or after it gets shredded
Suring it Iife cyele. Secondhy i net burnt, the shredded
LOPELLOME Fagy | CoriTied pare mibe with the soil resulting in derarionation af soll
11 | Mulch Fiew o an:ln.g Campoyratile ety sver time. Ching lost subrmrssl sgricult ure lang
Bepchymers due ta "white paliation® which waz o resultant of use of
phastlc mulch filma. Certified Compostabile m_wu'lill antha
i ‘oiker hand provide comesatupon degradation
cenditoning the ol Shredded paris of Mulch Féms mix
| with the s thisraby sffecting it fertiity and waer
reantion.
mdhli Greepnent Industry peed: packaging even for their storagain
12 | Gamenchsgs EoPp Blepehamiis: shops as dustand pollutizn 2polls rew garments, however
[Pty oy e ] Tragarant e the nzmber (3 hugs and ¢an be camverted te compéntable
Sirabaiat blopalymers
Certifisd
Homt ghoves Cempostahi= miadicel gloves connol be reused/recycled str B gossinto
i3 1p BE/Aubbar Bicpelymars- madisal waste and then sither burnt ot flled in land =0
e tranaparent or lege st ghternative i3 1o mie e cerlifed compoitabie
transhucent
Certified s
14 Oirp-time Maltitayer Comgostaki Howeuer, this smell sschets shouid be banned = collection
shamgoo sacher packzging Blopscljmbfs i abwast impoiaible,
Fackingbags in Cartifimd Currently peper bags soe also used for this agplication,
15 | raitienys for PE Compaseably Hiwever, WCompastsble Bags arm used it con se rve Dual
Bl snbiets Bicpolymers, Purpose of bath the Blanket bags and sleo 35 Qrganic
paper hags Wazte Bag/Trash Bagin Ralleays.
All the above appilcations can be very well raplaced witF compost=hie plastcs 3nd this Implamantasion cah be seecasitil
OHLY If it waste management is done by Organic Recycling by Industrial Composting Facilities, This will creste &
Rk sustzinable Ecosyster for Cinaular Economy, Grganic Bacyel ing Plants far Compostable Plastics are what recyching plarty
#re to canventicnal plagticn, generating value pdded commpost a5 grod uct In the and. Hence for secoeishul implementation
af aitermnative materlsk such as Cempostabls Blopelymers In Single Lisz Plastics (SUP), Implamenestion of industrial
Com pesting Facilithes isa misd o coan the leop from Manufactlcng to Endesflile.
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Certified Compostable Polymers as an sustainable

Solution to single use plastic carry bags. table wares,
garbage bags, grocery bags
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What are Certified compostable plastics?
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Problems / Opportunity

Problems Dpportunity
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Example — Compostable Carry bags - show
clear advantages
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i ' LCA — Composta oo Carry bags - show clear advantages
Source:http://epch.nic.in/pwm-publications/

|
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Organic recycling thru composting supports

soil amendments & increase yield

Compost

I3 & great spurce of plant nutrenls

Increases soil workabilty and water holding
capacity,

serves 85 @ mrarkeiable commodity.

Is-a low cost altemalive o standard landfil
cover ard artifical coil amendmions.

Compostable Plastics economics
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The beneficial cycle for food waste |
— enabled by Compostable Plastics

Envirnmental Benefits |
+ Bumport effective management of s arte materizly such a3 soil nulrignts wi
omposting:

v Difers & reduced material carbon footprint, which allows savings of greenhouse
gas embions and comiat cimate changs by J
a) entering the natursl carbon cycle by wsing renewabis feedatock
b) carbon sequestration through compadting:
* ki cariifipd non-towic, harmises material, which makes it sultable Tor biclogical |
l TP AL |

Sacial Banafity
| +  Supporls "tera-whste” proacts snd rescurce efficlency as dialgned for multiple
| end-al-life cptions

* Supports social fairness by ancourdging a sustainable supply of renewable
matasialy snd Oriving social respomnibidity programs in emelfaing regians

Technical Benefits i
+  Offers innovative soiutions where evivting recycling methods sre cumbencme
and difficult o implement
v Facilitates the return of nutrients to the sofl thru the process of cempodting
+  Conbe proceised on conventional machinegs

Compost for oy

' WarsTe (reneration
1 " cimon & Collection

= i e
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Single Use Plastics

*mw

o shap Mo Communication by

Shri Mahendra Patel
Plastics Machinery Manufacturers
Association of India (PMMAL)

7

Subject — Single Use Plaslics Ban - Representation for EPS Disposable

We strongly endorse the effort and implementation of Government of India for Swachh
Bharat and Maks in India initiative. We are writing this letter with goal o introduce EFS-
products and clear some general misconception regarding the same, so as to make
informed decision in draffing of any further policy regarding inclusion of EPS in Plastic
Ban of Single Use Plastics.

EPS or XPS (Expanded polystyrene) Disposable is basically pelystyrene which

is chemically inert and eco-friendly product. Basically, it is nothing but

expanded form of the polymer i.e. polystyrene with 88% Alr and 2% Polystyrene

within it and thus it |s light, very easily transportable and cost savvy. EPS Is

used in many industries and packaging is one of them manufacturing plates,
| bowls and cups for dispoware items.

* Only 2% PS and 98% air— Least amount of plestic used to convey the same utility compared to i
any other product i :

No CFCs or HCFCs or other harmful gases

Good hygiene value

Inert material and non-toxic. -

Doesn't react with soil and waler ' '

Doesn't liberate any harmful gases on own

Gan be reprocessed to generate polystyrena :

Can be dry compacted into bricks and sent for recyding — volume advantage, transport benefils,

fuel source,

" & & #F 8 w &
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Pallution

Paliution due to Pulp and Paper production is 3rd highest in India and the contribution
1o pollulion is summarized below:

Farliculate D 4%

Sulphur - 15%

Nitragen 1% .
Surface water : 19%

Itis strange, yet Paper and paper recycling is perceived as environment friendlyl ‘

THE COMPOSITION OF MUNICIPAL WASTE AND PLASTICS AND WASTE |
DISPOSAL:

It is estimated that around 26000 tonnes/day of fotal plastic waste [s generated in India
comparing this to EPS industry in India which at full capacity can manufaclure around |
250-300 tonnes per day around even considering zero recycle it is around 0.01% of
tolal waste generated. )

As reference to study and understand, we consider the preliminary findings of a study
conducted by the Central Poliution Control Board (tilled as “Assessment and
Quantification of Plastic Waste in 60 major cilies’ indicale thal Plastic wastes
constilule approximately 10-15 % of the municipal and solid wasle generated in & city,
including  mullilayered  and

metalized pouches. However,

Percentage of quantilies after the generation of the Plastic

In the wasie &t Gerai (landfill in Mumbai) waste, the waste pickers collecl a
considerable quantity of Plastic
waste for selling to the waste
dealers who ullimately resale
ihose to actwal recyclers, |
Ultimately only about 5 lo 7%
Plastics wasies only reaches the
landfill — as per MEERI Study in
Mumbai after the Mumbai Deluge
in 2005 |
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And if the ifems under disposable plastic only are taken into consideration then |
the percentage of the disposable plastic under total municipal waste would be
insignificant. |

' EPS is fully recyclable and Foam waste can also be melied end converied to General |
| Pumose Polystyrene (GPPS) pellets —which are further used to manufaclure products :
such as bezds/bangles, coal hangers, stationery ilems, efc. It has to be considered
that the Plastic in the form of EPS DISPOSABLES not only qualify all parameters of |
- lhe effective waste management viz reduce, reuse, recycle bul also one more
' important altribute  which |s ‘Recover’. This means thal at the end of the intended .
life of the product, we should be able to recover the energy from the wasle. Plastics |
have maore calorific values than even coal. '

COMPARISON OF EPS TO PAPER DISPOSABLES:

Following tzble comparing the EPS disposable Aricles/glasses vis a vis paper disposable
“Articles/glasses may kindly be refemred lo. |

Hem Paper Disposable Item EPS Disposabile fvem
Industry categorization Under Paper industry s placed Plastic industry i placed under |
Red category under MOEF green category under MOEF
nolification notification

| Maoking the cups (per cup) EES [1] |
| | Mass of wood and bark needad (g)

Mass of petroleum needed [g) a1 32 [

Mass of other chemicals needed (g] 1.8 0.0%

Per Metric Ton of Material |
the material whose manufacture {5000 to 12000 [] |
uses the most
Steam (g} .

Electricity (Kwh) # (aE0) 150

Water Effluent i itr) + (130000} 2000

Suspended Sofids (Kg) # (50} Trace |
| | BOD{xXg) ¥ (50) 0.07

Organ ochlotines (Kg) 7 ]

Alr Emissions '

Chlorine{Kg) 05 o .

Chiorine Oinxide(kg) 0.2 o ’

Reduced Sulfides [Kgl 0 0

Particulates |Kg) 15 01 |

Mazz of 1 eup {g) 101 15 |

After use 4 v |

Can the tup be regsed?
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f——————— ™

Lan tha matedial be racyeled? ¥ il =t
Gan i b burt? W i
| How mach energy wil we get from 20MY a0 WU
| 1 g we Butn 7
what maes of materiasl mould go in [CEN 15g
@ landfill from 1 cupd

= What mass ol detergent would go in a sewer i we use steel or glass in place of plasties=5-10 pram ol
detergent per dse which will contaminste water permanently and will alse cause pollution to rivers and

underpround water 1ahle. P——
*What is most significent 1o appeeciate that the paper cups/glasses cannet hold water or other liquid ftems
unsbens it i quoted with Uhin by e /Tim of plasticin its intema! side. Such mixing of thin film makes such paper
cups extremely difficult and sconomically not feasible/ nlctrly fiabile from i flandpaiat for
| recycling.

i Paper virrsus Polysiyrene | A Comples Chalce Sathar(s]: Martin 8. Hocking
l Source sGelenee, New Serjes, Vol 251, No, 4993 (Feb. 1, 1991], pp. SD4-505
Published by + At [can Association for the Advsacemant of Sclence

URL * hilp Marww Fetor, pr yitalle 2675063

INDUSTRY SCENARIO

There are aboul 50-60 manufzctures of EPS disposables across India, Apart from this
olher ancillaries like cormugated box industry, polybag industry, Tepe and various |
leoling faclories are supported heavily by EPS Disposable industry. Facts and ligures |
ol Disposables of Disposabies Manufacturer are given as under.

Total Capital Investment about — Rs 1500 Cr

Bank Funding about — Rs 400 - 500 Cr

Employment by manufacturers direct and through contractors — Apprax, 15000
Employment through the trade channel, namely distributor-desler-retailer-shopkeeper -
Approx. 1890000-200000. If the entire Supply Chain syslem is lsken in consideration including
raw material suppliers, packaging material suppliers, iransporters, machine manutacturers, the
figures will be much higher

* Yearly Turnover about — Rs 2000 - Rs 2500 Cr

+ Yearly GST Revenue aboul — Rs 350 - Re 450 Cr

INDUSTRY SUGGESTION AND PRAYER TO THE COMISSION

| = Instead of banning the use and manufacturing of EPS Disposable items it can also be
manufactured with Oxo —Riodegradable additive which meke the product confirm fo |

N
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ASTM-D6954 standard that Degrade in the Envirenment by a Combination of Oxldation
and Biedegradation.

Each and every EPS Disposable manufacturer has already recycling facility in thelr
premises as while manufacturing the product abowt 20% material is recycled and used fn
the process. EPS Disposable manufacturers are ready for EPR {Extended Producer
Responsibifity) i.e. to recycle the waste of EPS Disposable if the waste of EPS Disposabie
is collected and delivered to EPS Disposakle manufacturer's factory premises. |

As reviewed above the properlies and aliributes of EPS disposables item, making |t

ideal to use compared lo the touted sllernatve products mads of paper, and
‘ considering the considerable capital investment of industry by MSME businessmen's,

we requesl lo ke inlo consideration about our industry in a positive way. We request '
you lo provide us with an opportunily for a meeting (o furlher discuss regarding |
information and possitilities to cater the environment and people of cur country &t the |
best.
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Single Use Plastics

Communication by

Shri Mahendra Rustagi
All India Laminated Fabric
Manufacturers Association (AILFMA)

We. All India Laminated Fabric Manufacturers Associations, are represenied by (he manufzcturers
of Laminsted Fabric/Flex Banner. There are abowt 17 Units in India manafacturing laminated
fabric/flex banners. Total capital investment made by these Units is more than Rs 2500 Crores
and in addition to significant contribution o the governmen! exchequer, these units offer direct
and indirect employment to more than 2,00,000 people.

We understand that an Fxpert Cammittee is in the process of framing rules/guidelines defining
Single Use Plastic (SUP).  Flex Banner are neither short life PVC product nor SUP considering
it usage/muliiple re-usage/fully recyclability. Even as per the United Nations Environmeni
Programme (UNEF) Report, Flex Bazner is completely out of purview of the definition of SUP.
e would like to submit few facts and findings, for your kind consideration:

1. Findings of Expert Committee of MoEF on Short Life PYC. On the advice of NGT,
MoEF has formed a Tachnical Commitiee on Usz of PVC in all packaging,
hoarding/banners, use-and-throw and short-life-items. The Committee has finalized its
final draft report (copy enclosed) based on which MoEF will issue final guidelines on use
of use-and-throw and short-life-liems. We understand that the report has been submitted
to WGT. Nowhere in the final draft report of the Expert Committee, Flex Banner has
been found as usc-and-throw or shori-life- PYC item.

2. UNEP REPORT on Single Use Plastic

In the Report “Single-Use-Plastics: A Roadmap for Sustainability™ published by the United
Nations Environment Programmes (UNEP) in 2018, the flex banners have nol been
identified as single-use-plastic materials. The ifems covered under single-use-plasiic
materials (in page No.2) are; Grocery bags, Food packaging, Boitles, Straws, Containers,
Cups, Cutlery.

3. Life Cycle Study of Flex Banner by OT Delhi
‘Life Cycle Study of Flzx Banner and its Tinpact on the Environment® 2018, a regort o [IT

Delhi (copy enclosed) published by Foundation for Innovation and Technologv Transfer
(FIIT), IIT Delhi, clearly indicates that;

A
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« Flex Banner clearly belong to the category of B2R products. After their usage,
they carry an cconomic value as they can be reused as tarpaulin, roof covers, truck
covers, rickshaw cavers, food grain covers, bags, sitting mats ete.™

= Klex Banner is fully recyclable wherein the constituents are separated by means
of a mechanical shredding process. The PVC compound can be utilized for flooring
and manufacture of footwear, geotexiiles etc. while the shredded polyester fabiric
can be used as soft fillers in the mattresses and pillows.

» Flex Banner inflammable - Lab trials as well as international research articles

' have clearly stated that PVC by itself is sclf-extingnishing when the source of the
flam is removed. In the event of the ignition of PVC during an accidental fire, it
matnly contributes in extinguishing rather than spreading the fire

» Due to the self-extinguishing property, flex banners do not sustain burmning which
in tum eliminates the possibility of dioxin generation. Even during the
proeduction, the processing temperature of PVC does not exceed 200 degree .
centigrade which is much below the threshold temperature.” .

4. Use of Plastic Waste in Road Construction & Road Furnitare,

= The Govemment of India had recently issued puidelines encouraging the use of
plastics waste, including PVC waste, for leying reads. The Central Road Research .
Institute (CRRI) has been conducting research on the usage of scrap of flex banners
| for bituminous read construction,

I e CRRI has also successfully completed research on use of Flex Banner waste in
Road Furniture

5, PVC Flex is not a consumer product and therefore, do not get into the cycle of
household waste and landfill.

» The Solid Waste Management Rules 2016 also do not recommend banning PYC
Flex, The product also satisfies in terms of thickness the MSW disposal rules of I

! being above 50 micreas as the PVC Flex is generally with thickness between 200
[ — 600 microns. 1 is broadly estimated that PVC content in the municipal solid !
waste does not work out to >0.5% (copy enclosed). I
|

« The PVC waste generated from the Flex banners.is nearly negligible i.c. cven
assuming zero reuse and recyeling of flex banner, it is only 0.005% of the tofal PVC
consumption in India. Tt is thus apparent that ilesnacl create any challenging

“problem,
|

B
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| = Asitis, post usage for advertisement it is reused us Tarpaulin, Shanties cover,

| maldng bags, making pranules for reuse in the shoe soles ete. Many |

| downstream cottage industrics consume once used flex banner Thousands of |
waorkers, whose industries include small bag and purse making, lining, seat covers,

[ labhour sheds, rain protection for workers and economically weaker sections, ele.,

. depend on availability of used flex. In view of this Flex Banners are not found in
landfill.

6. PVC Flex Banner is the main medium nsed by signage industry all zcross the world
including countries like 1S A, Europe, Middle East, Far East, Latin America, Australia,
China, Japan ctc. These countrics are zero tolerant so far as environmental pollution is
concemed. We are exporting our products to many of these countries.

7. FExtended Producers Responsibility (EPR)

» Presently, 100% of the waste after reuse, are recycled in the organized and '
|
|

» We as a responsible Corporate, are fully committed 1o honour Extended Producers
Responsibility (EPR) for which the Rules could be framed for 100% compliance.
The EPR should not only be extended on the domestic players but it should also be
erqually applicable on the importers.
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Annexure IV

Implementation of Plastic Waste Management (PWM)
Rules, 2016 and FPlastic Waste Management
(Amendment) Rules 2018 in different States
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Implementation of Plastic Waste Management (PWM) Rules, 2016 and Plastic Waste
Management (Amendment) Rules 2018 in different States

Technology advancements and global digilalization has resulted in augmentation of |
resource consumplion, especially light weight and convenient materials, Plastics.
This paradigm-shift from traditional metals, ceramics and paper to plastics in all
sactors of life has been generating millions of tonnes of waste, which are
irresponsibly dumped in landfills, roadsides and aquatic/marine habitats as well. This '
trend Is expected to continue because of proposed exponential growth in plastic
productian in the next 10 — 15 years [Report on ‘Single use Plastics: A roadmap to
sustainability' by United Nations Environment Programme, 2018]. In order to cope
with the plastic waste, we need to remedel its manufecluring, usage and
management. |t has to be a combined effort of governments to regulate, businesses
to innovate and individuals to act, for tackling one of the biggest environmental
menaces.

1.1 Salient features of PWM 2016
[Source: Published in the Gazette of india, Part-ll, Section-3, Sub-section (i) by

Ministry of Environment, Forest and Climate Change, New Delhi, on 18th March,
2016, as amended 27th March, 2018]

Plastic waste management: ral Guideline

+ Recyclable Plastic Wastes, shall be channelized lo registered plastic waste
recycler and recycling of plastic shall conform to the Indian Standard: IS
14534:1998 titled as Guidelines for Recycling of Plastics, as amended from lime

totime.
+ Local bodies shall encourage the use of plastic waste, preferably those which

cannot be further recycled for various applications such as Road Construction as

per Indian Road Congress guidelines; Energy Recovery, Waste to oil etc.
 Rural areas have been brought in the realm of these Rules since plastic has

reached rural areas also, wherein the responsibility for implementation of the

rules shall lie with Gram Panchayat,
Responsibility of Central / Local Bodies
» Cenlral Pollution Contrel Board (CPCB) has been mandated to formulate

guidelines for plastics difficult lo recycle (thermoset plastics). Previously, there

was nao such provision.
+ Sfate Pollution Control Boards (SPCBs) will not grant/renew registration of

plastic bags, ormulti-layered packaging unless the producer proposes the action
plan for recyciing / waste management, endorsed by the concerned State

Development Department.
~ Ewery gram panchayat either on its own or by engaging an agency shall set up,

operate and co-ordinate for waste management (segregation, collection and
transport) in the rural area under their conirol, while creating awareness and
preventing any open incineration of plastic wastes.

v
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* Every local body shall be responsible for setting up of plastic waste management
system and infrastructure for segregation, collection, storage, transportation,
processing and disposal of the plastic waste. They shall seek assistance of producers
and such system shall be set up within one year from the date of final publication of
these rules. They shall also frame bye-laws incorporating the provisions of these

rules,
Responsibility of Producers, Importers and Brand Owners

*  Primary responsibility for collection of used mulii-layered plastic sachet or pouches or
packaging is of Producers, Imporlers and Brand Owners who introduce the products
in the market under Extended Producer Responsibility (EPR). They have to formulate
waste management system within the prescribed timeframe, in association with the
local bodies / State Urban Development Departments. The plan of collection to be

submitted to the SPCBs while applying for Consent to Establish or Operate or Renew.
* Producers shall keep a record of their vendors to whom they have supplied raw

materials for manufacturing carry bags, plastic sheets, and multi-layered packaging to
curb manufacturing of these products in unorganized sector. |

Responsibility of Waste Generators

* Al institutional generators of plastic waste, shall segregate and store the waste |
generated by them in accordance with the Municipal Solid Waste (Management and
Handling) Rules and handover segregated wastes to authorized waste processing or
disposal Tacilities or deposition centers either on its own or through the authorized

waste collection agency.
+ Individual and bulk generators like offices, commercial establishments, industries are

to segregale the plastic waste at source, handover segregated wasle, pay userfee as

per bye-laws of the local bodies.
= Ewvery person responsible for organizing an event in open space, which involves

service of food stuff in plastic or multilayered packaging shall segregate and manage |
the waste generated during such events in accordance with the Municipal Solid Waste
Rules.

* Take steps to minimize generation of plastic waste and segregation of plastic waste at

source in accordance with the Solid Waste Management Rules.
= Not litter the plastic waste and ensure segregated storage of waste at source and

handover segregated waste to urban local body or gram panchayat or agencies
appointed by them or registered waste pickers’, registered recyclers or waste
collection agencies.

Rules pertaining to carry bags, and other packaging materials including multi-la yared
packaging |

+  Carrybags and plastic packaging shall cither be in natural shade which is without any
added pigments or made using only those pigments and colorants which are in
conformity with Indian Standard: 1S 9833:1981 titled as “List of pigments and
| colorants for use in plastics in contact with foodstuffs, pharmaceuticals and drinking
water"
*  Carry bags made of recycled plastic or products made of recycled plastic shall not be
used for storing, carrying, dispensing or packaging ready to eat or drink food stuff.
N
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= Carry bag made of virgin or recycled plastic, shall not be less than 50 microns in
thickness. The provision of thickness shall not be applicable to carry bags made up of
compostable plastic. Carry bags made from compostable plastics shall conform to the
Indian Standard: IS 17088:2008 titled as Specifications for Compostable Plastics, as
amended from time to time. The manufacturers or seller of compostable plastic carry
bags shall obtain a certificate from the Central Pollution Control Board before

marketing or selling.
* Plastic sheet orlike, which is not an integral part of multilayered packaging and cover

| made of plastic sheet used for packaging, wrapping the commeodity shall not be less
than 50 microns in thickness except where the thickness of such plastic sheets impair

the functionality of the product.
*  Sachels using plastic malerial shall not be used for storing, packing or selling gutkha,

tobacco and pan masala.

= The entry points of plastic bags/plastic sheets/multi-layered packaging in to
commodity supply chain are primarily the retallers and street vendors. They have
beern assigned the responsibility of not to provide the commodities in plastic
bags/plastic sheets/multi-layered packaging which do not conform to these rules or

they will have to paythe fine.
= Plaslic carry bag will be available only with shopkeepers/street vendors pre-

registered with local bodles on payment of certain registration fee. The amount

collected as registralion fee by local bodies is to be used for waste management.
« Manufacturing and use of non-recyclable multi-layered plastic to be phased in two

years.
1.2 Salient features of Amended PWM 2018

= Thelerminclogies 'Alternate Use' and 'Energy Recovery’ for plastic waste have been
defined

= The amended Rules lay down that the phasing-out of Multilayerad Plastic (MLP) is
now applicable to MLP, which are "non-recyciable, or non-energy recoverable, or with
no alternate use.” The amended rules, 2018 also lay down that manufacture and use
of non- recyclable multilayered plastic, (*which are “non-recyciable, or non-energy

recoverable, or with no alternate use) if any, should be phased-out In Two years'time.
+ Theamended Rules also prescribe a central registration system for the registration of

the producer/importer/brand owner. The centralised registration system will be
evolved by Central Pollution Control Board (CPCB) for the registration of the
producer/importer/brand owner.

| *  Anational registry has been prescribed for producers with presence in more than two
slates, a slate-level registration has been prescribed for smaller producers / brand
owners operating within cne or two states,

* The Rules also lay down that any mechanism faor the registration should be automated
and should take into accoun! ease of doing business for producers, recyclers and
manufaciurers.

= Inaddition, Rule 15 of the Plastic Waste Management (Amendment) Rules 2018 on

"Explicit Pricing of Carry Bags™ has been omilted.

?
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1.3 Implementation of Plastic Waste Management Rules (2016) and Plastic Waste
Management (Amendment) Rules 2018: State-wise observations

[Excerpts from Annual Report for the year 2017-18 on Implementalion of Plastic Waste
Management Rules (As per Rule “17(4)’ of PWIM Rules, 2016, as amended 2018, Central
Pollution Conlrol Board, November 2018]

»  Arunachal Pradesh: The state with 6 MT/annum plastic waste generation has banned
use of plastic carry bags. However, State Government has not constituted State Level
Monitoring Commitiee (SLMC) and details of processing of the waste as per IRC code
is notavailable,

= Bihar:_The slate with 22B0MT/annum plastic wasle generation has implemented
SLMC while waste management complying IRC code is not available. There is
prevalencs of unorganized sectar— plastic manufacturing / recycling units in the state,
which may be curbed.

* Chandigarh: PWM Rules (2016) and amendments has been executed; Municipality
Authority collects solid waste by door to door collection mechanism and transports to
waste processing plant for final disposal. A proposal for converting waste plastic into
oilis under consideration, However, the UT has not constituted SLMC,

= Gujarat: The state has no unregistered plastic manufacturer/recycler. Out of 269808
MT plastic waste generated per annum, 68873.25 MT are co-processad in cement
plants. Marking and labelling provisions, mentioned under PWM Rules, 20186, as
amended, 2018 are followed by most of the manufacturers present in the State.
Stringent warnings / show-cause notices are issued to those units violating PWM
Rules, 2016 and its amendmenis.

+ Jammu & Kashmir: Even though the state has many registered plastic manufacturing /
multi-layared films / recycling units, proper labelling and marking of plastic carry bags |
are nol followed by z2ll the manufacturers. The state has not constituted SLMC.

* Manipur: The state has completely banned manufacture, import, storags,
transportation, sale and use ol plastic carry bags in the State. All plastic
manufacturing/recycling unils in the state are not following the practice of proper
labelling and marking. Violaticn has been reported in terms of plastic carry bags with
thickness below 50 microns.

* Meghalaya: SLMC has been constituled by the state and meetings are held for
reviewing the implementation of PWM Rules 2016 and its amendments. Workshops
have been organized in association with CPCEB with all the cement plant to promote
usa of plastic waste in co-processing. The state with 15.096 MT/annum of plastic
waste generation has implemented partial ban on plastic carry bags.

= Madhya Pradash: Out of 50457.07 MT/annum plastics waste generated, 4383 MT of
waste is co-processed In cement plants while 2000 MT is recycled and 54 MTs is
utilized In road construction. SLMC recommended implementation of PWM Rules,
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2016, as amended, 2018 as amended 2018. There is no violation reported in respect
of thickness of carry bags.

Magaland: The SPCB has censtructed bitumen polymer road within office premises.
The Government of Nagaland has banned use of poly bags/plastic camy bags in the
Slate with effect frem January 1, 2004, The Board Provision for marking 2ns 20 n2
of carry bags are followed in Kohima and Dimapur City. The State Govermre fas
constituted SLMC Body to monitor implementation of the Flastc Wess Uamaneres
Rules, 2016, as amended 2018.

Odisha: All Urban Local Bodies hawe Seen mshucias I Sans S
(12092.205 Mwanm}mwsamw_h- - =~ 1
SLMC is constituied 1o reve '

2018 and no vioiasos Sast

setecisd locaiors. &
'l!r::'-- : -

Tripura: There is complete tan o
plastic manufac‘turmg!m
manufacture, import, storage, tfranspo '

SLMC body has been constituted hy the Stzte
labelling and marking of plastic carry bagsare not fic

Uttar Pradesh: The state has issued complete ban on manufaciure moor. svas
transportation, sale and use of plastic carry bags. Practice of proper 12 = .
marking of plastic carry bags are not followed by all the manufacturers. Sl.ﬂ':“
has not been constituted by the State Government. 206733.45 MT/annum pa==c
wasta is generated in the state.

Uttarakhand: There is complete ban on manufacture, import, storage, transporiation.
sale and use of plaslic carry bags in the State. SLMC body has been constituted by the
State Government. There is no clear picture of waste generation during 2016-17.

Observations

The status of implementation of Plastic Waste Management Rules 2016 and its amended

version, 2018 shallthus be summarized as,

on regulating the production of plastic products, especially, carry bags and multi-layer
packaging.

The PWM Rules 2016 has strictly prohibited the use of plastic films below 50 pm
thickness, unless in very specified applicalions, wherein thickness may affect the
functionality of the packaged iiem.

J
|
|
The Plastic Waste Management Rules 2016 and its amended version, 2018 focuses i
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+ As per Extended Producers' Responsibility (EPR), Producers, Importers and Brand
Owners have been made responsible for the waste produced from their products. All
institutions, organizations, event management teams etc. shall frame their wasle |

' disposal systems. CPCB, SPCBs, Gram Panchayats and other responsible Local |
Bodies are liable to design proper Plastic Waste Management network constituting
arrangemenis for collection, segregation and recycling the waste.

*  There has been a complele ban on manufacture, import, storage, transportation, sale
and use of plaslic carry bags, in most parts of the country. However, most of the states
have not implemented the PWM Rules 2016 and its amendment, 2018 with full
effectiveness. Also, only a few states have implemented door-to-door collection and
segregation of waste plastics.

Further, the following are few recommendations for further strengthening the PWM
Rules and its execution, [Source: Policy Perspectives, OECD Environment Policy
Paper No. 12, Environment Directorate, ISSN 2309-7841, September 2018)

*= EPR needs to be implemented effectively at the discretion of producers or in
association with the ULBs with periodic regulation and review by the State

Authorities
= Domestic policy frameworks need to be reinforced to seize economic and

business opportunities in high-end plastic waste processing
= |nternational tie-ups and collaborations are required to boost innovation and

supportimproved environmental standards In the fast growing markets
*  Facilitation of better coordination and communication across the plastics value

chain, including the promotion of chemical information systems
= Creation of consumer education and awareness campaigns to stimulate

demand for products manufactured from recycled plastics.
= Responsibilities of Urban Local Bodies (ULBs) as well as Waste Generators /

Producers need to be defined appropriately for necessary implementation and

co-ordination.
= Design of requirements to collect and recycle all types of plastic products and

implementation of value added taxes forrecycled plastics or plastic products
* Introduction of certification standards for recycled plastics, labelling of

recycled content and restrictions on the use of hazardous additives in plastics |
manufacturing.

For more details on PWM 2016, as amended 2018, please refer the Rules Published
in the Gazetie of India, Part-ll, Section-3, Sub-section (i) Ministry of Environment,
Forest and Climate Change, New Dalhi, dtd. 18th March, 2016, as amended 27th
March, 2018,
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Annexure V

Status of Plastic bans in different states
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Status of Plastic bans in different states

In compliance with the Plastic Waste Management Rules, 2016 and amendment therscf in
2018, State Governments have formulated their own policies under the garbage conlrol acl
and guidelines for regulating the manufacture and use of plastics and various plastic products.

Table given below compares the status of plastic ban in various states and Union

Territories

Table 3 - List of Plastic Bans imposed by various State Governments

S. State Notification Banned Plastics Products ‘Source
No date
1. Andhra 20.06.2013 Plastics carry bags below 40 Microns, Govt. Doc |
Pradesh® - Packaging (Sachets)
| Andhra 2:10.2018 | Plastic coated papar plates, thermocol Maws
Pradesh plates, containers & dishes, Water boitles
(Tirupati below 500 ml, packaging covers below
Municipal 51 Micron.
. i.‘.crporatlon}
‘2. | Arunachal | Bansince— | Plastics carry bags below 50 microns News
; Pradesh’ 03.07.2012
' 3. | Assam® Ban since Plastics carry bags helow 50 microns News
August 2018
' 4. | Bihar 10.15.2018 Plastics carry bags below 50 microns Govt.
N S FSS— Nofification
5. | Chhattisgarh | Ban since : Poly vinyl chiorice and chlorine laden News
. \%° 124122015  plasticlike flex, bannersand posters |
6. | Goa'® " |31.072002 Plastics carry bags below 50 microns Govl.
{ Ban since — Matification
16.03.2015 MNews |
7. | Gujarat™ Ban since — | Plastics carry bags beiow 50 microns CPCE &
28.08.2011 (religious places i.e. al Ambati, Dakor, news
{for Somnath and Dwarka) & Gandhinagar
Gandhinagar)

“‘nnn ﬂmmms cgg.gov. lnmucumegg@mluadsfplmm-wma-su MS48.FDF

L=l 9 g pdf

5 h;tp J/olb.nic. in/navisite/mbErel aspx7relid=169755

: ttp: gggh nic.In/newslte/mbErel, asgx?reﬂdcmgzga

g https o fweanw. outloakindia.com/newsseroll/chhattisgarh-bans-pve-used-in-carny-bags /1162362

™ htto://pib.nic. I newﬂte thmI

hmgﬂg[b nl:.nr_m[newﬂe,,fmbﬁrel asg!?reludnlﬁﬂﬁ

(Frelid=16"

v
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u s. State Notification |  Banned Plastics Products . Source | W
No date |
| | 8. Haryana® | Bansince | Cups, plates, straws, spoons, forks News
| 20.08.2013 | il |
9. Himachal | 06.07.2018 | Thermocol Cutlery - cups, plates, SPCB,
| Pradesh™ glasses, spoons or any other item used | Dept.
for serving and cansuming food | Environme
nt Science
&
| - iTachnmog | ‘
o T (S = Bem— LR
|10, Jammuand  03.02.2017  Plastic sheets, Cover made of plastic SPCB/
Kashmir sheets, plastic packeging & multilayered = Gowvt.
| packaging less than 50 microns in | natification ;
[ , micknass
'11.  Jharkhand” | 18052017 | Flastlcs carry bags below 50 microns | SPCB/
| | | » ! ‘ notification |
12, | Kamnalaka™ 11032016 | Plastic & Thermocol Plates, Spoons, SPCBJ ; ‘

Cups; Non-woven PP Bags, Plaslic
Flags, Banners & Flax, Plaslic Bunling, nutlﬂc.aﬁc:n
: | - Plastic Shests used for spreading on

) | Dining Table, Cling Films
13. Kersla™ 11.10.2018 Plastic and non-woven carry bags, piastic Governme
(wef plates, plastic cups, plastic straws, plastic | nt

| | | 01,11.2018) | spoans, plastic boltles, plastic pﬂunhes. Notification
Z plastic flags, plastic sheet for covering
| purposes, plastic cling films, |
| Plastic flex and banners, ltems made of |
L) . Thermocol/ StyrofoanV polypropylene
14. Madhya 24 05.2017 Plastics carry bags below 50 microns SPCB/
Pradesh™ Gowt. =
! | notification !
15.  Maharashtra 23.03 2018 | Straw, plates, spoons, cups, forks, bow!, = SPCB/
- containers, PET / PETE boltles less than | Gowt.

200 ml, Plastic & Thermogol for notification
' - g . | decoration purpose. Y [neSemeetil !
16. Manipur™ Plastics carry bags below 50 microns News
17. | Meghalaya™ ' Plastics carry bags below 50 microns | SPCB/ , |
| : I Gowt.
R T ' __ notification |
18. Mizoram No | News :

in/Form/PWM Rules 2016.pdf
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S.  State | Notification Banned Plastics Products Source
No | date
0 |
'19. Nagaland™ | 1.1.2004 Plastics carry bags below 50 microns News
20. Odisha®™ 20.09.2018  excluding compostable bags) SPCB/
(w.e.f2nd | Plastic dish, spoon, glass, fork, cup, Govt,

Qct. 2018) plate, bowl, pouch, PET bottle less than notification
200 mi, thermocol decorative item.

I

21. Punjab® 18.02.2016 | Plastic cups, tumblers, spoons, forks & | SPCB/
| straws, containers (made of virgin and Govt.
' recycled plastic) notification

22. Rajasthan®  21.07.2010 | Plastics carry bags below 50 microns ~~ SPCB/
Govt.
notification

23. Sikkim® Ban since— " News
19.05.2018 Plastics made of Styrofoam

24. TamilNadu™ 25.06.2018  Plastic sheels, food wrapping, spreading  Gowt.
(W.E.F on dining table, plates, cups, tumbler, notification
01.01.2019) water pooches & packats, straw, flag -

Term used 'Use & throwaway plastics'

'_is. Telangana™ | Plaslics carry bags below 50 microns News

| 26. Tripura™ 'Bansince— | Plastics carry bags below 50 microns News

| 10.03.2015 e TG ey

' 27. Uttar 221215 Plastic Glasses & cups, Plastic Cover, Gowvt.
Pradesh | Plastic Sheet, Plastic Tube, Plastic lo Notification

| pack or cover any type of magazine, & News
books & greetings/invitation card.

“Uttar 1 15.07.2018 | Plastics carry bags below 50 micrans Gowt,

Pradesh™ Plastics cups, glasses, plates, spoons, Notification

tumblers etc. ( effective from15th Aug |
2018)(ban on Import & export as well)

s, ki o n/ sateporta AUnINGUTcal QNKIOCUSSHIOCRLBGE

X wnwm{mﬁmmm:{ 169756

sum-siﬂli

A igendum.pdf
hl:!uiL nic. ﬂ@ﬂwﬁﬁ
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S.  State  Notification Banned Plastics Products "~ Source
‘ ; | No | date |
[ . | |
[ | 28. Utlarakhand | 25.01.2017 Plastics carry bags below S0 microns | Gowt.
B 1 _  Notification
29, West )  Plastics carry bags bslow 50 microns (In | News
Bengal® religious & hislorical places)
— B S S
Table 4 - List of Plastic Bans Imposed by various Union territories
| S. Union Notificatic = Plastic  Singleuse  Other Source
No  Territory ndate | bag disposable banned
e f material
1. | Andaman and T
Nicocbar
Islands

|2, Chandigarh® | 16.9.2003  Plaslics carry bags (less than 30 microns) CPCB

'3. |Dadraand |

Nagar Haveli
I ; , - o i
4, |Damanand | 24.01.2014 Plastics carry bags below 50 microns SPCB/
Diu™® (w.ef Gowt.
01.03.2014) notificatio
NS, Y. | SRR S S Ep—— A
' 5. | Delhi™ | 23.11.2012 | Plastic Cover, Plastic Sheet, Plastic Tube, SPCB/
! 1 Plastic to pack or cover any type of Gowt. '
| | magazine, books & greelings/invitation | notificatio .
H | | card, |n |
6.  Lakshadweep =l
l |
_7._ e | e e e e B —— =i o i
; (Pendicherry) | Plastics carry bags below 50 microns |
| [ .' |
+ = L e = |8 = —
* hittp://gib.nic.in/newsite/mbErel.aspxFrelid= 169756 |
| ”m&mwmwnmmmwmmmmﬂ? pdf !
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It 4. S1.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

O1.5M.-31.Te1.-31.-12082021-228947
CG-DL-E-12082021-228947

FETETI
EXTRAORDINARY
AN II—EvS 3—39-9vs (i)
PART II—Section 3—Sub-section (i)

T F THAT
PUBLISHED BY AUTHORITY

|, 459] T2 feweht, qeeaflam, s 12, 2021/9m@T 21, 1943
No. 459] NEW DELHI, THURSDAY, AUGUST 12, 2021/SHRAVANA 21, 1943

T, A 3R TAGTY IRAAT G
feg=T

T2 feeett, 12 avrea, 2021

qr.F1.[A. 571().—ATiResw sruforse yeee Faw, 2016 F1 Here F39 F fory 9Ted & T,
AT | ATER=AT JeaT Ar.FLA. 169 (31) 3T a1 779, 2021 § &7 =7\ yariq & 1w
, fSaw 37 a9t @ &1, ST 39 [t & yariEd g 99§, 3Fd T AW Fi siafate i arel Tea
FT T ST T ITASH FC A it Ar@ o q15 o it srater  {ae e i game |t &+

T

Y, 3% gr= It #r afdts F arer o it gfadi SEar s a1 |44, 2021 F
TS TS TS A,

3T, IUgad AT & WAL TTed el S AT 9T Hx 1T LR g0 a87F &9 § fa=r
T S

qd:, AT Fea 1T TR TATFLOT (FTEAT) ATATTH, 1986 (1986 FT 29) T &T=T 6, &TIT 8 3T &TT
25 ZIXT Y& ARRIT T TN Fd g0, TAgT WTeedh aferee Yaed Fa9, 2016 § gergs e & oy
et Aas aamr §, aaiqQ-

1. (1) = F=HT %7 "iereq 919 wTiee® sraferee yare (Fore) ==, 2021 g7 2l
(2) & TSI § Ik THRTH T AL T TIT 9|

4497 GI/2021 (1)
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2. wATeed ATeree yaeg| Ao, 2016 (396 THS 991G 39d HAAT &l Fgl 147 8) §, Faw 2 4,
ST-FTw (1) ®, “SETaEl” 5% F IAT “HIUE TTHI, TATREH AT THERIHAT ([THHF, He-
THERLTERAT SA11Q)” MR HAHATAT [6IT STOAT|

3eq At §, e 3 9 -
(i) @< (3) % 9eATd, Meoriad e sta:eamaa g ST, o -

‘(@ F) “foT g TATiRe® S — F AT g ST AT STTAT THA STAAT THTATAF AT FIT UFH-AT1 e
TU SIed AT Hrea<l 1 aqal (3T ffad Thent gmr) it wriees #f ofie T2a1 99 A & w9 o
I g AT g AT o o7 37 “FoAT g 927 | ATHIT & e UF q9ad 7947 [war g ofie
STT #ter weATEee wreavl, foee gu wATieadh Tar wriees 6f (o] & 97T Srav &;

(ii) @< () F 79T, AT @2 q:EITaa AT STTus, 3741 -

‘(T F) “ATIREF ATITE TEERT — | AT g SEw wrE U gt See g wrted sratase #wiy
T START, TAAH, HS-THEHTIT AT 90 IATT | TAd & TAST & (o7 Jaterd &ham Jmar g,

(i) @@= (%) F qe=Tq, Mot g sq:enfua BT S, o -

‘(F F) “Tehel TANT ATReH T FAT aeq” H1 A% § — SEE TATReh hl 98, e Maer srerar Fas &
Tl SH TF gl YIS & [T Ueh J1 gf ITANT 03T ST &;

(F @) “IHTHE AT’ § ATHIT g SoH UAr wl1iee® S T Fid 92 Aqaadid €9 F FH5T g S1aTl g
Y TaforT =8 Fifed ST | 981 9T ST 9T 2

( ) “gHTeATREE” | AT § FOH UHT wATRe® S TH FIA 9T ALH 1 STAT g 37 TH Affed o H
FTAT ST Tl T &

4. Iaq i |, w4 o -

(F)  SU-FEE (1) H, - (i) “SATTHR AT eTEaT o T 9G¥ AT, WSRO 9768 T ST,

(i) =T (1) H, “IAH AISHA fT 2T, Mol 6 TIF UL, 9058 Ahg, AT AT wssw “30 Hawaw
2021 & THgca< AT &l HieTs oix 31 fToww, 2022 & UF &7 &6 (120) AThA 6l qlere” 01 @
ST

(i) @@= (), “FLT A, U1 AT, ‘ST AEG MR ATt R A0,

(iv) @< (), “Fdree TET TATReE HLl S9N, a1 6 ATE, “AT T& IT U1 9753 fqrate oy JTuT;

(v)  EE (F) F TeAm, Meferied @€ siaeamiud & S, s -

“(s7) 30 foawaw, 2021 it A & F-FAT gl TATeah il o1 60 ITH I a1 HieX (STTaUH) | FH q5!
LRI

(@) I9-F=H (1) F Fe=Ta, Fetated S9-Maw siaeariaa BT ST, o7& -

“(2y 1 JaTE, 2022 FF AE H I Fereiid S BeEard qeieersdd aeqell aied Moed Uahd-
TTRI-CATIE e Feqal o AT, ST, AeTeor, fErawor, foeht siw 9= &1 e fFar srosm:-

(F) ATTRe® fReah T $AT 92, e o7 wArieeas it SR, wrfees & A2, F31 e, srzeshrd #ir

T, Tt (F|taer) Y aerady ara;

@) e, F:9, [, wie, FT9E, T0F, T, © S° Feadd, Wors & el & Ta-Rg dued a1 T weA
FTeAT Tohed, fRw=or 7€ 3w fiRnee Tehe, 100 WTEhIA & FF HieTs aTd wTieed a7 TE T o9, Fex

(3)  SU-FEH (2) (@) F 3UTEH, FAIES TNT TATeeH F a1 g5 aeqall I¢ AN A5l gl
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(4)  =H ATTEIAT & q1E FT W0, AT 9ffe AT THE TR 6 GIRAT a7 wriees offe s ag-ued i
THRORT T a7 FAT Y qfereersia i BEara qifeeersis, aeqsi aied THd TAR & Wifeed &
fafawtor, s, wveron, g, fEr s sy & [fvg w1 % @9y §, S i T A oft
ATELHAT, T ATATAAT o THRTT T ARG F TH T hT AT THTCA g o TIATT AR g

5. 3o At ®, w5 9, su-ffew (1) ®, @ue () 9 #2000 36T F T 9T 42016 T@T [T
6. IFT Fawt, o, e 6 #, su-fAew (2) ®, @ve (%) ¥ et Mwfertea gve sig-varfua
STTURT, ST

“(% %) TS FAr o =7 77 gentea [H=Ht F Susl #7 qure T o)
7. I et & Faw 7 9, su-fem (1) ¥, @ (%) F ge=ma fAetofeg gve szt B
STTURT, ST

“(& ) gAtera wAr B =7 Tor genterd Faat & Susdl w1 e s

8. IFT Fwt ®, B 9 #, su-fRaw (1) ®, “"etea s FeE aeat & gedra, ‘g9 At &
AT THI-THT T T 60 7T QTSI % Aqa” 968 e T ST

9. e 11 ¥, su-fFaw (1), -
(i) “woATi®ee FLT S oreal o g9, “weATiRes AT orex sia AT R ST,
(i) == (F) H “FAFTEET oasz F qe=Ta, “IATeF” AT T FTATH 958 SIS ATOA, AT “FT a7
9Te% o aTg, “AT S * TATHT GTLT ITANT TATIREF UfanT” oreq S eqTiua fohw ST,
(i) =T (@), “FTg-od T AT oreal & AT, “HETad ATHIT & o SUART ag-uwa i gt
T Brew” s eAriod fara ST
(iv) @ (M) |, “ATH 3T THTTI |.” 9Tea1 F G997, “IedTaH 1 S &qToq B S
10. fag 124, -
(i) SU-FF=Fw (2) ®, “qfre A qeai & T9ATE, “I¥ Giaay AT AUy aex dqEAamg o
ST,
(i) ST-F=w (3) ®, “oAqfrse SA*" =&l & T9ATE, “IT Iiaay I7 Fue” sz dq e o
ST
1. = 13, § Su-faw (1) ®, “Hated 99 TsaeT” qeai & 99T, CAT Hwid Igu [EEr e
Faeqriug T sroem

[T, §. 17-2/2001(49TE)9Te [-UATaUHE]
XL I TRMETE, SLFT afaa

feoqur o Fm, TR o OSSO, A-11, @ 3, 39T (i) § ArAA. 320(3) ariE 18 w91,
2016 T YT 3T 70 9 3 qeqe=Ta A ATSg=HT §eaT Aa1.%.19. 285(37) aireg 27 91+,
2018 = gTer gorrae AT = am
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 12th August, 2021

G.S.R. 571(E).—Whereas the draft rules to amend the Plastics Waste Management Rules, 2016,
were published in the Gazette of India, Extraordinary, dated the 11th March, 2021 vide notification number
GSR 169 (E), inviting objections and suggestions from all persons likely to be affected thereby within a
period of sixty days from the date copies of the Gazette containing the said draft rules were made available
to the public;

And whereas, copies of the Gazette containing the said draft rules were made available to the
public on the 11th March, 2021;

And whereas, objections and suggestions received within the aforesaid period have been duly
considered by the Central Government;

Now, therefore, in exercise of the powers conferred by sections 6, 8 and 25 of Environment
(Protection) Act 1986, (29 of 1986), the Central Government hereby makes the following rules to amend
the Plastic Waste Management Rules, 2016, namely :-

1. (1)  These rules may be called Plastic Waste Management (Amendment) Rules, 2021.
(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Plastic Waste Management Rules,2016 (hereinafter referred to as the said rules), in rule 2,
in sub-rule (1), after the word “Importers”, the words, “brand-owner, plastic waste processor (recycler,
co-processor, etc.)” shall be inserted.

3. In the said rules, in rule 3,
(1) after clause (n), the following clause shall be inserted, namely :-

‘(na) “Non-woven plastic bag” means Non-woven plastic bag made up of plastic sheet or

web structured fabric of entangled plastic fibers or filaments (and by perforating films)
bonded together by mechanical or thermal or chemical means, and the “non-woven
fabric” means a flat or tufted porous sheet that is made directly from plastic fibres,
molten plastic or plastic films;’

(i1) after clause (q), the following clause shall be inserted, namely: -

‘(qa) “Plastic waste processing” means any process by which plastic waste is handled for
the purpose of reuse, recycling, co-processing or transformation into new products;’

(iii) after clause (v), the following clauses shall be inserted, namely: -

‘(va) “Single-use plastic commodity” mean a plastic item intended to be used once for the
same purpose before being disposed of or recycled;’

‘(vb) “Thermoset plastic” means a plastic which becomes irreversibly rigid when heated
and hence cannot be remoulded into desired shape;’

‘(ve) “Thermoplastic” means a plastic which softens on heating and can be moulded into
desired shape;’.

4, In the said rules, in rule 4, -
(a) in sub-rule (1),—

(i) for the words “importer stocking”, the words “import, stocking” shall be
substituted;

(i) in clause (c), for the words “fifty microns in thickness” , the words, figures, letters
and brackets “seventy five microns in thickness with effect from the 30" September,
2021and one hundred and twenty (120) microns in thickness with effect from the
31* December, 2022 shall be substituted;

(iii) in clause (h), after the words, “carry bags”, the words “and commodities” shall be
inserted;
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(iv) in clause (h), after the words, “compostable plastic carry bags”, the words “or
commodities or both” shall be inserted;

(v) after clause (i), following clause shall be inserted, namely: -

“(j) non-woven plastic carry bag shall not be less than 60 Gram Per Square Meter (GSM)
with effect from the 30™ September, 2021.”;

(b) after sub-rule (1), the following sub-ules shall be inserted, namely:-

“(2) The manufacture, import, stocking, distribution, sale and use of following single-
use plastic, including polystyrene and expanded polystyrene, commodities shall be
prohibited with effect from the 1% July, 2022:-

(a) ear buds with plastic sticks, plastic sticks for balloons, plastic flags, candy sticks,
ice-cream sticks, polystyrene [Thermocol] for decoration;

(b) plates, cups, glasses, cutlery such as forks, spoons, knives, straw, trays, wrapping or
packing films around sweet boxes, invitation cards, and cigarette packets, plastic or
PVC banners less than 100 micron, stirrers.

(3) The provisions of sub-rule (2) (b) shall not apply to commodities made of
compostable plastic.

(4) Any notification prohibiting the manufacture, import, stocking, distribution, sale and
use of carry bags, plastic sheets or like, or cover made of plastic sheets and multi-
layered packaging and single-use plastic, including polystyrene and expanded
polystyrene, commodities, issued after this notification, shall come into force after the
expiry of ten years, from the date of its publication”.

5. In the said rules, in rule 5, in sub-rule (1), in clause (d), for the figures “2000”, the figures
“2016” shall be substituted.

6. In the said rules, in rule 6, in sub-rule (2), after clause (a), following clause shall be inserted,
namely: -

“(aa) ensuring that the provisions of these rules, as amended, are adhered to;”.

7. In the said rules, in rule 7, in sub-rule (1), after clause (a), following clause shall be inserted,

namely : -

“(aa) ensuring that the provisions of these rules, as amended, are adhered to;”.

8. In the said rules, in rule 9, in sub-rule (1), after the words, “local body concerned”, the words “as
per guidelines issued under these rules from time to time” shall be inserted.
9. In rule 11, sub-rule (1), —

(i) after the words “plastic carry bag”, the words, “plastic packaging” shall be
inserted;

(ii) in clause (a), after the word “manufacturer”, the words “producer or brand-
owner” shall be inserted, and after the words “carry bag”, the words “and plastic
packaging used by the brand owner” shall be inserted;

(iii)in clause (b), after the words “multilayered packaging”, the words “excluding
multi-layered packaging used for imported goods” shall be inserted;

(iv)in clause (c), after the words “name and certificate number”, the words “of
producer” shall be inserted.

10. Inrule 12, —

(i) in sub-rule (2), after the words “waste generator,” ,the words “restriction or
prohibition on” shall be inserted;

(i1) in sub-rule (3), after the words “waste generator,” ,the words “

restriction or prohibition on” shall be inserted.

Page 184 of 185

109



110

715547/2022/HSM 259
6 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(1)]

11.  Inrule 13, in sub-rule (1), after the words “Union Territory concerned”, the words “or the Central
Pollution Control Board” shall be inserted.

[F. No. 17-2-2001 (Pt)-Part I -HSMD]
NARESH PAL GANGAWAR, Jt. Secy.

Note : The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (i), vide number GSR 320 (E), dated the 18" March, 2016 and subsequently amended vide
notification number GSR 285 (E), dated the 27" March, 2018.
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